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LOK SABHA DEBATES 

LOKSABHA 

Monday, December 7, 19921 Agrahayana 
16,1914 (Saka) 

The Lok Sabha met at 
Eleven of the CIocIc 

[MR. SPEAKER In The Chailj 

REINCIDENTS IN AYODHYA 

( Interruptions) 

[English] 

SHRI DIGVUAYA SINGH (Rajgarh): Mr. 
peaker, Sir, we want a ban on the Vishwa 
indu Parishad. (Interruptions) 

SHRI DIGVUAYA SINGH: Mr. Advam 
has no right to sit in thiS House. (Interrup-
tions) 

SHAI P. C. THOMAS (Muvattupuzha): 
The BJP should be banned. (InterruptIOns) 

( Translation] 

SHAI AAM VILAS PASWAN (Rosera): 
Mr. Advani should be arrested .... (Interrup-
tions) 

SHRI RAM PRASAD SINGH 
(Vikramganj): Home Minister should give his 
resignation. Congress was involved in it. 
This Government has completely failed .... 
(Interruptions) The Prime Minister should 
resign ... (Interruptions) 

SHRI SURAJ MANDAL : The B.J.P. 
should be banned ... (Interruptions) 

SHRI RAJANTH SONKAR SHASTRI: 
Advani ji should resign ..... (Interruptions) 

l 11.01 hr •• 

At This Stage, Shri Ebrahim Su/aiman Sait 
And Some Other Han. Members Came 

And Stood On The Floor Near The Table. 

(Interruptions) 

(Eng/ish) 

Mr. Speaker: The House star ~S ad-
journed to meet again at 2.00 p.m. 

WAITIEN ANSWER~ TO QUESTIONS 

[ Translation] 

Electronic Telephone Exchanges 

*181. SHAt RAMPAI .' J3H: 
SHAI HAR: yr ,,'.1 PRASAD: 

WllltheMlnisterofCOI' '~~ATIONS 

be pleased to state. 
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(a) whether the Govemmem proposelD 
sel up electronicteleph,ne exchanges in the 
country during 1992-93 under the expansion 
programme; 

(b) if so, the details thereof; 

(c) whether any cut is being effeded in 
the quota meant for Uttar Pradesh in regard 
to the proposed exchanges; and 

(d) if so, the reatons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRV OF COUMUNICATIONS CSHRI 
RAJESH PILOT): Ca) Ves, Sir. 

(b) It is plaMed to commission .GfDSS 
-Capacity of 16.44lekh lines dwing 1992·93 
out of which 15.65 lakh lines are proposed • 
electronic exchanges of vario:n types Md 
sizes including the e"pansion of existing 
exchanges. 

Cc) No, Sir. 

Cd) Does not arise in view of Cc) above. 

Hou ... For PIT Employee. 

(e) the daIaIs of houses proposed to be 
a:anstrudedduringthe Eighth FIVe Year Plan? 

MINISTER OF STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI RA-
JESH PILOT): (a)(i)1n the Department of 
posts, construction of houses for employees 
is approved on year to year basis according 
to the demands made subject to financial 
constraints. During the last 3 yealS, the 
number of quarters approved for construc-
tion ..... taIIows:-

1989-90: 1603 

1990-91 : 808 

1991-82 : 250 

(a) Cii) In the Department of Telecom no 
ye .. -wise targets were fIXed for construction 
of houses ... was aimed ID achieve a staff • 
satisfactIOn ratio of 12.5% by the beginning 
of the 8th Five year plan. 

(b) Ci) Dept Of Posts 

The actual number of quarters con-
structed state wise for the above period is 

~182. SHRIKHELANRAMJANGOE: given in enclosed statements-I 
SHRI MOHAMMAD All 

ASHRAF FATUI: (b) Cii) DeptI. Of TNc:om 

Will the MinisterofCOULtUNICA TIONS 
be pleased to state: 

<a) the target fixe:i for construction of 
houses 'or posts and telegraph employees 
during each of the last three years; 

(b) the number of houses proposed 
.:tually constructed during the above pe-
riod, StateoW'se; and 

The details are as per enclosed state-
ment-I 

(c) (i) Deptr. Of Posts 

During the Vlllth Five year Plan, 1 000 
staff quarters.,. proposed to beconstrueted . 
1'he8equarters consist of various categories 
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which will be according to prgposaIs from 
ddferent Circles. 

(c) (ii) Deptt. 0, Telecom 

Ouring the Vlllth Five Year Plan it is 
proposed to add about 15.000 Quarters in 
wanotnI categories, for which Master Plans 
are under preparation by various field units. 
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[English] 

PoWt'rSector 

*183. SHRI PAMASHRAY PRASAD 
SINGH: 

SHRI CHITTA BASU: 

Will the Minister of POWER be pleased 
to state: 

,(a) whether t"te power sector is likely to 
face difficulties in meeting country's demand 
of power during the Eighth Five Year Plan; 

(b) if so, the reasons therefor; and 

(c) the steps the Government propose 
to take to meet the power requirement in the 
country? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PO~/EA (SHRI KAlP NATH 
RAI): (a) A capacity-addition programme of 
30537.7 MW has been envisaged during the 
Eighth Five Year Phn (1992-97). With such 
an increase in generati?n-capacity substan-
tial amount of addit~.,nal energy should 
become available. However, there would 
still be an energy shortage of 9% and a peak 
deficit of 20.7% in 1996-97, the terminal year 
of the plan. 

(b) There is a substantial unmet de-
mand for power at present. Furthermore, it is 
estimated that the de'TIand for power during 
the Eighth Five Yea' Plan would grow at 
about 80/0 per annum. However, looking at 
the resource availability and other 
constraints, a capacily-generation pro-
gramme of the abo"9 order has been found 
feasible. 

(c) While emtarking on an extensive 
energy conservatio:"l and demand manage-
ment programme so as to optimise the use of 

available energy,Government is taking sev-
eral steps on the supply side to ensure bener 
utilisation of existing capacity and expedi-
tious creation of new generation capacity. 
This includes programmes of efficiency 
improvement for achievement higher plant 
load factors (PlF) of existing plants, reduc-
tion of transmission and distribution losses 
through undertaking of system improvement 
schemes and supplementing the publicsec.tar 
resources through private sedor participa-
tion in creation of additional generation 
capacity. 

Pawan Hans Limited 

'184. SHRI SANTOSH KUMAR GANG-
WAR: Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Pawan Hans Limited is 
running into losses; 

(b) if so, the details thereof for the last 
three years; and 

(c) the steps taken or proposed to be 
taken to make it commercially viable? 

THE MINISTRY OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) No, Sir. 

(b) and (c). Do not arise. 

[ Translation] 

New DoordarshaniAkashwanl 
Kendra. 

·l85.PROF. PREM DHUMAL: Will the 
Vinister of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) the details of Doordarshan Kendras 
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and Akashwani Statio"s opened in the coun-
try after June 1992 category-wise; 

(b) the details of Akashwani Stations 
which have been te,~hnically completed but 
yet to start functioning; and 

Cc) the time by which these are likely to 
be made fuOctional? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRUA VYAS): 
<a) Following projects were commissioned 
since June. 1992:-

Doordarshan 

1. 

2. 

Studio Cent-es 

Bhopal 

Bhubaneshwar 

Agartala 

Programme Generation Facility 
Centre 

Pondicherry 

3. Nigh POWf}r Transmitters 

Bareilly 

4. LowPOWflf T~ 

Puri 

Uayuram 

Valabhnagar 

Karanpur 

Raisingnnage.l 

5. 

6. 

7. 

Written Ans....,. 20 

Contai 

Kotputli 

Yellandu 

Vety Low Power TransmittelS 

Kilholran 

Sankoo 

Oras 

Timsogam 

All India RadiO 

Local Radio Stations wl1h 2x3 KW 
FM Transmitters and Multi-purpose 
studios 

Purnea 

Belonia 

Kailashahar 

Balaghat 

Haflong 

Hazaribagh 

Chabasa 

Yeolmal 

Sater. 

Chanderpur 

RtIIay Centre with 2x5 KW FM 
T,atWnitter with Mulli-purpo .. 
5rudiDI 
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8. 

(b) 

Kasauli 

NIIW Radio Station with 2x3 KW 
FM 
Transmitter and Multi-purpose 
Studios 

Churu 

All India Radvl Stations which are 
technically ready are:-

Jhalawar. Obra. Jhansi. Guna, 
Raichur, Bareilly, Jaisalmer, Faiza-
bad, Dhule. Nasik, Sagar, Mereara, 
Mercapuram and Hamirpur. 

(c)The Radio Stations at Jhalawar. Obra, 
Jhansi. Guna. Raachur and Bareiny 
are scheduled to be commissioned 
in the near future. The remaining 
Radio Station at Jaisalmer. Faiza-
bad. Dhule, Nasik, Sagar, Mereara. 
Mercapuram and Hamirpur can be 
commissicned only when the mini-
mum essential lIaff required for 
their operelion and maintenance is 
in position. 

Foreign Tourists . 

·186. SHRI YASliWANTRAO PATll: 
WiD the Minister of CIVil AVIATION AND 
TOURISM be pleased to state: 

(a) whether the G(wemment propose to 
make available Special travel reservation 
facilities for the foreign tourists; 

(b) if SO, the details thereof; and 

(c) it not, the rllasons therefor? 

THE MINISTE~ OF CIVil AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) to (c). Trave: reservation facilities 

for foreign tourists are being provided b¥ 
airlines and Indian Railways through Com-
puter Networks and General SaJes Agents. 
In addition, speciaJquotason Indian Airlines 
and Railways are available for axdusive use 
for foreign tourists through special c:ounteIS. 

{English] 

irrigation Systems 

·'87. SHRIGEORGE FERNANDES: 
SHRI MANORANJAN 

BHAKTA: 

Win the Minister of WATER FE-
SOURCES be pleased to state: 

(a) whether the Govemment have pre-
pared any policy to ensure funclioning of the 
irrigation system at their highest effICiency; 

(b) if so, details thereof; 

(c) whether huge investments havabeen 
made in the irrigation sector during the 
Seventh Plan period; 

(d) if so, the details of financial returns 
accrued from the irrigation sector during th8 
same period; and 

(e) if not, reasons therefore? 

THE MINISTAER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Steps have been 
initiated for adopting a national policy for 
irrigation management as distincl from the 
national wiater Policy with a view to ensuring 
proper water management in command area. 
The thrust of the policy will be on proper 
management of irrigation system for the 
optimal use of water and guidelines regard-
Ing operation and maintenance, COnluACtive 
use, drainage farmers part~ion. maint8-
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nance grants. water rates. training. etc. 

(c) An investment of As. 17.534 crores 
was made on ma;or modium and minor irri-
gation schemes during the Seventh Plan 
period. 

(d) and (e). The economic returns flOm 
irrigation projects .. e assessed on the basis 
of the benefits accrued in terms of increase 
in agricultural production and other general 
socio-economic developments in the com-
mand area of such projects in addition to 
providing water for dlinking, municipal and 
industrial use and generation of hydro-elec-
tric power and not only on the basis of 
revenue generated by way of water charges 
levied. 

(Ttanslalion) 

exploration Of lines. 

·'88. DR lALBAHADURRAWAI..: WID 
the Minister of MINES be pleased to state: 

(a) the number of mifWlSofvarious metals 

explored since 1991-92 till date State-wise; 
and 

(b) the number of mines out of them 
from which metals are being extracted with 
quantity thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) and (b). Exploration of 
minerals is a continuing process comprising 
of number of stage. spread over years to be 
followed by actual development of mines for 
production of any particular mineral. Devel-
opment of any mine being dependent on the 
outcome of the techno-economic feasibility 
studies based on the final result of explora-
tion, there is always a time lag between 
various stag .. of exploration of any mineral, 
development of its mines and its adual 
mining. Statement-I gives stata-wise com-
parative position of number of mines produc-
ing metallic minerals and the value of the 
same for the years 1990-91 and 1991-92. 
Enclosed Statement-II give comparative 
position of number of mines and the quanti-
ties of quantities of minerals for various 
metallic minerals. 
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[English] 

Post Office. 

·189. SHRI RAM NAIK: Wi. the Minis-
ter of COMMUNICATIONS be pleased to 
state: 

(a) the criteria adopted to open newposl 
offices in the major cities; 

(b) the present number of post offices in 
Bombay and the average population served 
by each; 

Cc) whether more post offices in Bom-
bay are not being opened due to non-availa-
bility of accommodatoo; and 

(d) the steps takenlpraposed to betaken 
to achieve the required number of post of-
fices in Bombay? 

MINISTER OF STATE OF THE MINIS-
TRY OF COMMUI'IICA TIONS (SHRI RA-
JESH PILOT): (a) The criteria for opening of 
new post offices in urban areas is as pr. 
scribed below: 

A new post office when it is opened 
should be seH-supporting and at the lirst 
annual review it must earn a profit of 5% • 
The minimum distance prescribed between 
the two post offices IS 1.5 kms in cities where 
the population is 20 lakhs or above and in 
other cities and tow'lS there should be a 
minimum distance of 2 kms. between the two 
post offices. 

(b) At prasent.t:,ere are 273postoHices 
in Bombay and the average population served 
per post offices is 36.000 as per the 1991 
Census. 

(c) Yes. Sir. One post office at Lokhand-
wale complex. Andheri:JPPlOVedon 18.12.90 

... anaIher post office at Kurar village. 
Malad approved on 15.11.84 have not yet 
been opened for want of accommodation. 

(d) Post offices are opened progres-
sively by assessing the requirements in the 
Annual Plans. During 1991-92. one post 
aIIice has been opened at Bhandup East on 
8.12.91 and in this year one post office at 
Chaeta Camp on 14.10.92. Six department 
sub offices are likely 10 be opened in Bom-
bay during 1992-93. 

Metro Channels 

·'90. SHRI BUOY KRISHNA HAN-
DlQUE: WiD the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) Whether any code of conduct has 
been framed in respect of the Metro Chan-
nels; and 

(b) H so. the details thereof? 

THE DEPUTY MINISTER IN THE 
UINSTRYOF INFORMATION AND BROAD-
CASTING (KUMARI GIRtHA VYAS): (a) and 
(b). There is no specific.code 01 conduct; 
however. there is an eligibility criteria for 
licensees as well as guidelines for pro-
gran1mes. which are given in the attached 
statement. 

STATEMENT 

1. Eligibility Criteria For Licensees 

The produiers interested in obtain-
ing a licence under this Scheme 
should meet the following criteria: 

(a' Should be a citizen of India (for 
individuals) company with majority 
Indian shareholding partnership 
firm all of whose partners are citi· 
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zens of India. 
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.(b) Should not have been declared as 
InlOlvent or convicted in a criminal 
c .... 

(c) 

(d) 

(e) 

• (f) 

(g) 

2. 

(i) 

Should produce sufficient evidence 
of sound financial standing. 

Must confirm i, writing, willingness 
to abide by thf' guidelines spelt out 
in this scheme. 

Should furnish a written undertak-
ing to confrnm toJ all the ':lOnditions 
specified in the licence ar any 
subsequent directive of the Coun-
cil or Government. 

Applicants interested in news/news 
related programmes must not be 
owning any newspaper/magazine 
in circulation in the area covered by 
the channEl for which application is 
made. 

Applicants should have proven 
track-record in producingtelevisionl 
radio programmes,feature films, 
video films, video magazines, docu-
mentaries etc. 

r Deleted vide Public Notice 
No. 8/1/92·PI'lC dated 27th Octo-
ber, 1992) 

Guidelines For The Programmes: 

The programmes sh:111 ro-' v;ol3te 
the AIR Broadcast Code which 
prohibits the following: 

(1) Criticism 01 Irl'::' f countries; 

(2) Attack on religions or commu-
nities; 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(3) Anything obscene of delama-
tory; 

(4) Incitement to violence or any-
thing against maintenance of law & 
order; 

(5) Anything amounting to con-
tempt of court; 

(6) Aspersions against the integrity 
of the President and Judiciary; 

(7) Anything affecting the integrity 
of the Nation; and, 

(8) Criticism by name of any per-
son. 

The licensee will fully conform to 
the advertisement code which are 
applicable to All India Radio and 
Doordarshan and to future modifi-
cations therein. 

The Programmes shall conform to 
the provisions of Section 5(8) of 
the Cinematograph Act, 1952 and 
guidelines issued thereunder for 
film certification by the Government 
from time to time. 

The programmes s~ould not in-
fringe the provisions of the Copy· 
right Act. 

The channel must carry at least 
twenty percent of its broadcasting 
time, programmes considered by 
the Council to be socially relevant 
and necessary for developmental 
purposes. 

The channel ~all c.:.rry such pro-
grammes f importance to the Na-
tion as may be directed by the 
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(vii) 

(viii) 

(ix) 

Government from time to time. This 
would includ~ Addresses to the 
Nation by the President and the 
Prime Minister. 

The programmes broadcast by the 
channel should not be the means 
for furtherarce of the interests of 
any political party. 

During elect:on time, in respect of 
broadcast by or about political 
parties. the channel shall conform 
to the gudelines issued by the 
Election Commission of India. 

While dealing with any matter of o 
ccntroversy, the programmes shall 
present all points of view in a fair 
and impartial :nanner. 

[ Translation] 

Power Plants 

·'91. SHRI LAL'TORAON: 
SHRI SATYAGOPAl MISRA: 

Will the Minister Of POWER be pleased 
to state: 

Year Target(MW) 

1989-90 4892.4 

1990-91 4212.0 

1991-92 3810.8 

1992-93 4458.02 

Details of capacities created year-wise 
In I{arious thermal and hydroelectric projects 
are given in attached statement. 

(e) and (f). Pr(Y,lCsal in respect of 97 

(a) the names of thermal, hydroelectric 
and mini-hydroelectric power plants con-
structed in each State as per the target fixed 
during each of the last three years and as on 
November 30, 1992; 

(b) the total cost involved in each plant; 

(c) the target fixed for setting up of the 
above power plants; 

(d) the amount likely to be spent on each 
of them during the Eighth Five Year Plan 
period. State-wise: 

(e) the nU'l"lber of proposals from each 
State for setting up of the power plants 
pending at present with the Union Govern-
ment; and 

(f) the time by which these projects are 
likely to be approved? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATI-: 
RAI): (a) to (d). The overall target and achieve-
ment of capacity addition in the country 
during the last three years as well as the 
current year upto 30.11.1992 are as fol-
Iows:-

Achievement (MW) 

4687.7 

2776.5 

3026.5 

1516.0 

projects have been received from various 
Slates and are currently being processed. 
The time taken for according approval to the 
proposals received would depend upon the 
details given by the State Governments! 



41 Written AnsWBIS AGRAHAYANA 16, 1914 (SAKA) Written AnswelS 42 
State Electricity Boards and upon clearances 
from various concemed central agencies! 
Ministries, such as the Central Electricity Au-
thority from techno-economic point of view. 
Ministry of Petroleum and Natural Gas and 
Ministry of Coal for establishing fuel link-
ages. Ministry of Surface Transport and 
Ministry of Railways in respect of transporta-

tion and handling of fuel, Ministry of Environ-
ment and Forests for environmental clear-
ance and Ministry of Finance and Plaming 
Commission for investment approval. Mini 
hydel projects costing less than Rs. 25 crores 
are not requirep to be referred to the Central 
Government. 
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[English) 

DECEMBER 7, 1992 

Price. O! sa .. 1 

·'92. SHRI LOKANATH CH-
OUDHURY: 

SHRI SHARAD YADAV: 

WiD the Minister of STEEL be pleased 
to state: 

(a) whether the unllOld stock in the inte-
grated stael units in th public sector has 
accumulated after the decontrol of prices of 
steel; 

(b) if so, the details thereof i~ing the 
estimated value of the :;toc:k accumulated at 
present and before the decontrol and the 
estimated amount d in!erest being paid per 
month; 

(c) the steps proposed to be taken in this 
regard; 

(d) the prices 01 ditterent items of steel 
at present and betor£ the decontrol; and 

(e) the .comparative prices of different 
items of steel in the incfigenous and foreign 
markets? 

THE MINISTER Of STATE OF THE 
MINISTRY OF ST:El (SHRI SONTOSH 
MOHAN DEV): (a) Accumulation of stock of 
iron and steel items y/ith steel plants de-
pends upon a number of Iac:tors like over" 
demands tor the produd and seasonal vari-
abcns, money matke" condition and markM 
bees, lev .. d Govemment llpending. level 
01 prodUCliDn and smpoft. etc. Depending 
upon the .. fador., ..,. Rx:k with ..... pIatU 
fIUClua .. 'rom tllM to tme. 

(b) and Cd). Intormlllion is being col· 

Iected and wiD be laid on the table of the 
House. 

(e) Steps taken or proposed to be taken 
by the Public Sector steel plants to reduce 
a10ck are as follows:-

i) Re-working of the prod-
uct-mix keeping in view 
the market demand and 
marketability of various 
products; 

ii) 

iii) 

iv) 

v) 

Improving customers 
contact; 

Selective extension of 
credit facilities to consum· 
ers; 

Exploring possibilities for 
boosting exports; 

Extension/strengthening 
of distribution network. 

(e) No reliable Information about prices 
in other countries comparable to domestic 
prices is available. 

( Translation) 

Indo-Iran Agreement On T.V. Traneml. 
.Ion 

• 193. SHRI RATllAl VARMA: 
SHR. MATI BHAVNA 

CHIKHAlIA: 

Wlllhe Minister of INFORMATION AND 
BROADCASTING be pleased to .tate: 

'a) whether any Iranian delegation vii-
led India f8Cef1Ily to hold discuSSIOn In r.-
gard to transmillion of Radio and T efevj-
sion; and 
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(b) if so, the det.its 01 the agreements 
signed between two countries? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (t:IJMARI GIRUA VYAS): 
(a) and (b). An Irania, delegation of lhe 
Islamic Republic 01 Iran Broadcasting visited 
India in October, 1992 for discussion on 
cooperation between the two countries in 
the field of Radio and TeleviSIOn. A Memo-
randum of Understanding was singned on 
21 st October, 1992 and a statement contain-
Ing salient features of the Memorandum IS 

annexed. 

MEMORANDUM OF UNDERSTANDING 
FOR RADIO TELEVISION COOPERA-

TION 
BETWEEN 

MINISTRY OF INFORMATION AND 
BROADCASTING OF INDIA 

AND 
THE ISLAMIC REPUBLIC OF IRAN 

BROADCASTING (IRIB) 

Important Provisions:-

I) Exct>ange of Video and 
AudIO tape programm .. 
and hlms In PerSian, 
English and Indian lan-
guages. 

H) 

III) 

Exchange of profeSSIOnal 
Information and coopera-
tIOn In technICal fields. 

ConsuhatlOO with each 
other in RegIOnal and In-
temlllional conferences 
relatIng to RadIO and T ..... 
VISIOn. 

iv) 

v) 

vi) 

To air special pro-
grammes on Radio and 
Television on the 0cca-

sion 01 National Days 01 
the two countries. 

Exchange of photos, news 
and Television pro-
grammes. 

The two parties will c0op-
erate with each other in 
countering hostile propa-
ganda and negative r. 
porting especially by the 
official media which aim 
at weakening the values 
01 their countries- sys-
tems. 

Demand. Of uti Journalist. 

·'94. SHRI RAM VIlAS PASWAN: Wal 
the MIOIsterof INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Journalists of UNI had 
gone on striut in support of their demands 
recently; 

(b) if so, their maior demands; and 

(c) the action taken thereon by the 
Government? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATIONS AND 
BROAOCASTING (KUMARI GIRUA VYAS): 
(a) to (c). There had been a strike in UNI. The 
reported cause of strike was, termination of 
servICeS of their Chief Accountant. As a 
matter of policy Govt. does not interfere in 
such JOternal matters of news agena ... 
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[English] 

Telecast Of Indian Fllml. By Foreign 
T. V. Networks 

, 195. SHRI HARISH NARAYAN 
PRABHU ZANTYE Will the Minister 0' 
INFORMATION AND BROADCASTING be 
pleased to state: 

(a) whether the various international 
T. V. networks are showing Indian films on 
purchase of rights and thereby compete with 
Doordarshan; 

(b) if so, the total number of films and 
other T. V. Productions sold to these agen· 
cies and foreign exchange and Income In 
Indian currency earned as a result thereof 
dUring the last three years, year-wise, vis-a-
VIS foreign exchange/rupee expenditure 
Incurred on Import of films and T. V. produc-
tions dunng the same period; and 

(c) the present policy of the Govern-
ment III thIS regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMA nON AND 
BROADCASTING (KUUARIGIRUA WAS): 
(a) No record IS maJntall1sd of Indian 
hlms telecast over Intemational T.V. net-
works 

Air India 
(up to 2nd November,l992) 

Indian Airfi1es 
( up to November ,1992) 

Vayuooot 
( up to October,1992) 

(b) This Information IS not maintained by 
the Ministry 0' Information and Broadcast-
ing. 

(c) There is no restriction on export of 
films and other T. V. productions. However, 
th imparl of films and T.V productions is 
regulated by the Export and policy of the 
Government. 

[ Translation) 

Air Services At Deihl And Calcutta 

·196. SHRIVILASRAONAGNAlKlAO 
GUNDEWAR: Will the Minister of CIVIL 
AVIATION AND TOURISM be pleased to 
state. 

(a) the number 01 occasions on which 
the domestIC and the IOtemallonal 8Ir serv-
ICes at Deihl and Calcutta airport have been 
Interrupted from January, 1992 till date; 

(b) the reasons therefor; and 

(c) the remedial measure taken or pro-
posed to be taken in thiS regard? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAO 
SCINDIA): (a) Total no. of flights Interrupted 
tromJanuary.1992 

Delli Calcutfa 

26 11 

2406 2873 

378 566 
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(b) The flights were interruped mainly 
due to technical, commercial and opera-
tional reasons as also due to bad whether, 
bomb threat, bird hits, repairs of runway, etc. 

Cc) Measures such as close monitoring 
of on-time performance, maintenance of 
adequate spares, etc. have been taken to 
avoid interruption of "ights. 

(English] 

~r Theflln Dttlhl 

·'97. SHRI JEEWAN SHARMA: 
SHRI SANAT KUMAR MAN-

OAl: 

W,ll the Minister of POWER be pleased 
to state: 

(a) whether it has not been possible for 
DESU to check the power theft; 

(b) if so, the reasons therefor and the 
number of such cases detected during the 

last six months; 

(c)whetherDESU owescroresof rupees 
10 various agencies including NTPC from 
whom it purchased electricity; 

(d) if so, the details thereof; and 

Ce) the steps taken to repay the amount 
and to check the power theft? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRV 
OF POWER (SHRI KAlP NATH RAI): (a) 
and (b). Drive against theft of electricity is a 
continuous process. During the period May-
October, 1992, DESU carried ut 14,235 
checkings and detected 9968 cases of theft 
of power and misuse/other violations in the 
use of electricity. 156 persons were arrested 
by Deihl Police in thiS regard. 

(c) and (d). DESU owes approximately 
the following amounts. including surcharge, 
as on 30.11 1992 to various agencies tor 
power supplles:-

Rs. In Crores 

(i) Badarpur Thermal Power Station (aTPS) 2255 

(ii) National Thermal Power Corporation (NTPC) 115 

(iii) NatIOnal Hydro-electric Power Corporation (NHPC) 13 

o (IV) Oth£TS (Bhakra Beas Management Board. 34 
Punr~b Stale ElectrICity Board ete.) 

(e) DESU is not in a poSition to make 
payments for the purch<lse of power, par-
ticularly from BTPS. as It IS faCing huge 
revenue deflC.t due to uneconom.cal tanff 
and alround .ncrease .n the cost of In-puts 
and other operaltot1al expenses. Deihl 

Administration/DESU have been requested 
• to mobilise necessary resources to clear the 

dues DESU has Intensified raids against 
theft of electriCity. which has been made a 
congntzable offence under the Indian Elec-
trICity. Act. 1910. 
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( Translation) 

Tourist Spot. In 81..., 

·'98. SHRI SIMON UARANOI: 
SHRllIPENDRA NATH 

VERMA: 

Will the Minister 01 CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether the UnionGovemmenl have 
received any proposals from the Govern-
ment ot Bihar tor the development of Rajma-
hal, Damtar and ot'18r tourist spots of na-
tional and international importance during 
1991·92 and 1992-93; 

(b) jf so, the details thereof and the 
action taken by the Government thereon; 
and 

lc) the tinanci. as$~ pnMded by 
\he Un'ton Government \Of \he purpose d",-
ing 1992-93.1 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) and (b). The Union Government 
have received project proposals from Gov-
ernment 01 Bihar in 1991-92 and 1992-93, 
but none of the proposals certain to develop-
ment of Rajmahal and Damtar. 

The proposals received are for aug-
mentation of tourist infrastruc:lur. such as 
tourist accommodation, wayside 
amenities,public conveniences, adventure 
sport equipment, support for Fairs and Fes-
\iva\s and pub\icity etc. The Union Govern-
ment have sanctioned 12 projects during 
1991·92 and the proposals for 1992-93 a ... 
under process. 

(c) An amount of Rs.155 Iakh. i. ear-
marked for central financial assistance for 

the schemes to be sandloned during 1992-
93. 

IT tanSlatbn) 

Telephone. on Priority ...... 

*199. SHRI BHAGWAN SHANKAR 
RAWAT: WilltheMinisterofCOMMUNICA-
noNS be pleased to state: 

(a) the number 01 telephone connec-
tions sanctioned and released on priority 
basis during each of the last three years till 
date. State-wiae; 

(b) whether any directions have ben 
issued by the Government in this regard; 

(c) if so, the details thereof; 

(d) whether the .. directions are not 
being followed aaupulously; and 

(e) if so, the action taken or proposed to 
be taken in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRV OF COMMUNICATDNS (SHRI 
RAJESH PilOT): <a) The required informa-
tions is given in the statement below: 

(b) and (c). Ves, Sir. Instructions haw 
been issued to aD the Chief General Man-
gers. T elecom.ITelephones from time to time 
to ensure that telephone connections sane-
_tioned on out of turn basis are installed within 
a maximum period of 30 days subject to 
technical feasibility and observance of de-
partmental formalities. 

(d) and (a). These directions are being 
followed bv the field units by and large but 
there areoccaaions where this tima limit gats 
exceeded lor different reasons. 
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Telecast Of Indo-South Africa CrIck8t (b) the names of the power projects 
Sarin financed and cleared by the Corporation as 

on November 30, 1992, ""e-wise; and 
·200. .SHRI GAYA PRASAD KORI: 

SHRI RAeI RAY: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the reasons tor not telecasting the 
Indo-South Africa cricket test series by 
Doordarshan in India; 

(b) whether any aIIemalive arrange-
ments are being made to telecast the series 
in view of its historical importance and; 

(c) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING CKUMARIGIRUA VYAS): 
Ca) to (c). Doordarshan has made adequate 
arrangements for telecast of the cricket 
matches being played between India and 
South Africa. Whereas all the one day 
matches would be telecallive, 30 minutes 
highlights of each day's play of all the Test 
Matches would be telecast the same eve-
ning, and repeated on the next day. In addi-
tion, 40 minutes highlights of each one day 
match would be telecast on the day following 
the match. Highlights of the 1 sa and 2nd Test 
Matches played from ·3111 to 17th Novem-
ber, '92and6tht3O:hNovember,1992have 
already been telecast. 

Power ProjKta FInanced By P.F.C.1n 
U_P. 

2089. SHRI RAM PAl SINGH:.WiII the 
Minister of POWER be pleased to state: 

Ca, the criteria adopIed lO.iI1ance power 
projects by the Power F"1I1MC8 Cotporalion; 

Ce) the time by which the remaining 
projects •• likely to be financed by PFC 
particularly .or Uttar Pradesh? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY 
OF POWER (SHRI KALP HATH RAI): Ca) to 
Ce). The criteria adopted by PCF to finance 
power projects are as follows :-

(i) State Electricity Boards (SEBs) and 
State Generation Corporations 
(SGCs) seeking loan assistance to 
evolve in a tirne-bound manner 
Operational and Financial Action 
Plan (OFAP) to tha satisfaction of 
P.F.C. 

(ii) PFC lends fortha projects that meet 
the following criteria :-

(a) are economic:ally justified, with a 
rat of return of not less than 12%; 

(b) are technically sound; 

(c) technical solutions proposed must 
be least cost; 

(d) are compatible with existing ex-
pansion plans; 

Ce, solutions prcposed should meet 
Govemment of India. or State 
.nvironmental and impact stan-
daRIa, whichever .... more strin-
gem; 

(I) schemea should have .. clear-
ances required by the State and federal ....... 
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The priority areas of funding are as 
follows :-

(a) Renovation and Modernisation of 
Thermal and Hydro Power Plants; 

(b) System IlTllrovement; 

(c) Expansion of Transmission and 
Distribution systems; and 

(d) Completion of ongoing generation 
projects. 

PF C extend financial assistance only to 
such SEBs whose State Governments have 
given confirmation that the PFC will have 
priorityclaimsontheSEBs' surplus revenue 
over the loan granted by the State Govem-
ments to the SEB in accordance with the 
relevant provisions contained in the Elec-
tricity (Supply Act). 

The names" of the power projects fi-
nanced and cleared by the Corporations as 
on November 30,1 r'92, state-wise, are indi-

cated in attached statement. 

Project financing by PFC is a continu-
ous process. In case complete details have 
been provided by the concemed borrower 
and it also fuHiUs the criteria laid down by 
PFC for financing. the loan proposals and 
approved expeditiously. 

In regard to UPSEB, it has to fulfil the 
following conditions before new proposals of 
UPSEB could be sanctioned by PFC:-

1) UPSB has to finalise the Opera-
tional and Financial Action Plan 
(OFAP) to the satisfaction of PFC. 

2) UPSEBhastotakenecessarysteps 
to enhance steps to enhance its 
exposure limit, by way of increas-
ing the level of guarantee to be 
offered to PFC or by improving its 
Debt Service Coverage Ratio. 

3) UPS['8 has to continue to repay 
the loan of PFC in agreed manner. 
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[Eng/isb] 

Diesel Power Station at Brahmapuram 

2090. SHRI P.C. THOMAS: Will the 
Minister of POWER be pleased to state: 

(a) the present position of diesel power 
r; lnerating station sanctioned at Brahmapu-
ram in Kerala; 

(b) whether fund has been sanctioned 
for the project; and 

(c) if so. the details thereof and if not. the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (c). The proposal for setting up of 
a diesel power generating station at Brah-
mapuram (5x20 MW) in Kerala at an esti-
mated cost of Rs. 296.80 crores was re-
ceived by the Central Electricity Authority in 
February. 1992 from the Kerala State Elec-
tricity Soard for techno-economic clearance. 
The scheme has not received techno-eco-
nomic clearance of the CEA as none of the 
essential inputs/clearances required for the 
purpose has been tied up by the KeraJa State 
Electricity Soard. It could be sanctioned only 
after requisite funds have been arranged by 
the State Electricity Soard and has received 
techno-economic clearance of the CEA. 

Discussion Between India and Nepal 

2091. SHRISURYANARAYANYADAV: 
Will the Minister of WATER RESOURCES 
be pleased to slate: 

(a) whether the Govemment and the 
Govemment of Nepal have discussed the 
matter to divert Koshi river water to Nepal 
recently; and 

(b) if so, the outcome thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Yes, Sir. India and 
Nepal have agreed for investigations and 
preparation of Sapt-Kosi Project report. 

Electronic Exchanges In calcutta 

2092. DR. ASIM BALA: WiD the Minister 
of COMMUNICATIONS be pleased to slate: 

(a) the number of electronic exchanges 
proposed to be installed in Calcutta; and 

(b) the time by which these are likely to' 
be installed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANAGAYVA NAIDU): (a) Seventeen 
local electronic exchanges are proposed to 
be opened in Calcutta. 

(b) During 8th plan period. 

Telecast of Sanskrit News Bulletins 

2093. DR. A.K. PATEL: Will the Minister 
of INFORMATION AND BROADCASTING 
be pl~.ased to state: 

(a) whether the Government propose to 
telecast news bulletins and other pro-
grammes in Sanskrit news national hook up 
of Ooordarshan? 

(b) if so, the details thereof; and 

(c) if not, whether the GoYernment pr0-
pose to telecast the same inthe near future? 

THE DEPUTY MINISTER .. THE 
MINISTRY OF INFORMATION AND 
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BROADCASTING (KUMARIGIRUA VVAS): 
(a) to (c). There is no prt)posal, at present, to 
telecast Sanskrit News Bulletin on Door-
darshan on account of paucity of transmis-
sion time and resources. 

TV StudlQ at Vljaywada 

2094. SHRI SOBHANADREESWARA 
RAO VADDE: Will the Minister of INFOR-
MATION AND BROADCASTING be pleased 
to state: 

(a) by when the construction of TV stu-
dio at Vijaywada in Andhra Pradesh is likely 
to commence; 

(b) the estimated cost and the lime 
required for its complet:on; and 

(c) the details of the features of the TV 
studio? 

THE DEPUTY MINISTER IN THE 
MINISTRV OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VVAS): 
(a) to (c). A TV studio Centre comprising of 
one studio alongwith associated technical 
areas equipped with professional grade 
colour equipments envisaged to be set up at 
Vijaywada. Site forthe proposed studio centre 
has been taken over and orders for the 
supply of equipment involving long delivery 
schedule have alst;) been placed on the 
Ilijlnufacturers. Th normal lead time involved 
in completion of pr'ljects of this nature is 
about 4 years after formal approval of the 
project by the Government. 

( Translation) 

MIcrowave Linkage from Nagpur-
Boml?ay-Delhl Doordarshan 

2095. SHRt TEJSINGH RAO 
BHONSlE: Win the Minister of lNFORMA-

TION AND BROADCASTING be pleased to 
state: 

(a) whether the Government propose to 
telecast news of Vidarbha from Bombay-
Delhi Doordarshan Kendras by setting up 
microwave link between Nagpur and Bom-
bay-Delhi Doordarshan; 

(b) if so, the steps taken in this regard; 
and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRV OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VVAS): 
(a) to (c). The news pertaining to Vidarbha 
region and the programmes produced by 
Doordarshan Kendra. Nagpur are already 
being telecast, as a part of the regional TV 
service, from Doordarshan Kendra, Bombay 
which are relayed by all the TV transmitters 
in the State via satellite mode of linkage. 
Besides, important news of national signifi· 
cance pertaining to Vidarbha region is aiso 
included in the national news bulletins. 

There is no proposal at present to link 
Coordarshan Kendra, Nagpur to Coor-
darshan Kendras either at Delhi or Bombay 
via microwave linkage. 

(English) 

Telegram, Saving Bank and p.e.o. 
FaeiliUes In Post Offices of West 

Bengal 

2096. SHRI SUKHENDU KHAN: Will 
the Minister of COMMUNICATIONSTtNG 
be pleased to state: 

(a) the number of post offices located in 
the villages of West Bengal where P.C.O., 
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telegram and saving bank facilities are avail· 
able; 

(b) whether the Govemment propose to 
provide such facilities in all the post offices in 
the rural areas of West Bengal in the near 
future; 

(c) if 50, details thereof; and 

(d) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTERYOF COMMUNICATIONS (SHRI 
V.P. RANGAYVA NAIDU): (a) The number 
of post office having PCO telegram and 
Saving Bank facilities, located in the villages 
of West Bengal is given here under:· 

PCO and Telegram • 1868 

Savings Bank. 7417 

(b) to (d). WhileP.C.O. facility is planned 
to be provided in near future in .. gram 
Panchayat villages in West Bengal either 
through post offices or Panchayat office. 
Grocer Shop etc. provision of Telegraph 
facility through these officaslshops etc. shal 
depend on public demand. Provision 01 
Savings Bank facililies to the remaining 113 
Post Offices in rural areas wi! depend on 
Public demand. 

Multi-Ungual ~ for T.V. 

2097. SHRNATI PRATIBHA OEVI 
SINGH PATIl: Will the Minister of INFOR· 
UATIONANDBROAOCASTlNGbepieased 
10 state: 

Ca) whether the Ooorda'shan is plan-
ning to take up a project on multi-lingual 
sound for television in order 10 CIIIer to a 
large rural audienc'. who •• not able 10 
understand....., Entlish or Hindi; 

(b) if 50. the details thereof; and 

tc) by when. the project is likely 10 start 
working? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRLJA VYAS): 
(a) and (b). A project aimed at providing 
multiple language 50undlsubtitles along with 
a common picture onvisaged to be set ut» in 
collaboration with 0epartmenI of Eledronics 
(DOE) and Department 01 Science Technol-
ogy (DST) is presently j1 the plaming s!age 
in the Research and Development (R&O) 
Wing of AD India Radio and Ooordarshan. 

(c) NormaJly an R&D project of this 
nature takes about Ohree yeatS for compIe. 
tion after approval by the competent lMhor· 
ity. 

Mall Delivery Sy ...... In llahanslltn 

2098. SHRI RAMCHANDRA GHAN· 
GARE: WiD the Uinister of ICOMUUNICA· 
TIONS be pleased 10 III ... : 

Ca, whether the GcMNnment ...... 
of the fact thai the mai delivery SJSIIm in 
Bombay and other places 01 Maharuhtra 
has deteriorated; 

(b) if .0. the ,...". theMof: end 

(c) the steps taken to improve the postal 
services there? 

DEPUTYMINISTR IN THE MINISTERY 
OF COMMUNICATIONS (SHRI P.V. RAN-
GAYVA NAlOU): (a) No Sir. There have 
howe"." been occationaI ... In the 
delivery d mill. 

(b) n- occasiOn8I deIap .. due to 
delays in "and caused br the tran.polt 
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services like AirlineslRailways etc., ambi-
guities in address, non-use of pincode etc. 

(c) Constant monitoring is done both at 
the field and Headquarters level and coordi-
nation is kept with Transport Agencies. 
Punitive action against the staff found re-
sponsible is also taken. 

Foreign assistance for Rejuvenation of 
Po_rUnfts 

2099. SHRI HARAOHAN ROY: 
SHRI ZAlNAL ABEDIN: 

Will the Minister of POWER be pleased 

fered recently for rejuvenating power gener-
ating units in the country; 

(b) If so, the details thereof; and 

(c) the Government's reaction to such 
offers? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KAlP NATH 
RAI): (a)and (b). Five foreIgn firms have 
submitted offers for rejuvenating thermal 
electricity generating units and three foreign 
offers have been received for hydel stations. 
Details are given in the attached statement. 

to state: (c) It would be for the concerned project 
authorities/State Electricity Boards to take a 

(a) whether any foreign firms have of· view in the matter. 

STATEMENT 

51. No. Name of the Foreign Firm Name of the Unit to be rejuvented 

THERMAL GENERA TING UNITS 

1. MIS . Hitach ltd. 
Japan 

2. MIS.tH.t, 
Japan 

3. ASEA Brown Bovery, 
Germany (ABB). 

4. Man Energie 
Germany 

5. Technoppo Export of Russia 
(TPE) 

HYDEL GENEPRA TING UNITS 

6. ABB Power Generation. 
Baden,Switzerland 

Kothagudem 'A' 

Kothagudem 'A' 

Talcher 

Durgapur 

Neyveli 

Neria Mangalam 
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51. No. Name of the Foreign Firm Name of the Unit to be rejuvented 

7. Hydro Vevey, Neria Mangalam 
Switzerland. and Poringalkuthu. 

8. General Electric Company Sabarigiri 
Canada. 

Additional Transmission Line for 
Mizoram Trlpura and Assam 

2100. SHRI N.J. RATHVA: Will the 
Minister of POWER be pleased to state: 

(a) whether the Government propose to 
start work on the additional transmission line 
lor increasing the supply of power to the 
southern parts of Mizoram, T ripura and 
Assam; and 

(b) the time by which the scheme is 
likely to be finalis£d and the expenditure 
likely to be incurred thoreon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) and (b). There is a proposal to take 
up a Transmission Scheme (at a cost of Rs. 
60.88 crores) for augmentation of 132 KV 
works in South Assam, Mizoram and Tripura 
under Central Sector. The Central Electricity 
Authority (CEA) has techno-economically 
appraised the schene subject to certain 
conditions. 

Farakka TherPUl' Power Project 

2101.SHRI ZAINf.L ABEDIN: Wall1he 
Minister of POWER be pleased to stale: 

(a) the number of units of the Farakka 
Thermal Power Project commissioned so tar 
aIongwilh the capacity of power generation; 

(b) the number of units yet to be con-
structed; 

(c) the quantum of power to be gener-
ated at its final stage; 

(d) whether some uncertainty has ap-
peared in regard to the construction of the 
last units of this project as originally planned; 

(e) if so, the reasons therefor. and 

(I) the steps the Government propose to 
take in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KAlP NATH 
RAI): (a) Three units of 200 MW each of 
F arakka Super Thermal Power Project of the 
National Thermal Power Corporation (NTPC) 
have been commissioned. 

(b) The first 500 MW unit has been test-
synchronised in September,1992. 

(c) The ultimate generation capacity of 
FarakkaSuper Thermal Power Project would 
be2100MW. 

(d) to (f). Work on Stage-II (500 MW) of 
this project which was sanctioned In Sep-
tember,198g could be started only after 
funding is tied up. It has been included in the 
lisa of projects posed to the World Bank 
under the time slice loan. 
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Cost Analysls:Re: Irrigation Scheme 

2102. SHRI MANIKRAO HODlYA 
GAVIT: Will the Minister of WATER RE-
SOURCES be pleQsed to state: 

(a) whether any cost-benefit analysis 
has been made in respect of the major and 
medium irrigation schemes as compared to 
the minor schemes; and 

(b) if so, the details in this regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI", VIDYACHARAN 
SHUKLA): (a) and (b). Cost-benefit analysis 
of a major or a medium irrigation scheme 
cannot be compared with that of a minor 
scheme because scope and size of a project 
to be constructed at a particular site is gov-
erned by topography. water availability 
Hydrological and hydrogeological charac-
teristics of the region and area to be irri-
gated. The Ihree types are no(-competitors 
but are supplemental for achieving optimum 
water resources development in any region. 

So far as comparison of per hectare 
cost of creation of irrigC?tion facilities through 
major/medium/minor scheme is concerned, 
it is observed that minor irrigation schemes 
are cheaper. The reasons being small 
schemes are area specific and cost of envi-
ronmental safeguards, rehabilitation and 
resettlement, catchment area treatment, 
drainage facilities, extensive distribution 
network, and command area development 
works do not add to the overall cost of minor 

schemes significantly. Further, useful life of 
major/medium projects is longer than the 
minor schemes. 

[Translation] 

Telephone Exchanges In Madhya 
Pradesh 

2103. SHRI SHIVRAJ SINGH 
CHAUHAN: Will the Minister of COMMUNI-
CATIONS be pleased to slale: 

(a) whelher te!.aphone exchanges in all 
districts of Madhya Pradesh are functioning 
properly; 

(b) if not, the detailed reasons therefor; 

(c) Ihe steps taken by the Government 
in this regard; and 

(d) the details of the new telephone 
exchanges proposed to b commissioned 
during the current year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, Sir. But 
there may be instances where exchanges 
are non-fundional due to prolonged inter-
ruptions of power supply. 

(b) and (c). Do not arise in view of (a) 
above. 

(d) The details are given in the attached 
statement. 

STATEMENT 

Names of New Exchange Proposed in 92-93 

1. Damoh 

2. Manegaon 
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3. Handi 

4. Kaniai BaIaghat District 

5. Netra 

6. Linga 

7. Bhanegaon 

8. Amoda 

9. Aturgoan 

10. Baniagoan 

11. Chwidgarh 

12. Barsoor 

13. Bhaf'si 

14. Gadiras Bastar Dis1rict 

15. Kilepal 

16. K'Jknar 

17. Makdi 

18. Bordehi 

19. ~ 

20. ~ Betul District .. 

21. Bisnaar 

22. P .... 

23. Jambada 

24. BaJdi 
0 

25. Thana 
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26. 8angrasia Bhopal District 

27. Nipania 

28. Pipanya 

29. Parwatiya 

30. Gahj 

31. Shanda Chhatarpur 
District 

32, Totam 

33. Gourihar 

34. Satal 

35. Siras 

36. Badagaon 

37. Jhilmih 

38. Khaperkheda Chhindwara 

District 

39. 8adchicholl 

40. Borgoan 

41. Gomgiwara 

42. Cyngrampur Damoh District 

43. Tejgarh 

44. Jajhapur Oatia District 

45. Patadi 

46. Vlkrampur 

Mankund 
Dewar District 

47. 
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48. Choubaradhira 

49. Jinwani 

50 Kuwasari 

51. Eklduna 

52. Kherod 

53. Mor~oan Dhar District 

54. Sayawad 

55. Barodla 

56. Deshwala 

57. Baloda 

58. Anda Durg District 

59. Dadhi 

60. K3pasi 

61. P~ai Gwalior District 

62. Raoti 

63. Sukarkhedi 

64. Bhagwara 

65. Pawarkheda 

66. Kothara 

67. larkui Hoshangabad 
District 

68. Bayan 

69. Bahaspur 

70. Purend 
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71. Tamgaon 

72. Tapura 

73. Attaheda 

74. Agra 

75. Padlia 

76. Gerota Indore District 

77. Rangwasa 

78. Sagdod 

79. Bhorasla 

SO. Maind 

81. ,Bhagora 

82. Techi 

83. Dhanpun 

84. Ghana 

85. Barginagar Jabalpur District 

86. Seonitola 

87. Surtlai 

88. Sahasan 

89. Chargaon 

90. Vijayaraghogarh 

91. Johila 

92. Chaka 

93. Badera 
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94. Kunc!anpur 

95. Kathiawada 

96. Tatk.hdi Jhabua District 

97. 8aIk.1h 

98 Baaar 

99. Udaigarh 

100 Khed, 

101 Khar 

102. Bagmar 

103. Sirpur Khandwa District 

104. D90talaI 

105. Khamani 

106. Dhulkot 

107. Talakpura 

108. Bamndi 

109. Sinkhedi 

110. BonaId 

111. Oodwa 

112. Oharwar 
District 

113. Chachoria 

114. ManimaIa 

115. Khurampura 

116. MoIda 
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117. Gulari 

118. Ganpur 

119. Tonki 

120. Katargaor 

121. Hatnawad 

122. Mirzapur 

123. Ghughari 

124. Khatla 

125. Manikpur 

126. Btehiya 

127. Naoli 

128. Barda 

129. Era 

130. loari 

131. Dharnnara 

132. Simlibara 

133. Bana-Amra 

134. Pawati 

135. Pipaliaharl 

136. Baralal 

137. Sir1chedI 

138. Daba 

139. Paloha 

Written AnsWBIS 226 

Mandla District 

Mandsaur 
District 
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140. lathgoan NaIsinghpur 
0Istrtct 

141. Nonl 

142. Nayakheda 

143. Niwarl 

144. Jhamar 

145. ChhutmKla 

146. Jamgoan 

147. Nawapara Raigarh District 

148. Kopir 

149. Kapu , 

150. Kastura 

151. Rapur 

152 Bilaspur 

153. SiItara 

154. Untara 

155. SindI 

156. Paancl*a 

157. HIrmI 

158. MagJod 

159. senva 

160. BlIaIgarh 

161. JarngDt 

1& KhalIl 
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163. Noniabareli 

164. Dighawan Raisen District 

165. Bagaspur 

166. Naklar. 

167. Sultanganj 

168. Hardod 

169. Piplia·Rasoda 

170. Bakhed Rajgarh District 

171. Besna 

172. lkhanwas 

173. limachouhan 

174. Bodla 

175. Ghumka Rajnand Gaon 
District 

176. Mohra 

177. Nawagoan 

178. Barbodna 

179. Pachewa Ratlam District 

180. Mandawal 

181. Mandvi 

182. Kundanpur 

183. Khajuridevra 

184. Bhaiyadan 

185. Dhnurpur Sargup Olstr'ct 



231 Written AnswetS DECEMBER 7, 1992 Written AnswetS 232 

186. Wadrfnagar 

187. Ramnagar 

188. Uljhawan 

189. Khajuri Kalan 

190. Khandwa 

191. Semri-Dagi 

192. BriJesh Nagar 

193.' Hiraj Khedi 

194. Dondi Sekhore District 

195. Guundiva-varma 

196. KhaJ'Jeiam Kasim 

197. Aan 

198. Lakhanwara 

199. Fulara 

200. Nagandaori SaoOl District 

201. BaR'hori 

202. Sunwara 

203 Akhrar Shahdol District 

204 Ghunghuti 

205 Bha\vIa 

206. Neh'i-Sika 

207. Bawarikheda Shaj8pur District 

208. Adalaikalan 
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209. Dewali-Khatsur 

210. Sudwas 

211. Bijniakhec1r 

212. Dharakhedi 

213. Molta 

214. Kanalhar 

215. B.llow 

216. lahroJi Bhind District 

217. BharoJi 

218. Dehgoan 

219. SlrSod 

220. Madlkheda Shivpuri DIStrict 

221. Bhamgarh 

~222. Vlra 

223. Kulholi 

224. Budhera Morena 

225. Babpura 

226. Daarakalan 

227. Sont"'wa 

228. Radhpur. 

229. Dhamcda 

230. Jhargar Gun. District 

231. Urrri 
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232. GadoIi 

233. Bahadurpur 

234. Sihawan Sidhi DiIIrIcaI 

235. Sohawal 

236. Tikari 

%37. Palera TIcamgarh 
Dis1ricI 

238. Jiran-Khas 

239. Pateta 

240. lakhram 

241. Kukdur 

242. Seani 

243. Bhami 

244. Kotmi 

245. Ghutku 

246. Dania 

247. Chilhati '1HaIpur 0isIrict 

248. Kotmi-Sunar 

249. Chetma 

250. Pondri 

251. Kartala 

252. Tuman 

253 Rampur 

254. Plnjada 
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255. Jal laipu 

256. Birra 

257. Nawagar 

258. Jarwe 

25g. ChancldMldi 

260. Jawasia 

261. Indokh Ujjaln District 

262. Runkheda 

263. Gunawad 

264. Banbana 

265. 8erchha 

266. Balabarkheda 

267. Sihoda 

268. Deo-khajuri 

269. Hydergarh 

270. Billori Vldisha District 

271. Wardha 

272. T80nda 

273. Udaipur 

274. Masoodpur 

275. Ghatera 

276. Anandpur 
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[English) 

DECEMBER 7, 1992 

Po .. Office Building In Asaam 

2104. SHRI PROBIN DEKA: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) the number of pst offices without 
departmental building functioning in Assam, 
at present; 

(b) whether the Government propose to 
construct some new buildings for the pur-
pose; and 

(c) if so, the location and the allocation 
made during 1992-93 for this purpose? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIOU): (a) The number 
is 440. 

(b) Yes, Sir. 

(c) A Jist of post offlC8S for which Gov-
ernment has approved construction d de-
partmental buildlllgs is given in the anached 
Statement. An allocatIOn of As. 26lakhs has 
been made during the year 1992 for the 
construction of post office buildings. 

Statement 

Th6 Ust of Post OffICe Buildings Approved -
to, Construction in Assam era. 

51. No. Name 

1. Guwahati University. P.O. 

2. Purana Titabar. P.O. 

3. Ttngkhong. P.O. 

51. No. Name 

4. Howraghat. P.O. 

5. Krishnai. P.O. 

6. Pathsala. P.O. 

7. Kampur. P.O. 

8. 0eIby. P.O. 

9. lahoaI. P.O. 

10. Nagarbera. P.O. 

11. Mai)ong. P.O. 

12. Siliguri. P.O. 

13. Jonai. P.O. 

14. Barpathar. P.O. 

15. Porbatpur P.O. 

16. MukumJn. P •. 

17. Barbhata. P.O. 

18. Ratnapur Road. P.O. 

19. KaJaigaon. P.O. 

20. Agia. P.O. 

Modernisation of Godnr. 0.l1li SyIl8m 

2105. DR. D. VENKATESWARA RAe: 
Win the Minister of WATER RESOURCES 
be pleased to state: 

(a) wheIhef projed raport for the m0d-
ernisation of GodaYri Della apIem _ 
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prepared and submitted to the Central Water (a) when the last Te~phone Directoty 
Commission; and of Calcutta Telephones was published; 

u 
(b) the time by which clearance is likely 

to be given? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) The project report for mod-
ernisation of Godavari Delta System esti-
mated to cost Rs. 226 crores was received in 
the Central Water Commission in Febru-
ary. 1991 for tectlno-economic appraisal. On 
examination. it was found to be deficient in 
basic planning aspects such as irrigation. 
crop and hydrology planning, conjunctive 
use of ground water lind drainage compo-
nent etc,. Also justification for modernisa-
tiOn/lining of the canals was not clearly 
brought out in the report. Therefore, the 
project report has been sent back to the 
State Government in J~'ne, 1991 for submis-
sion of a modified report, if considered nec-
essary, after removil1g the deficiencies. 

(b) The clearance of the project de-
pends upon how soon the State Govern-
ment complies with the observations of the 
Central Apprising Agencies and obtains 
clearances from the Mil'istry of Environment 
& Forests and Ministry of Welfare on envi-
ronment, forests and rehabilitation & reset-
tlements aspects. 

Telephone Directory of Calcutta 

2106.SHRISOMNI\THCHATTERJEE: 
Will the Minister of COMMUNICTIONSTING 
be pleased to state: 

(b) when the next edition of the same is 
likely to be published; and 

(c) the reasons for the delay in pubfeca-
tion of the Directory? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. R,6.I'!GAVVANAIDU): (a) The IastTl"1e-
phone Directory of Calcutta Telephones was 
Published in September,1989. 

(b) The next edition of Calcutta T .... 
phone Directory is to be published shortly. 

(c) The directory of Calcutta telephones 
could not be published in time due to failure 
on the part of the Contractor. 

Telephone Connections In West Bengal 

2107.SHRIMAlINIBHATTACHARYA: 
Will the Minister of COMMUNICATIONS be 
pleased to state the number of persons 
waiting for telephone connections in West 
Bengal district-wise as on October 31, 1992? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS(SHRI 
P.V. RANGAVVA NAIDU): The number of 
persons waiting for telephone connections 
in West Bengal, distrid-wise as on Odo-
OOr,31 , 1922 is given in the attached State-
ment. 

STATEMENT 

SI. 
No. 

1. 

T eleph;"'e Connections in West Bengal 

Name of The District Persons Waiting for Telephone Connedions 
(As on 31.10.92) 

24-Parganas ( North) 721 
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SL Name of The Disttit:f 
No. 

2. 24-Parganas (South) 

3. Bankura 

4. Bardhaman 

5. Birbhum 

6. Coochbehar 

7. Darjeeling 

8. Hoogly 

9. Howrah 

10. Jalapiguri 

11. Maida 

12. Uidnapur 

13. Murshidabad 

14. Nad .. 

15. Purulia 

16. Uttar Dinajpur 

17. Dailshin Dinajpur 

Total 

Earth Station for Electronic Mall Serv· 
Ice In N.E. SUItes 

2108. SHRI UDDHAS BARMAN: Wdl 
the MinISter of COMMUNICATIONS be 
pleased to state: 

Persons Waiting for ~~ Connections 
(As On 3 .10.92) 

242 

518 

4173 

875 

421 

3446 

430 

66 

713 

570 

1640 

490 

739 

204 

664 

239 

16151 

(a) whether the Government propose to 
instat earth station for electronic mail service 
In North Eastern States; 

(b) if so, the details thereof with locatIOn; 
and 
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(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Government 
proposes to use the Suatellite for transmitting 
money Orders between stations. 

(b) Micro Earth Stations will be estab-
lished in Shillong, Aizwal, Agartala, Kohima 
and North Lakhimpur so that money orders 
can be receivl..J and transmitted through 
statellite. This will be a part of network of 75 
Micro Earth StatIOns in the country to start 
with. 

(c) Does not arise. 

Pia Office at 8hubaneshwar 

2109. SHRI ANANDI CHARAN DAS: 
Will the Minister of It\FORMA TION AND 
BROADCASTING t-e pleased to state: 

(a) whether the Government proposed t 
set up an office of Pres,; InformatIOn Bureau 
at Bhubaneshwar in Orissa; and 

(b) if so, by when it is likely to be set up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRLJA VYAS): 
(a) and (b). Setting up of a branch office at 
Bhubaneshwar Is included in the scheme 
under the Eighth Five Year Plan. However, 
its implementation would depend on the 
availability of financial resources. 

World Bank Loan for Hydro Electric 
Projects 

2110. DR. KRUPASINDHU BHOI: Wdl 
the Minister of POWER be pleased to state: 

(a) whether the World Bank Loan is 
being obtained for setting up some Hydro-
electric projects; and 

(b) if so, the amount of loan and the 
names of the States where those projects 
are likely to be located? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) Yes. Sil. 

(b) The details of the Hydro-electric 
Projects receiving World Bank asslstanao 
are given in the attached Statement. 
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Tourists Facilitle. at Ratnaglrlln Or.... Sakhi GopaJ 

2111. SHRI SUBASH CHANDRA 
NA VAK:Willthe Minister of CIVIL AVIA TION 
AND TOURISM be pleased to state: 

(a) whether the Union Governrnent 
have received any proposals from the Gov-
ernment of Orissa for promotion of tourism 
and provision of additional facilities for tour-
ists particularly at Ratnagiri in Orissa during 
1992-93; 

(b) if so, the details thereof and the 
action taken t:1i the Government thereon; 
and 

(c) the financial assistance sanctioned! 
provided to the State for the putpose during 
1992-931 

1." 
THE MINISTER FOR CIVil AVIATION 

AND TOURISM (SHRI UADHAVRAOSCIN-
DIA): (a) and (b): Ves, Sir. The following 
proposals have been recently received from 
the Government of ('rissa during 1992-93: 

(i) Way-side facilities at Ratnagiri 

(ii) Vatri Niwas at Purl 

(iii) Wayside amenities at Pipli and 

(iv) vatib at Purl 

(v) Publicily suppon for Bali Yatr .. 
Konark Dance Festival and Gar-
den Festival 

(Rajrani Festive!). 

(c) An amount of As. 30.05 Iakhs h_ 
already been sanctioned out of Rs. 172.30 
lakhs earmarked for Central financial assis-
tance during 1992-93 for the state. 

Per-Capfta Power Consumption 

2112 PROF. SUSANTA 
CHAKRABORTY: Will the Minister of 
POWER be pleased to state the per capita 
consumption of electricity in the country and 
the top and bottom ten countries in the world 
at present? 

THE MINISTER OF STATE OF THE 
MINISTRV OF POWER (SHRI !<AlP NATH 
RAI): The annual per capita consumption of 
electricity in the country during the year 
1991 -92 was 269.95 Kwh (Provisional). The 
annual per capita consumption of electricity 
in top ten countries and bottom ten countri .. 
is available for 1990 and is given in the 
attached statement I & II. 

STATEMENT .. 

Per Capita Consumption of Electriciry of Top ColXltries duritJg ths year 1990. 

51. No. NatJJB ofths Countty (InKWHJ 

1. Norway 25083 

2. Canada 18149 

3. Swaden 17130 

4. luxembourg 14054 
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51.No. Name of the Countl}' 

5. Finland 

6. U.S.A. 

7. Australia 

8. Switzerland 

9. Germany (F.P) 

10. Germany (D.P) 

Source: Energy Statistics Year Book·1990 • United Nations. 

STATEMENT .. II 
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(InKWHJ 

13118 

12170 

9161 

8097 

7420 

7280 

Per Capita Consumption of Electricity of Bottom Countries During the Year 1990 

SI.No. Name of the Country 

1. Cambodia 

2. Chad 

3. Ethiopia 

4. Mali 

5. Uganda 

6. Nepal 

7. Sudan 

B. Afghanistan 

9. Myanmar 

10. Bengladesh 

Source: Energy Statistics Year Book 1990· United Nations. 

(In KWH) 

8 

14 

18 

23 

26 

40 

53 

68 

62 

70 
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lmprovarrient of Irrigation Projects 

2113 SHRIMATI OIL I<UMARI &1-IAN-
DARI: Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether some project for physical 
improvement of irrigation delivery systeni 
has been launched in the country with assis-
tance of World Bank; 

(b) if so~ the details thereof; 

(c) whether some states have been 
included in this project; 

(d) if ·so. the criteria adopted for inclu-
. sion of States; 

:~.- ; -

. (e) whether the Government propose to 
.include Sikkim in this project; 

(ij ii so, the details thereof; and 

" . (g) if not, the reasons therefor? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHAAAN 
SHUKLA): (a) Yes. Sir . . 

(b) A National Water Management 
Project (WMP) is in operation with the assis-
tance from the World Bank under IDA Credit 
No. 1770-IN-for improvEtmerit and repairs of 
distribution system and to ensure better 
management throL•gh revised· operational 
plans of existing surface canals (mostly major 
and · nledium). The Government of india 
signed the Development Credit Agreement 

· with the International Development Associa~ 
lion on 12.5.1987 f'lr· financing the NWMP. 
The World Bank has extended a credit assis-
tance of 93.2 miUior. E OR (equivalent to US$ 
114 millk>n and Indian Rs. 148.2 crores at 
1986-87 price level). The project is expected 
to spread over a period of 7 years beginning 
from 1986-87 upto 19~2-93 with credit clos-
ing date being March, 1994. The purpose of 

the project is to increa~ productivity and 
farm incomes in existing irrigation project 
through a reliabfe.predictable and equitable c 
.. · . . 0 crngat10n serviCe. 

(c) At the commencement .stage only 
three states namely Andhra Pradesh, Kar-
nataka and T amilnadu participated in the . 
programme. However, gradually other states 
also realised the benefits aecruing from 
NWMP. As a result. 6 other States viz. Bihar, 
Haryana. Kerala. Madhya Pradesh. Orissa 

· and Uttar Pradesh have also joined the 
programme. 

(d) The States have to first identify the 
systems defiCiencies of their ofd existing 
irrigation projects (mostly major and me-
dium) and submit Summary Reports of their 
proposals of the Ministry. The oost per hec-
tare is limited to As. 2500 per hectare.at 
1986-87 price-level. , 

(e) The Government of Sikkim has not 
sent to include any such proposals to the 
Central Government.,. 

(f) and (g). Does not arise. 

Lime Stone Deposits in Jammu and 
Kashmir 

2114. SHRlMATI VASUNOHAH/\ 
RAJE: Will the Minister of MINES be pleas~d 
tQ state: 

(a) whether · huge deposits of lime \ 
stcme ha~ been found in Jammu and Ka-
shmir; 

(b) if so. the details alOng with estimated 
deposits the~eof; 

(c) the steps taken by the Government 
for its extraction; and 

(d) the estimated amount likely to be 
incurred on its extraction? 

t 
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THE .. _TER OF STATE OF THE (b) Does not arise. 

MINISTRY OF MINES (SHRI BALAAM 
SINGH YADAV): (a) Yes. Sir. 

(b) Aooording to the State Government 
of Jammu and Kashmir, the limestone de-
posita of Kashmir region have been esti-
mated at aroud three billion tonnes. The 
deposits available are both of cement as well 
as chemiCal grade. 

(c) Several cement plants, both of large 
and mini capacity, have been set up based 
on the rich limestone deposits available in 
cement grade in the State. A couple of small 
and medium sized calcium carbide plants 
have been set up based on chemical grade 
limestone deposits In the State. 

(d) The cost of extraction of limestone at 
the pit head varies from Rs. 50 to 75 per MT 
depending upon the scale of operation,loca-
tion, geological disposition, infrastructural 
facilities available for exploitation of the 
deposits. 

( Translation) 

Air Services between Deihl and Patna 

2115SHRIVUAYKUMARYADAV:WiII 
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) whether there is any proposal to 
provide air service between Delhi and Patna 
in morning and evening as was being done 
earlier; 

(b) if so, by what time; and 

(c) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) No, Sir 

(c) Due to adverse weather conditions 
over Patna in early morning hours and other 
stations enroute, the incidence of delays 
and cancellations are on the high side during 
winter season. The minimise such disrup-
tions in winter and to maintain uniformity of 
timings throughout the year, Indian Airlines 
does not propose to introduce early morning 
servICe between Delhi and Patna for the 
present. 

Indian Tourist Offices Abroad 

2116 SHRI SYED SHAHABUDDIN: Will 
the Ministerof CIVIL AVIATJON AND TOUR-
ISM be pleased to state: 

(a) whether Indian tourist offices lo-
cated abroad have an annual target in terms 
of the number of tourists from their jurisdic-
tion, r::ountry-wise; 

(b) if so, the target and the achievement 
for the last three completed years in respect 
of offices whose jurisdiction has generated 
more than 10,000 tourists during a year; and 

(c) the target for each of these offices for 
the current year? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) No targets are fixed. However, the 
Government of India Tourist Offices abroad 
are expected to end9avour to improve upon 
the number of tourist arrivals 01 the previous 
year from tlTeir respective regions. 

(b) The figures of tourist arrivals in the 
last three years from countries, where the 
Government of India Tourist Offices are 
located, are giveR below:-
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(c) Does not aries. 

DECEMBER 7,1992 Witten Answers ~ 264 

Investment In Power Sector by BrItaIn 
andAlnerica 

2117 SHRI PRAFUL PATEL: 
SHRIDHARMABIKSHAM: 

Will the Minister of POWER be 
pleased to state: 

(a) whether America and Britain have 
offered to make investment for setting up 
power projects in India; 

(b) I so, the d8taiIs thereof indicating 
the names of the pIaca$; and 

(c)thecapacllyand8$tirnatedexpendi-
ture of the projects? 

THE MINISTER OF STATE THE MIN-
ISTRY OF POWER: (SHRI KAlP NATH 
RAI): (a) to (c). A list of proposals received 
from private firms in U.S.A. (America) and 
U.K. (Britain) for investment in power sector 
in india is given below: 
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Revenue After InIroductIon of Add.. (b) the criteria oI .... ing up the .. 
tIonaI Local Ca.. st~ios; 

2118 St:lRI C. SREENIVASAN: Will the 
Minister of COMMUNICATIONS be pleased 
to state: . 

<a) whether the lnIroduction of addi-
tional extra telephone call alter the duration 
of every five minuIes has yielded more reve-
nue from the I8IIphone subscribers to the 
Govemment; 8IId 

(b) if so. the revenue earned by the 
Govemment alter the iNrodUClion of the 
system during the last six months? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF cot. ... ICATIONS (SHRI 
P.V.RANGAYVANAIOU): (a) In the existing 
technology it is nat poesibIe to measure 
exclusively the .tditionaI telephone calls 
aftertM introduction of five minutes duration 
as the local calls ~ wiI include calls of 
less than 5 minules duraIiDn and S10 and 
ISO calls. 

The purpose of inboducing five minute 
duration in local calls was Ie» Nduce c0nges-
tion in the network b powiding belt. serv-
ice to the customer. 

(b) Does nat .... 

( Translation) 

Setting .. nf T.V. Stuclloa 

2119. SHAIIMTI SAROJ DUBEY: 
SHRI RAM PUJAN PATEL: 

WiIIthe ...... ofINFORMATIONAWJ 
BROADCASTING t. pINIed to ..... : 

Ca) the number 01 T.V. lIudios for which 
foundation ........ Ieid during the IMt 
thr .. years in .. courbY: 

(c) the reasons for not taking up the 
construction work in Allahabad so far; and 

(d) the time by which the construc:tion 
work is likely to start? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRLJA VYAS): 
(a) Foundation stones were laid for eetIing 
up of T.V. Studio Centres at V-1J8Y8W8da. 
AUahabad and Hissar during the last ..... 
ye8fS.on7thJan.l990, 7th July 1990& 12111 
Feb .• 1991, respectively. 

(b) Whereas Yijayawadaand~ 
have been selected lor establishment of T. V. 
studio centres in view of their cuIbnI impor-
tance. It is envisaged to sal up full-fledged 
T.V. studio Centre at Hissar in Herr- in 
accordance with Doordarshan'. Iong-tenn 
objective to provide primary CragionaI) T.V. 
service in each State produced in the ..... 
guage of the respective State. 

(c) and (d). There has been a tifne-'-lin 
finalising the ICheme for 811t11b1ishmenl of • 
T.V. Centre at Allahabad bec:allsethe ~ 
tionoffurther expansion of studio~in 
the country wu required 10 be "",ie •• '" 
CivIl works in respect fA selling up of aT. V. 
Studio Centre at Allahabad will be ..... up 
aner the approval of the poject by .. 
competent authority. 

Filma on indian Tour ..... on .. T_Y. 

2120. SHRI PRAKASH V.PATI.: 
SHRI N.J. RATHVA: 

,Wi. the ... er 01 CIVIl AVIATION 
AND TOURISM be pleased to .... : 

(a) whether there is.., popouI undIr 
consider.rion 01 Government for ....... 
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telecast of films on Indian tourism on STAR 
T.V. to attract more foreign tourists; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
ANDTOURISM(SH~I MADHAVRAOSCIN-
DIA): (a) and (b). ,\ decision has already 
been taken t!l provide films produced by the 
Department of Tourism for being telecast, 
free of cost, througl" va 'ious channels of the 
Star T.V. 

(c) Does not arise. 

(English) 

Commltt .. on p.,wer Projects 

2121. SHRI SLiRENDER REDDY: Will 
the Minister of POWER be pleased to state: 

(a) whether the Government propose to 
wind up the high powered standing Commit-
tee on power projects; and 

(b) if so, the tjet3i1s thereof and the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) No', Sir. There is no such commit-
tee. 

(b) Does not arise. 

Telephone. 8111. of Minister. 

2122. SHRI V.OHANANJAYA KUMAR: 
Will the Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether a,y limit has been pre-
scribed for telephc ne calls for Ministers; 
and 

(b) if so, the details of the telephone 
bills, both residential and office telephones 
of various Union Ministers during the last 
one year? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Department 
of Telecom has not prescribed any limit for 
the Telephone calls made by Ministers. 

(b) Information is being collected and 
shall be placed on the table of the House as 
early as possible. 

( Translation) 

AssIstance for Kosi Canal Irrigation 
Project 

2123. SHRI BHOGENDRA JHA: Will 
~ Minister of WATER RESOURCES be 

lSed to state: 

( ... the proposed irrigation potential of 
the We:.:. r., Kosi Canal in Madhubani dis-
trict of Bihar ,1'1d the position in regard to 
digging work of the main canal, digging work 
of the Eastern and Western branch canals of 
the Kamla river and the constructicr. of Sypon 
aross the Kamla river, separately; 

(b) whether the Union Government have 
raised the financial assistance from 20 crores 
as origianlly requested by the Government 
of Bihar; and 

(c) if so, the details of assistance pro-
posed to be provided during '1992-93? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) The proposed Irrigation Po-
tential of Western Kosi Canal under Madhu-
bani district of Bihar is 1,08,901 hectares. 
The reported progres of earthwork (as on 
30.6.92) on various structures is as under:-



277 Written Ans .. ·el3 AGRAHAYANA 16,1914 (SAKA) Written AnSwefS 278 
S.No. Name of Structure 

1. Western Kosi Main Canal 

2. Jhanjharpur Branch Canal 

3. Ugranath Branch Canal 

4. Sakari Branch 

5. Kakcrghati Branch Canal 

6. SahC'rghat Branch Canal 

7. Kamala Syphon 

(b) and (c). The ¥IOrking group of the 
Planning Commiss'on recommended an 
outlay of Rs. 30 crores for Western Kosi 
Canal for the year 1992-93 against Rs. 20 
crores proposed by the State Government. 

(English) 

Import of POW( r Generating Sets 

2124.SHRI VIJAY NAVAL PATIL: Will 
the Minister of POWER be pleased to state: 

(a) the details of power generating sets 
manufactured by BHEL capacity-wise dur-
ing each of the last It;ree years; 

(b) the total amount spent on import of 
power generating sets during the above 
period; and 

(c) the steps taken or proposed to be 
taken to make the cocntry self-sufficient in 
this regard ? 

Length Progress 
(Kilometres) 

56.50 100% in 40 Kms 
leaving gaps 
for strudures. 

41.68 71% 
0 

36.50 22% from A.D. 
2-11.3 

44.30 50% 

Work stopped this being part of 
Phase III. 

Not reported 690/0 

Work started in Feb. 1992, work in 
47 metre length taken up. 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP N.&. TH 
RAI): (a) to Ccl. The information is being 
collected and will be laid on the Table of the 
House. 

( Translation) 

National Water Grid Programme 

2125. SHRI CHHITUBHAI GAM IT: Will 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government have 
started a national water grid programme; 

(b) If so, the details thereof; and 

(c) the efforts being made by the Gov-
ernment to implement the programme? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
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SHUKLA): (a) and (b). A National perspec- 1. Reliance IndusIries lid.; 
tiva for water Resources Developmenl pre-
pared by Govemment envi3ages inter-link- 2. R.P .Goanka; 
ages between various Peninsular rivers and 
Himalayan rivers separately for transfer of 3. Siraw Products; 
water from water rich basins to water short 
basins for optimum, utilisation of water r. 4. Vam Organics; 
sources. 

(c) Government has established Na-
tional Water Develo:nenl Agency (NWOA) 
in 1982 for finning up these proposals. A 
tola' of 36 water transfer links, 17 under 
Peninsular component and 19 under Hima-
layan component have been identified .. 
NWDA. While office sludies of 9 links under 
PeninsuiarcOmponenthavebeencompleled. 
studies of balance 'i,ks have been included 
in YIII Plan. Also in'l8stigations of 9 links 01 
Peninsular component and 3 links of Hima-
layan component have been included in the 
YIII Plan programme 0' the Aoancy. 

(English) 

Ga. aa.d Power Project In DeIhl 

2126.SHRIGURUDASKAMAT:Willhe 
Minister of POWER be pIeaMd to stale: 

Cal whether the Government have short 
listed ...,.,.. privat9 companies tor the 
_8CUIion0l600 MWgasa..dpowerp,ajed 
in Delli; and 

(b) ifso,1hedetaill_ fMIOftSthere0f7 

THE MINISTER (JI= STATE Of THE 
....sTAY OF POWER (SIR KALP HATH 
RAJ): Cal Y .. , Sir. 

(b) On the basil 01 evaIuIIion at 16 
~::.:: rec.r..ct ..... open oller .. 
DESU, the IGIIDwiIIg ........ have been 
..... i.11 If ... '*11 __ to submit detailed 
............. tor A ..... gasbaedpower 
...... tor CCMIllideiIlliDn: 

S. NTPC & ANa Blown BoIMri; 

6. ~Engineering Inc., USA. 

[ Translation) 

. 2127. DR. GUNWANT RMtBHAU 
SAROOE: Wlill the &.tinist. 01 CIV~ A\#IA. 
noN AND TOURISM be pIeeNd to ..... : 

(a) lhe number 01 foreign IOuriIIs viIiIed 
AjanIa and Ellora during 1HO-i1 and 1112, 
til date; 

(b) the amount allocated to allrllCt more 
tourists, to provide more facilities and deve1-
opment of areas around Ajanta and Elora 
during the above period; and 

(c) the details of the proposed plan of 
the Union Govemment in this regard? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) The relevant statislics are not 
available. 

(b) and (c). During 1990-91, an amount 
of As. 16.95 Iakhs was sanctioned by the 
Central Government for the construction of • 
tourist reception centre at Aurangabad and a 
sum of As. 2.98 Iakhs was re .... ed for 
producing puiblicity material on Ajanta and 

"'Ellora . 

A project has been recently approved, 
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for the conservation and development of 
Aanta and ellora with assistance from the 
Economic Cooperation Fund (DECF) of 
Japan 81 a total cost of As. 81.71 crores. 

( EflQlish) 

RecrulbMnt of Phis and Alrhost ..... 
by AI and IA 

2128. DRSHRNATIKS.SOUNDRAM: 
Wi. the Minister of CIVIL AVIATION AND 
TOURISM be pleased to stte: 

(a) the IDIaI number of pilots and air-
hostesses recruited ~ the Indian Airlines 
and the Air India during the last three Years, 
Stale-wise; and 

(b) the number of candidates selectfid 
for the posts of pilots and air-hostesses 
during 1992, as on date? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO 
SCIDIA): (a) and (t). Information is being 
collected. 

DeUvery of postal ArtfcIes In West a..-. 
2129. SHRI SUBRATA MUKHER-

J'.:E: 
OR. ASIM MASUDAl HOS-

SAIN: 
SHRIRAMACHANDRAOOME: 

Wllthe MinlsterofCOMMUNICA~ 
be pleased to slate: 

(a) whether there has been increase in 
the instances of d31ay in the delivery of . 
postal articles and their shortage in Raiganj, • 
MurshlClabad, Dinajpur dlstncts in West 
Bengal; 

(b) if so, the re.'SOns therefor; 

(c) the number of complaints received 
in this regard during 1991 and 1992, as on 
date; and 

(d) the action taken by the Govemment 
to improve the .rvice in West Bengal? 

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRI P. V. 
RANGAYVA NAIDU): (a) there is no in-
crease in the case of delay in delivery or 
shortage of postal articles. However, short-
age of embossed envelope of Rs.1/- has 
come to notice. 

(bl The shortage of embossed enve-
lopes is due to inadeatrte supply by the India 
Security Press Nashik. 

(cl The following number of Complaints 
have been received in West Bengal Circle. 

Year No. of Complaints 

~ 1990-91 

1991-92 

1.4.92 to 
31.10.92 

1666 

1324 

(d) Thefollowingsteps ........ taken 
to improve the services in ....... : 

(i) Constant.monitoring of ........ 
sion and delvery of mala 

(ii) Close coordination with the .... 
port Agnecies. 

(iii) The matter has been Iaken up • 
the highers level with the Inidia 
Security Pres to arrange adequate 
supply of embossed enY8lopes. 

(iv) Immediate shortage ill met by eli-
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version of stock from less needy 
officeslCirciAS. 

[ Translation] 

Billng of Telephone. 

2130. SHRI GOVINDA CHANDRA 
MUNDA: 

SHRI PHOOLCHAND VERMA: 
SHRI B.l. SHARMA PREM: 
KRISHAN DUTT SUl-

TAN?URI: 

Willthe Minister of COUMUNICA nONS 
be pleased t" state: 

(a) the total m:rr.ber of compalints re-
ceived by his Ministrl during the last three 
years regarding excass billing of telephones, 
States-wIse; and 

(b) the action bein') taken by the Govern-
ment to avoid such complaints in future? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMM'JNICATIONS (SHRI 
P.V. RANGAYVA t-IAI~U): (a) (i) Total 
number of complaints received by Ministry of 
Communications during the last three years 
regarding excess billing of telephones is 
6,71,658 

(ii) State wise details are furnished in 
the attachfld statement 

(b) 

(i) 

the followi~.steps are being taken 
to avoid suc:, complaints in future. 

Ex,?hange uquipments including 
meter Circuits are tested regularly 
to eliminat l any possibility of wrong 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 
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metering. 

Meter romms are locked and re-
strictions have been imposed for 
the entry into main distribution frame 
(MDF) rooms. 

All the vital points where there is a 
possibility of deliberate mischief or 
tampering of telephone lines like 
distribution points are kept locked. 

Identification of all subscribers 
whose current fortnightly meter 
reading show sudden spurts and 
as soon as these spurts are noticed 
the telephone lines are placed under 
observation. special equipment 
called Multi line Observation 
Equipment (MlOE) is utilised for 
this purpose. 

Customers served by electronic 
telephone exchange are provided 
with dynamic STD control facility 
~h which they can lock or unlock 
their STDIISD services and thereby 
exercise efective control to use their 
telephone by others. In addition, 
they get details bills for STD/ISD 
calls. 

Automatic Message Accounting 
(AMA) equipment are also being 
installed in some of the non-digital 
exchanges to provide detailed bill-
ing to theri subscribers. 

To avoid clerical errors, billing work 
has been computerised in all metro 
districts and now it is being under-
taken in other important cities and 
towns. 
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Uat 01 nlllflbtKoICDll'fJlalnIB during tile last 3 yeat8 State-W/$e: (198Q-fJO to '.'-92) 

51. No. Name ott". State No. 01 complaints 

1. Andhra pradesh 31,335 

2. Assam 10,602 

3. Bihar 24,366 

4. Gujarat 44,448 
0 

5. Haryana 25,282 

6. Himachal Pradesh 4,401 

7. Jamroo & Kashmir 9,130 

8. Karnataka 34.592 

9. Karata 36.634 

10. Madhya Pradesh 30.831 

11. Maharashtra 1,09,427 

12. Goa 3,111 

13. A"Unachai Pradesh 178 

14. manlpur 203 

15. L'iZoram 163 

16. Meghalaya 1,032 

17. !'lagaland 513 

18. Tripura 654 

19. OrIssa 12,712 

20. Punjab 37,579 

21. U.T. Chandlgarh 6,928 
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51. No. 

22. 

23. 

24. 

25. 

27. 

(English] 

TamiiNadu 

Pondicherry 

Uttar Pradesh 
including Sikkim and 
A'laman Nicabar 

Delhi 

Pazh .. ,. Japan ... A .. lstllnee tor 
Project for Tourism In Kera .. 

2131. SHRIMATI SUSEElA 
GOPALAN: Wlllth, M!nisterof CIVL AVIA-
TION AND TOURISM,be pleased to ... e: 

(al whether the Union Govemmenl are 
considering to undertake the Pazhasi Tour-
ism Development Plt'ject in Karala with 
japanese assistance; 

(b) if so, the details thereof; 

(c) the time by which the work on this 
project is likely to be started and c:ompIeted; 
and 

Cd) the estimaled expendilurelikety to 
be incurred thereon? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIUADHAVRAOSCIN-

No. 01 complain,. 

11,564 

44.906 

1,159 

88,035 

48,062 

6,71,658 

Gas-baaed Power project In Barak 
Valley 

2132. SHRI DWARKANATH DAS: WiD 
the Minister 01 POWER be pleased to state: 

(a> whether there is any proposal to set 
up a gas-based power project in Bar. Val-
...,~ 

(b) it so, when the construction work is 
to be taken up and the time by which it is 
likely to be mmpleted; and 

(c) iI not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (c). The information is being 
collected and will be laid on the Table of the 
House. 

Oecon"ol art Power Tran...-slon and 
DIstribution 

DIA): (a) No, Sir. 2133. SHRI CHANDULAL CHAN-
DRAKAR: Will the Minister 01 POWER be 

(b) to (d). Does not arise. pleased to _tie: 
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(a) whether the Government have 
decided to open power transmission and 
distribution centres in country through pri-
vate entrepreneurs; 

(b) if so, the details thereof; 

(c) whether there IS any proposal to set 
up any new power tr:lnsm ission and distribu-
tion centre in Chhatti~;garh area of madhya 
Pradesh; and 

(d) if so, the details thereof I 
THE MINSTRER OF STATE OF THE 

MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) and (b). The general policy of the 
Government prOVides for participatIOn of 
private Sector In electrit::ity generation, sup-
ply and distributIOn 

(c) and (d). A number of EHV sub-
stations have been approved for construc-
tion In Chattlsgarh region. these include; 

1. 

2. 

1-

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

400 Kv Sl b-station at Siltara and 
Barsur 

220 Kv sl:b-station at Urla 

Alleppey 

Calicut 

Cannanore 

Eranakulam 

Iduki 

Kasargaod 

Kottayam 

Malappuram 

Palaghat 

3. 
4. 

220 Kv sub-station at Raigarh 
132 Kv sub-station at khariagarh, 
Oogargarh, kawardha, Modce-
ment, B. Bazar, amedi, Chilhoti, 
pathalgao, Ambikapur and Sa-
raipalli. 

Telephone Connections In Keraala 

2134. SHRI A. CHARLES: 
SHRI RAMESHCHENNITHALA: 
PROF. K.V. THOMAS: 

Will the Minster of COMMUNICATIONS 
be pleased to state: 

(a) the distrICt-wise number of persons 
on the waiting list for telephone connections 
in Kerala; and 

(b) the steps taken or proposed to be 
taken to clear the waiting list? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVANAIDU): (a) Distract-Wise 
list lor telephone connections in Kerala as on 
31.1 0.92 IS given below:-

14828 

24903 

23013 

41129 

7072 

13582 

24254 

22680 

12357 
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10. Pathanamthitta 

11. Ouilon 

12. Trichur 

13. Trivandrum 

14. Wynad 

15. UIT lakshadweep 

16. UIT! Pandicerry 
(Mahe) 

(b) About 80,(100 new telephone con-
nections are planned to be provided during 
the year 1992-93 subject to the availability of 
equipment and resources. The remaining 
applicatts are proposed to be provided with 
telephone connections progressively during 
8th five Year plan which envisages:-

to provide telephone connectIons 
practically on demand in rural and tribal 
areas. 

Waiting PNiOO for telephone con-
nections not to exceed tswo years for large 
telephone systems. 

Energy Conservation 

2135. SHRI CHET AN P.S. CHAUHAN: 
Will the MInster of POWER be pleased to 
state: 

(a) whether any measures have been 
taken to conserve energy keeping in view 
the overall power shortage in different parts 
of the country; 

lb) if so, the detal's thereof; and 

12589 

16430 

31875 

24726 

4890 

541 

1331 

(c) the amount of energy expected to be 
conserved during the current years as result 
of the measures taken so far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) and (b). The Government has 
initiated several energy conservation meas-
ures includlOg demonstartion projects, par-
tially subsidised energy audits, pump-rectifi-
cation schemes in the agricultural sector, 
introduction of special creidt schemes 
through lOBI for financing energy conserva-
tion schemes in industries and awareness 
campaigns to educate the target groups in 
various sectors of economy. The measures 
also include encouraging investment in 
energy conservation equipment by various 
categories of users etc. National energy 
Conservation Awards have been il'l§tituted 
to motivate improvement in energy efficiency 
performance by industrial units. 

(c) It is still too early to quantify the 
result of the various conservation measures 
intitiated in recent years. Benefits could be 
more meaningfully assessed after a laspse 
of some time. 
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Rural Electrlftcatlon 

2136. DR P.R. GANGWAR: 
SHRI MANIKRAO HOOl YA 

GAVIT: 

Win the Minister of POWER be pleased 
to state: 

(a) the number of villages electrified 
with the assistance of the Rural Electrifica-
tion Corporation and the expenditure thereon 
by the end of Seventh Plan period in each 
State, year-wise and district-wise; 

(b) whether the Govemment propose to 
electrify all the villages in the country; 

(e) if so, the time by which these would 
be electrified; 

(d) whether the Rural electrification 
Corporation propose to issue bonds for public 
subscription to augmant rural electrification; 
and 

(e) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The year-wise and state-wise 
number of viUages electrified in the seventh 
plan period along with funds disbursed by 
Rural Electrification Corporation is given in 
the attached Statement. 

(b) and (c). Yes, Sir. The Eighth Five 
year Plan envisages electrification of 50,000 
villages including 10,000 through Non-con-
ventional Energy Sources. Electrification of 
all the villages in the country would depend 
upon the availability of resources and the 
willingness of the States to take up the 
programme. 

Cd) and (e). The Rural Electrification 
Corporation proposes to raise Rs. 105 crores 
by issue Of Tax free bonds and Govt. Guar-
anteed bonds during the current financial 
year for meeting its plan outlay. 
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IIocIernI .. tIon of Rourkela Steel Plant 

2137. SHRI K. PRADHANI: 
DR. KRUPASINDHU BHOI: 
KUMARI FRIDA TOPNO: 

Will the Minister of STEEL be pleased to 
stale: 

(a) the delaiia of the number of phases 
in which the·modemisation of the Rourkela 
Steel Plant is likely to be undertaken; 

(b) the external BSSistanceJloan avaH-
able or proposed fo~ the modernisation pr0-

gramme; 

(c) the details of the works done 10 far 
in the first phase mo:iernisatlOn programme 
including the amount spent; and 

(d) by when the modernisation pro-
gramme is likely to be completed includltlQ 
the total estirnal8d expend.ur. proposed to 
be incurred on iI! 

THE MIN~STER OF STATE IN THE 
MINISTRY OF STEEL(SHRI SQNTOSH 
MOHAN DEV): (a> Rourkela Steel Plant 
modernisation is ~ing implemented in two 
phases. 

(b) Loa.n of OM 260 million from Kredi-
tanstal Fur Wl8deraufba (KFW). Germany. 
Suppliers Credit of US S 23.89 million from 
Wa. TlUaptOmexport (TPE). Russia and 
French Fr. 66.5 miliL'n from France art 
envisaged for the modemistion programme 
of RcMkela St_ Plllnt. 

(c) AI the 9 indigenous packages of 
Phase-I have been ordered and are pr0-
gressing generaly as per schedule. On a 
cumulative basis 85 % of excavation. 93% of 
01 concreting. 69%'" struCtural fabrication. 
38% of stlUdUraJ erection. 82% of equip-

ment supply and 45% of equipment erection 
have been competed upto October. 1992. 
Till October. 1992 an amount of As. 306.72 
crores have been spent in phase-I moderni-
sation. 

(d) The total modernisation programme 
is scheduled to be completed by December. 
1995 and the total sanctioned cost is As. 
3954 erores. 

Mining of Bauxite 

2138.' SHRI RAMAKRISHNA 
KONTHALA: Will the Minister of MINES be 
pleased to stale: 

(a) whether the Union Government 
have received any proposal from the Gov-
ernment 01 Andhra Pradesh for setting up of 
mining and processing unit of bauxite at K. D. 
Peta In VlSakhapatnam District. Andhra 
Pradesh; 

(b) if so. the details thereof; and 

(e) the action taken by the Government 
thereon? 

THE MINISTER OF STATE IN THE 
MINSTRY OF MINES (SHRI BALAAM 
SINGH YADAV): (a) No, Sir. 

(b) and (e). Do not arise. 

[ T ranslationl 

C-Dot Echangee In Bihar 

2139. SHRI RAM TAHAl CH-
OUDHARY: WI! the Minister of COMMUNI-
CATIONS be pleased ID slate: 

(8) the names of the places where c-
DOT 512 boards/exchanges functioning in 
Bihar; 

(b) whether the Govemment propose to 
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set up such boardsi exchanges in the State 
during 1992-94; 

(c) if SO, the details thereof, district-
wise; and 

(d) the time by which boards/exchanges 
are likely to be set up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V.RANGAYVANAIDU): (a) Names of the 

places whre C-DOT 512 boards/exchanges 
are functioning in Bihar are: 

1. Supaul 2. Jamshedpur 3. Motihari 
4. Chapra 5. Gaya 6. Darbhanga 

(b) Yes, Sir. 

(c)and (d) District-wise details of C-
JOT 512 BoardsJExchanges to be set up 
during 1993-94 is as below: 

S.No. District No. of C.DOT 512 
exchangeslboards 

Time by which likely 
to be set up 

1. 0 Giridih 

2. Deoghar 

3. [.'altonGanj 

4. Monghyr 

5. Katihar 

6. Hazaribagh 

7. Araria 

8. Kishangannj 

9. Goapganj 

10. ehagalpur 

11. Nawada 

12. P.nlangabad 

[English) 

Bedthl hydro Electric project 

2140. SHRIW.TI BASAVA REJES-
WARI: 

SHRI VI KRISHNA RAO: 
SHRI K.H. MUNIYAPPA: 

1 

By April,1993 

-do- . 
By May, 1993 

-do-

By June, 1993 

-do-

By August, 1993 

-do-

By October, 1993 

-do. 

Will the Minister 01 POWER be pleased 
to stat.: 

(a) whetehr environment clearance has 
since been given to the Bedthi Hydro Elec:lric 
Project; 

(b) if so, the details thereof; 
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(c) whether an" Amencan agency' has 
been inVited for pr,)vldlng financial ass s-
tance for the establishment of this proJect, 

(d) If so, the details thereof and 

(e) the time by which the construction 
work IS hkely to be !'tarted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI) (a) and (b) TI1e dedthl Hydro elect'le 
ProJect, also known as Gangavall Stage lof 
Karnataka, was cleare-j from environment 
angle by Ministry of Envlrol']ment & Fore<;!s 
on 20 2 1979 stlpulatl~~ a number of safe 
guard measures whch are to be complleo 
with by the project authorities Meanwhile 
since 'here IS a changE' II'] the ~ope of the 
proJect, Mlnsltry of :nvlronmen' & Fores's 
have requested tl'e ~ tate authorities to S..JOl"lit 

the revised project report So fa' th", revised 
report has not been ft..r"l!:hed b~ the State 
authorities to Mon.s'ry of EnVlfon'11ent and 
Forests 

(c) to (el Memo zrdvr of UndE'rSlanO 
109 has been 'ilgned betwgen Ca 1'1I'1eSS 
InternatIOnal Povo.er Corpcraloc n (USA) nad 
Government of l(arnataJ..a In August 1992 
for executIOn of the Prc Ject 

[ Trans/atlon) 

Tehn Dam project 

2141 StiRI NITISH '\vMAR 
OR MAHADEff'AK SINGH 

SHAK'rA 
MAJ GEN (RETD) BHUW,,\N 

C HANDF' A KH "NDURI 
SHRI FlJlJ vE:fH ~1:,3H 

win the Mlrlster 01 f ,)\"v:::R btl t-'.eased 
to state 

(a) whether the 1 f hi I Da r Propct h3<' 

since cee" cleared from the enVironmer 
point of View, 

(b) If so, whether the work on the project 
has been resumed, 

(c) If so, the amount spent on the project 
dUring 1991-92 and as on November 30, 
1992 

(d) whether RUSSia has offered to fl-
"a'1ce the project and 

(e) II so. the details thereof IndlCatmg 
the anOU'1t lik.ely to be received from RUSSia 
for the proJect? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRJ KALP NATH 
RAI) (a) The tehn Project was cleared by 
t,-llnlsltryof E"wonment & Forest In July 90 
wl'h certain conditions 

(b) Rehabilitation works and otfJei mira-
structure aC'lvltles are proceeding as 
p'a'1ned Construction work on the dam site, 
WOJld be res,,"led after the Government s 
appraisal IS accorded 

(c) AsumofRs 78 99croreswasspent 
on the Project dur·rg 1991-92 and a sum of 
Rs 74728 cro'es (provls'onal) has been 
spert a3 on :-'0'1 30, 1992 

(j) and ,. I The RJsslans have eVinced 
Interest In th", 1'11p,eme'ltatlon of Tehn Dam 
?roJe ... --t Hov,,:,\€) no detailed ofler IndUd-
1" I,nanc.ng pal..." age I'as been received 

[EnglJsh] 

Private Sector partIcipation in T.V 
Channel 

2'42 :;''i~IPAWAt-.I<..LlM\R[lANSAL 

S~8j J ',rJo\8DIIN ~JISRA 
SHfl fit, il KISHORE SINGH 
SI-lRI MADAN LAL KHURANA 
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SHRI GURUDAS KAMAT: 2. DEFINITIONS: 
SHRI M.V.V.S MURTHY: 
SHRI SUDARSAN In this scheme, unless the context 

RA YCHAUDHARI: otherwise requires-

WilltheMlOisteroflNFORMATIONAND 
BROADCASTING be pleased to state: 

(a) whether the Government have 
decide to give rights of broadcastingltele-
casting of F.M. Band of all India RAdio and 
Metro Channel of Doordarshan to the private 
sector; and 

(b) if so, the details of terms and condi-
tions laKl.down in this ,egard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIHJA 
VVAS): (a) and (b). Government have 
decided to allot time slots on the metro 
channels of Doordarshan and FM channels 
of All India Radio in Delhi, Bombay, Madras 
and Calcutta to private producers. The 
Scheme and its details are given in the 
attached statement. 

STATEMENT 

T1HI Schsme of AJIoImenl of lin» sIol. on 
the Metro Channels of Doordarshan and 
FAA Channels of aI/india Radio in Delhi, 

Bombay. Madras B".d Calcutta 

1. SHORT TITLE AND COMMENCE· 
MENT: 

(i) 'Channer means Television or F .M. 
Radio Channel in metropolitan cities of 
Delhi, Bombay, Mad,as and Calcutta. 

(ii) 'President' means President of 
India. 

(ii) 'GcMamment' means Ministry of 
Information and Broadcasting 01 the 
Central Government. 

<iY) "Councir means Broadcastirlg 
Council of India 

(v) 'Chairman' means Chairman of 
the Broadcasting Council 01 India. 

(Vi) 'Member' means Member 0I1he 
BroadcasIing Council 

3. BROADCASTING COUNCIL: (See 
at page 7·"') 

There shaI be • BroadcasIing Council 
comprising • Chairman and eight cIher 
rmNnbers wtUch shaI be 8ppOineed by the 
GoYemmenI bJ issue d noIificaIion in the 
Official Gazatla. The Chairman shall be a 
person of stature and eminence. Of the oIhe, 
members 0inId0, General, Dootdarshanl 
All india Radio, Engineef-in-Chief. Doof-
da,shantAlIndia Radio and. repr...u-
tive 01 Minisrry d lnIorrnarion and BIoad-
casting wit be e.-officio members. Other 

(a> This Scheme may be called the members, shaJI be drawn hom amongst 
Scheme for allotting time slots on the media persons. authors, pIaywrighIs, per-
Metro Channels of Doo,darshan and forming artists and fim personailies 01 staI-
All India Radie; (t') II shaH come ink;; ure and eminence with knowledge and ex-
force with ImmedIate effect. pettise of electronic mecla. 

----------------~---------------------------
(·Note: When matters ,elating 10 Doordarshan are beingdeliberld8ct, 00: Daordarshan 

and Enginoor-In-CI-Iof, Doordarshan would be members. Ucewise when matten relating 10 
AIR are 1x:1n9 deliberated OG: All India ~ and i::ngII188f-in-chief. AI India Radio would 
be memoors) 
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4. TENURE OF THE COUNCL: 6(li) DIRECTIONS BY THE GOVERN-

The Council shall have a tenure of 3 
years from the date ')' i+es formation or till a 
new Council is appoi ... ted. Vacancies of 
Chairmen end the members shall De filled up 
only for the unexpired part of the tenure of 
the Council. 

5. TERMS AND CONDITIONS OF 
MEMBERS· 

Chairman ana members other than ex-
OffiCIO members wl~1 he paid travelling and 
daily allowance as applicable to members of 
the high-powered ccrrmlttee as laid down by 
the Central GovernmeTlt from time to time. 

6.(1) FUNCTION OF THE COUNCIL: 
The Council she'll perform the follow-

ing functions: 

(a) InVite applications by Issue of 
public notice from Individuals who should be 
Citizens of India/companies with majority 
Indian shareholding/partnership firms all of 
whose partners should be citizens of India 
for the purpose of allotment of time slots on 
the televiSion/radio channels. 

(b) Issue licen( e and allocate suitable 
time slots for the pr:.l£,rammes on the chan-
nels of AIR Doordarsilan. 

(c) Review the programmes telecastl 
broadcast by the licencees. 

(d) Consider, d3Clde and take action for 
suspension/revocation of Itcence. 

(e) Decide the ql'ality parameters for 
he programmes on the channels. 

MENT: 

Government will have the power to is-
sue directions and lay down policy guide-
lines in respect of this Scheme from time to 
time and the Council sliall be ameanable to 
such directions and guidelines. 

7. EliGIBILITYCRITERIA FOR LICEN-
SEES: 

The producers interested in obtain-
ing a licence under this Scheme should meet 
the following criteria: 

(a) Should be a citizen of India (for 
indlvlduals)/company with majority Indian 
shareholding/partnership firm all of whose 
partners are citizens of India. 

(b) Should not have been declared as 
insolvent or convicted in a criminal case. 

(c) Should produce !.ufficient evidence 
of sound financial standing, 

(d) Must confirm in writing, willingness 
to abide by the guidelines speit out in this 
Scheme. 

(e) Should furnish a written undertaking 
to conform to all the conditions specified in 
the licence or any subsequent directive of 
the Councilor Government. 

(f) ApplICants interested in news/news 
,elated programmes must no! be owning any 
rewspaper/magazine in circulation in the 
area covered by the channel for which appli-
cation 15 made. 

(f) Act as the forum for redressel of (~) Applicants should ndve jJroven track 
:omplaints/gnevances In respect of the .ecord In producing telsvlSl{;rvrao,o pro-
)rogrammesteleca!'\tbroadsastbythellcen- grammes feature films, Video fdms,video 
;ees llTlder thiS sc!->cme. l"lag:lZInp s. documentaries etc 
.- - ('Note: Deleted Vide Publ.c Notice No. S/1/v2:I·;f·;C -(j~i~d 27.10.92). --------
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Anything affecting the integrit) 8. APPLICATION FOR LICENCE: (7) 

The Council shall invite applications from 
parties desirous of alkltment of time slots on 
the second channel by giving a public notice 
at appropriate intervals. Such applicants shall 
oay a sum of Rs. 1000/- as processing fee. 

9. ALLOCATION OF TIME SLOTS: 

The Government shall indicate from time 
to time to the Council the availability of time 
slots on the relevant channel forthe purpose 
of this Scheme. The Council shall allocate to 
the successful applicants the appropriate 
time slots on relevart channels. The Council 
shall oversee through AIAlDoordarshan the 
adherence to the stipulated technical para-
meters for ensuring national radio frequency 
management. 

10. GUIDELINES GOVERNING 
THE PROGRAMME.> PUT OUT UNDER 
THIS SCHEME: 

(i) Tne programmes shall not violate the 
AIR Broadcast Code which prohibits the 
following: 

(1) Crrticism of friendly countnes; 

(2) 

(3) 

(4) 

(5) 

(6) 

Attack on religions or communi-
ties; 

Anythillg obscene or defama-
tory; 

Irlcrtement to violence or any-
thing against maintenance of 
law & order; 

·Anything amounting to con-
tempt of court; 

Aspersions against the integrity 
of the Pre:;ident and Judiciary; 

of the Nation; and. • 

(8) Criticism by name of any per· 
son. 

(il) The licensee will fully confirm to thE 
advertisement code which are applicable Ie 
All India Radio and Doordarshan and Ie 
future modifications therein. 

(iii) The programmes shall conform Ie 
the provisions of Section 5 (b) of the Cinema· 
tograph Act, 1952 and guidelines issued 
thereunder for film certification by the Gov· 
ernment from time to time. 

(iv) The prog~ammes should not infringe 
the provisions of the Copyright Act. 

('II) The channel must carry at least 
twenty percent of its broadcasting time. 
programmes considered by the Council to 
be socially relevant and necessary fordevel-
opmental purposes. 

(vi) The channel shall carry such pro-
grammes of importance to the Nation as may 
be directed by the Government from lime to 
time. This would include Addresses to the 
Nation by the President and the Prime Min-
ister. 

(Vii) The programmes broadcast by the 
channel should not be the means for further-
ence of the interests of any political party. 

(Viii) During election time, 10 respect of 
broadcast by or about political parties, the 
channel shall confirm to the guidelines is-
sued by the Election Commission of India. 

(ix) While dealing with any matter of 
contro.versy, the programmes shall present 
all points of view in a fair and impartial 
manner. 
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11. QUALIN RATING: 

The Council shall periodically review 
the programmes put out by the licensees 
based on the quality parameter determined 
by it. Licensees whose programmes are 
found to be below the threshold both in terms 
of contents and technical parameters shall 
be asked in writing. to effect the necessary 
improvements in their programmes. The 
track record of licensees in terms of the 
quality of their programme would form an 
essential criteria at the time of considering 
renewal of their licence. The Council shall 
also publish periodically the resuhs of this 
evaluation of the quality of the programme. 

12. REDRESSAL OF GRIEV-
ANCE: 

The Council on receipt of a written 
complaint from an individual or Institution 
agalOst any particular programme put out by 
a licensee under thi~ Scheme shall examine 
it. in (''Jnsultation with the licensee, if consid-
ered necessary, and take appropriate cor-
rective action if the complaint is slJstained. 
The Council may direct the licensee to broad-
cast its findings and if I'lecessary, take action 
to suspend/revoke the licence. 

13. SUSPENSION/REVOCA-
TION OF LICENCE:: 

The Council mayan repeated in-
fnngement of the guidelines for programmes 
by the licensees. or on account of the non-
compliance with the cc ndltions specified in 
the licence. suspend or revoke the said 
licence. However. unl9ss immediate sus-

decision communicated to the licensee. 

14. RENEWAL OF LICENCE:: 

The Council shall initiate action for 
deciding on the renewal of any licence is-
sued under this Scheme six months prior to 
the expiry of the period specified in the 
licence. The Council shall take a decision in 
the matter on the basis of the following 
criteria: 

(a) Performance of the licensee dur-
ing the period of the existing licence. 

(b) Quality rating of the programmes 
produced by the licensee. 

(c) Proposals on similar theme/sub-
ject received from other companies. 

(d) Need for a particular programme 
In the overall programme requirement of the 

channel at a given time. 

15. CONTROL OF 11-lE CHAN-
NELS BY GOVERNMENT:: 

In the event of war or natural clamity 
the Government may, in public interest, 
through an order, take over the control and/ 
or management of all broadcasting under 
the licences issued under this Scheme. 

16. LICENCE FEE: 

The amount of licence fee payable by 
the licensee shall be as determined by the 
Government from time to time. 

17. REMOVAL OF DOUBTS: 

Where a doubt arises as to the inter-
pretation of any of the provisions of this 
Scheme, the matter shall be referred to the 
Government for decision. 

pension/revocation of the licence is consid-
ered essential in public Interest. the licensee 
shall be informed in writing about the in-
fringement of the prcilramme guidelines/ 
conditions of the lic£>nca. and given 15 days 
time to furnish his explanation. This explana-
tion will be examined by the Council and its 

~------------------------------------
( ••• Since renamed "Air Time Committee of India"/Committee" vide Public Notice No. 81 

1 f92-PBC dated 6.11.1992). 
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Power Generation Capacity In CuJa, .. 

2143.SHRI KASHIRAM RANA: Will the 
Minister of POWER be pleased to state: 

(a) the anticipated shortfal of power 
generation capacity of Gujarat in the Eighth 
and Ninth Five Year plans; 

(b) whether any coal linkage has been 
provided for new power projects to meet this 
shortfall; and 

(c) if not. how the shortfall is proposed 10 
be met? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KAlP NATH 
RAI): (a) The shortla'i in power generation 
capacity in Gujrat by the end of the Eighth 
Five Year Plan is anticipated to be of the 
order of 1685 MW. The anticipated power 

. generation capacity during Ninth Five Year 
Plan will be known after tna Ninth Plan has 
been formulated. 

(b) As per the 8th Five Year Plan docu-
ment. no new Coal based Thermal project is 
envisaged for yielding benefits during the 
8th Five Year Plan in the state of Gujrat. 

(c) Various measures being taken 10 
meet the power shortage include optimum 
generation from existing power plants, Inter-

WIDE 154-158 

State exchange of power. assistance from 
central power stations, energy conservation 

. and strengthening of transmission and distri-
bution systems. 

Changing of Head Post Offices as 
Clurlng House. 

2144. PROF. RITA VERMA: Will the 
Mii'nster of COMMUNICATIONS be pleased 
IO-state: 

(a) the names of head POSI offices which 
have tMJen changed into local clearing 
houses. State-wise; and 

(b) the names of the Head Post Offices 
proposed to be included under this scheme 
during 1992-93 and 1993-94. State-wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V.RANGAVYA NAIDU): (a) The counlry 
has been divided into 19 Postal Circles. The 
Head Post Office which have been enrolled 
as full members of local Clearing Houses. 
Circle-wise. are given in the attached state-
me"t-I. 

(b) The names of Head Post Offices 
which are proposed to be included under his 
scheme during 1992-93 and 1993-94 are 
given i~ attached Statement-II. 
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[Translation) 

DECEMBER 7. 1992 

P & T Offices In Village Panchayats of 
Madhya Pradesh 

2145 SHRI YOGANAND SARASWATI: 
Win the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of village panchayats 
having the telephone and post oIflC8 facili-
ties in Madhya Pradesh. district-wise; 

(b) the time limit fixed for providing the 
facilities of Post office and telephone to each 
vililage panchayat; 

(c) the number of village panchayatsout 
of them where the facility of sending tele-
gram is available ih the post offices and the 
plan for the expansion of this facility;and 

(d) thedistnct-wise details of programme 
for providing speed post service in the head-
quarter towns of the State? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V.RANGAYVA NAIOU): Ca) Number of 
Panchayat Villages having telephone faclrlty 

up'to 30th November. 1992 is 8844. Dis-
trictwise details are attached in Statement-I. 
Number of Post Offices in Panchayat Vd-
lages is 9500 as on 30th November. 1992. 
The district-wise details are attached in 
Statement-II. 

(b) (I) Government have planned 
to provide telephone facility to all Panchayat 
Villages progressively by 31 at March. 1995 
subject to availabtlity of resources. 

(ii) The post offices are opened keep-
ing in view the distance from the nearest post 
office. population served and the income 
yielded with reference to the coat subjeat to 
availability 01 funds as such no time frame 
can be given as to when the post offICeS wit 
be provided in each village Panchayat. 

(c) 1782. No separate expansion plan 
exists. Telegraph facility is provided subject 
to availability of requisite traffic. 

(d)The provision of speed post facility to 
any cityJtown of State is an ongoing process 
and is considered keeping in view availabil-
ity of Transport. Commercial and Market 
viability. 

STATEMENT .. 

Districtwise Details of Panchayat Vilages COIM8d with TeI8phonB Facility upto 
30.1 f. f 992 in Madhya Prlltdfth. 

S.No. Name of District 

1. Balaghat 

2. Bastar 

3. Betul 

4. Bhlnd 

Total No. 01 Panchayat 
VilIrgN with T~ 

FcIIty. 

181 

402 

148 

130 
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S.No. Name of District Total No. of Panchayat 
Villages with Telephone 

Facility. 

5. Bhopal 83 . 
6. Bilaspur 433 

7. Chattarpur 166 

8. Chlndwara 243 

9. Damoh 135 

10. Datla 99 

11. Dawas 145 

12 Dhar 206 

13. Durg 162 

14 Guna 182 

15. Gwailor 195 

16. Hoshangabad 193 

17. Indora 147 

18. Jabalpur 302 

19. Jhabua 130 

20. Khandwa 208 

21. Khargaon 305 

22. Mandla 153 

23. Mandsaur 264 

24. Morena 241 

25. Narslnghpur 159 
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S.No. Name 01 District Total No. of Panchayat 
Villages with Telephone 

Facility. 

26. Panna 55 

27. Ralgarh 317 

28. Ra!pur 524 

29. Ralsen 192 

30. RaJ9arh 131 

31. FlaJnandgaon 163 

32. Ratlam 157 

33. Rewa 156 

34. Sagar 279 

35. Sarguja 143 

36. Satna 180 

37. Sehore 194 

38. SlOni 154 

39. Shandol 161 

40. EhaJapur 241 

41. ShlVPUri 138 

42. Sidhi 121 

43. Tikamgarh 141 

44. Ujain 237 

45. Vldhisha 150 

TOTAl: 8844 
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D,stnct- wIse detaIl of Post OffICes In VIDage Panchayat of Madhya Pradesh as on 
301 1992 

SINo Nama of Dlstrld No 

E'alghat 212 
oJ 

2 Mandla 187 

3 Saon! 170 

4 Bhopal 58 

5 Bllaspur 545 

6 Chhatarpur 180 

7 Panna 120 

8 Tlkamgarh 157 

9 Chhlndwara 246 

10 Betul 201 

11 Durg 255 

12 Rajnandgaon 183 

13 Hoshangabad 197 

14 Narslnghpur 150 

15 Guna 154 

16 Shlvpun 194 

17 Gwailor 20 

18 Datla 220 

19 Indora 109 

20 Dewas 155 

21 Dhar 180 
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Sf.No. Name of District No. 

22. Jab31pur 286 

23. .: a.)1alpur 502 

24. Y.handwa 198 

25. KhaY03n 269 

26. Mardsaur 270 

27. ·"'or30a 239 

28. Bhird 234 

29. Flaigarh 271 

30. Anlllkapur 270 

31. flaipur 517 

32. Aatlam 139 

33. ,,'hlt:lua 125 

34. ReVia 286 

35. ~atlla 239 

36. Sagar 170 

37. OarlOh 162 

38. ~ oh"re 147 

39. Flajgarh 151 

40. ~;hahdol 240 

41. Sldhi 162 

42. Unain 156 

43. Shajapur 150 
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SlNo. Name of District 

44. Vldisha 

45. Raisen 

(Eng6sh) 

Sp8c1a1 Corporate Post OffIce. 

2146 SHRI M.V.V.S. MURTHY: 
SHRIR.SURENDER 

REDDY: 

Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Government are con-
sidering to set up special corporate post 
offices to handle thf' public issue mail; 

(b) if so, the details thereof; state-wise; 

(c) to what extent the special corporate 
post offices will be useful; and 

(d) the expenditure involved therein? 

DEPUTY MINISTER IN THE MINIS-
TRY OF COMMUNIC,\TIONS (SHRI P.V. 
RANGAYVA NAIDU): (a) Yes, Sir. Such 
special post offices ha'ie been provided at 
selected centres. and are proposed to be 
provided at more centres according to need. 

(b) There is no State-wise programme 
for opening of such Post Offices. According 
to need, Postal Circ'es will plan and provide 
such post offices. 

(c) These special post offices collect 
and process only bl'lk mail from institutional 
mailers, under expedicious procedures. 
Ordinary post offices are not fully equipped 
to handle such mail. lind hence the need. 

No. 

140 

184 

(d) There is no estimate or separate 
accololnting of expenditure on account of 
such Post Offices. Staff is found by redeploy-
ment 'rom other offices. Only other costs like 

• accomodation are involved. 

( Translation) 

Doordar.han Kendra. In Madhya 
Pradesh 

2147 SHRI SURAJBHANU 
SOLANKI: 

SHRI SATYANARAYAN 
JATIYA: 

Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) the number of Doordarshan Ken-
dras and relay centres in Madhya Pradesh at 
present; 

(b) the areas in Madhya Pradesh which 
are not covered by Doordarshan at prel"ent; 

(c) whether any new Doordarshan 
Kendra and relay centre have been sanc-
tioned: 

(d) if so, the details thereof; and 

(e) the details ofthefacilitias available in 
the Bhopal Doordarshan Kendra and the 
schemes drawn for its expansion? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 



411 Wrirten AIJS1III8IS DECEMBER 7.1892 WI'lIIenAnnwls .412 

PANDEYA: (a) Besides a full -fledged TV Studio Centre 
at Bhopal. 54 TV transmitters of various 
power rating. are at present functioning In 
Madhya Pradesh. 

(b) AU the 45distrlds in Madhya Pradesh 
are presently cover by TV service. wholly or 
partiaUy. At. present. an estimated 52.2% 
area of the State is ~vered bV TV service 
which includes fringe service areas where 
elevated antennae a"ld boosters are required 
for obtaining satisfactory receiption. 

(c) and (d). In aaillion to the Programme 
Generation Facility (PGF) Centre at Raipur 
which is expected to be commission,ed into 
service on the availability 01 requisite man· 
power. two low power TV transmitters one 
each at Datia and Jaora and a very low 
power TV transmitter at Parasia are at vari-
ous stages of irt1)lementation. In order to 
further strengthen TV service in the State. 
two high power TV transmitters one each at 
Ambikapur and Gun~ ancf four low power TV 
transmitters one each at A1itapur. Sironj. 
Gadarwara and Kukadeshwar are envis· 
aged to be set up subject to availability of 
resoueres and inter·se priorities. 

(e) At present. a t-igh power (10 KW) TV 
transmitter with full fledged TV StudiO facili· 
ties is functioning at Bhopal The StudIO 
facilities conyrise a main studio and a small 
contInuity studiO along with the associated 
technical areas equippgd with professional 
grade colour equipment. A colour OB (Out· 
side Broadcast) Van and ENG (Electronic 
News Gathering) equrp:nent have also been 
provided. It is envisaged to introduce satel-"' 
lite-derived regional TV service in the State 
for which a Statelhte Earth Station is at an 
advance stage of im)Jemenlation at Bhopal. 

(English) 

Social AudH Panel 

2148. OR.lAXMINARAYAN 

SHRI RAJENDRA AG-
NIHOTRI: 

SHRI SARAT CHAND~ 
PATTANAYAK: 

SHRI SATYA DEO SINGH: 
SHRI PRABHU DA YAL 

KATHERIA: 
SHRI SOBHANAO REES-

WAAA RAO VAODE: 
SHRI TARA CHAND KHAN-

OElWAL: 
SHRI PARASRAM BHARD-

WAJ: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

<a) whether the Social Audit Pannel 
constituted by his ministry in March 1992 
has submitted any Interim report; 

(b) if so. the details of recommenda-
tions made by the pannel; and 

(c) the action taken or proposed to be 
taken by the Government on Is recom-
mendations? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V.RANGAYYANAIOU):(a) to (c). Yes. Sir. 
The S~ial Audit Panel has since submitted 
two Action Reports dated 5.7.92 and 
16.10.92. The First Action report contained 
recommendations for; both Postal and T ele· 
com Departments. In the lind Action Report. 
the recommendations have been made only 
for the Telecom Department. 

DEPARTMENT OF POSTS 

In the first Action report. the Social Audit 
Panel made 38 recommendations for the 
Postal Department which include irt1)rove-
ment in the quality of date stamping. prom 
oting the use of Franking Machin by 
but mailers, greater inter-minlstrial 
Interaction with the transport ML'1istrIes such 
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as Civil AviationJRailways, Periodical review 
of tariff, ensuring higher percentage of deliv-
ery of ADs, increase in the rate of Postcard, 
improvement in the quality of information 
system and use of higher technology for the 
modernisation of postal services and mak-
ing them financially sound. 

The recommendations have been ex-
amined and the moealities have been sorted 
out for their implementation. 

DEPARTMENT OF TELECOM 

The major recommendations made by 
the Panel for Department of Telecom in-
clude hberalised provision of public call of-
fices, free directory enquiry service, comput-
erised directory enouiry, subscriber-owned 
telephone instrument, expeditious fault rec-
tification revision of forms, telephone biDing 

.. and revenue collectlor, rebate for non-func-
tional telephones, ooltercommunication with 
customers, measures to decongest lines, 
owning of subscribers terminal equipment 
formation of watch do~ panels, timely publi-
cation 0' telephone directories, waiting list 
for telephone subscribers and out of tum 
connections, decision about the status of 
MTNl. 

These recommendations have been 

formulated any schema forthedeve!opent of 
tourist resorts in Union Territory of Diu with a 
view to attract foreign tourists: 

(b) if so, the details thereof; 

Cc) the amount likely to be spent during 
1992-93; and 

Cd) the amount of foreign exchange IMeIy 
to be earned thereby during the above pe-
riod? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM CSHRI MADHAVRAO 
SCINDIA):Ca) to Ccl. Central Government will 
extend all possible assistance to Union 
Territory of Diu to attract large number of 
tourists including foreign tourists. A proposal 
for tented accommodation at Nagao beach, 
Diu has been sanctioned for As. 28.50 lakhs 
and As.22.0 lakhs have been released. 

(d) Estimates of earning of foreign ex-
change from tourism are not worked out 
pIace-wise. 

(English) 

Foreign Assistance for Ground Water 

examined and tle modalities have been 2150SHAIMATIDlPIKAH. TOPIWAlA: 
sorted out for their appropriate implementa- Will the Minister of WA TEA AESOUACES 
tion. be pleased to state: 

rtranslaticm] (a) whether .1Y foreign technical and 
financial assistance has been received duro 

Tourist Resorts In DIU ing the last three years and the current year 
torground water resources in the c:ountIy; 

2149 SHAI AAJ~NORA AGNIHOTRI: 
Will the Minister of CIVIL AVIATION AND (b) it so, the details thereof, year-wise; 
TOURISM be plea~ ltd to stat.: 

(a) whether the Union Govemment have 
(c) the States selected for the above 

purpose; and 
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(d) the amount Clf financial assistance SOURCES (SHRI VIDYACHARAN 
provided to each ofthose States, year-wise? SHUKLA): (a) Yes, Sir. 

THE MINISTER OF WATER RE- (b) to (d). A Statement is enclosed. 
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Disappearance of Aircraft onndir. 
Gandhi Rashtrlya Uran Academr 

2151 SHRI BRU SHUSHAN SHARAH 
SINGH: Will the Minister of CIVIL AVIATION 
& TOURISM be pleased to state: 

(a) whether any incident of disappear-
ance of a civilian training aircraft of Indira 
Gandhi Rashtriya L'ran Academy has come 
to the notice the Gc.vemment: and 

(b) if so, the det"lils thereof and the 
reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) and (b). Indira Gandhi Rashtnya 
Uran Academy's TB-2O aircraft VT-EMD on 
a cross country flight from Bangalore to 
Trivandrum on 29. '0.92 lost contact with 
Trrvandrum air trat&; control tower at about 
2SOO feet ahitude and 26 nautical miles from 
T rivandrum airport [)espiteextensive search. 
the wreckage CIOUI~ not be located so far. 
The search is continuing. Director Generat 
Civil Aviation has appointed an inspector of 
accident to investiga!3 the accident. 

Telegraph Offices In Orissa 

2152 SHRI SPIIU.NTA JENA: Win the 
Minister of COMUU'.IK:A TIONS be pleased 
to Slate: 

(a) whether the Government propose 10 
set up new teklgr., offices and to m0dern-
ise the existing telegraph offices in Orissa; 
and 

(b) if so. the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF corMAUNICA TIONS (SHRI 
P.V.RAHGAYVA NAIOU): (a) Yes, Sir. 

(b) The .... are as under:-

1. nne rMIW telegraph offices are pro-
posed to be set up at Koraput,Rayagada 
(Koraput) and Bhadrak in Orissa. 

2. Existing telegraph offices in Orissa 
are planned for modernisation by -

(i) connection to computer based tele-
graph systems which eliminate manual 
re-transmission of telegrams and thus 
enable quicker delivery; one system 
shall be installed at Bhubaneswar and 
another is already working at Cuttack. 

(ii) introduction of document transmis-
sion (FAX) facility. 

(iii) provision of electronic keyboards to 
replace more irstruments. 

(Ehglish) 

High Po.., T.V. Transmitter at ltanagar 

2153. SHRI LAETA UMBREY: Will the 
Minister of INFORMATION AND BROAD-
CASTING be pleased to state: 

<a) whether the Government propose to 
set up a high power 1. V. transmittef with 
Studio facility at hanagar in Arunachal 
Pradesh; 

(b) if so. the details thereof; 

(c) if not. the reasons therefor: 

(d) whether the VlPTs in the State are 
lunctioning properly; and 

(e) if nac. the dteps taken to improve It! 
functioning? 

THE DEPUTY MINISTER IN THE MIN· 
ISTRY OF INFORMATION AND BROAD· 
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CASTING (KUMAR' GJRUA VYAS): (a) and Seventh Five year Plan; 
(b). A high power (1 KW) T. V. transmitter is 
already functioning at Itanagar in Arunachal 
Prade.h. A TV Studio Centre Project com-
prising .ltucflO of about 1 08 squar3e metres 
area along with associated technICal and 
other facilities is at present under implemen-
tation at hanagar. 

(c) Does not allse. 

(d) and (e) 16 very low power TV trans-
mitters are at present functioning in Arun-
achal Pradesh. Performance 01 some of 
these transmitters was rfeported to eb un-
satisfactory due to '/anous reasons. Since 
these transmitters operate in an unattended 
mode. it is envisaged tlo set up a Remote 
MonitOring and Control System for monitor-
ing and Control System lor monitoring and 
rectifYing the defects comparativey in shorter 
penod. Implementallon of this secheme will, 
howe rver, depend U'Xln the availability of 
adequate resources for the purpose. 

[ Translation) 

Full Utilisation of Water In the Country 

2154 SHRI I1AM LAKHAN SINGH 
YA'JAV: 

SHRI ARJUN CHARAN SETHI: 

Will the Minister of WATER RE-
SOURCES be pleasec to state: 

(a) percentage of lotal irrigated area in 
the country State-wisr. till the end of the 

(b) the percentage of area envisaged to 
be covered during the Eighth Plan period; 

(c) whether much of the irrigation poten-
tial created over the years ;n the country are 
not being utilised fully; and 

(d) if so, the reasons thereof and the 
action taken to utilise fully? 

THE MINISTER OT WATER RE-
SOURCES (SHRI VIDVACHARAN 
SHUKLA): (a) and (b). A Statement is en-
closed. 

(c) Yes, Sir. 

(d) Creation 01 potential and its utilisa-
tIOn.a a conllnuOus process. A lag of a lew 
year between the introduction of irrigation 
and Its full utilisation is unavoidable as it 
takes time for the farmers to construct the 
field channels and to prepare the land for 
irrigated larming. Also the switch over from 
falnfed agriculture to irngated agriculture 
involves a mjajor change in agricultural 
techniques which farmers take time to mast. 

To reduce this gap a Centrally Spon-
sored Command Area Development Pro-
gramme has already been in Implementa-
tion since 1974-75. The other remedial 
measures inter-alia include emphasIS on 
water and crop acounting rather than rrIOre 
area reporting, reappraisal 01 actual poten' 
tial of old schemes, uniform data reporting 
and annual performance review. 
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[English) 

Outstanding SEB's dues Agalnts PSUs 

2155. SHRI ARJUN CHARAN SETHI: 
Will the Minister 01 POWER be plased to 
state: 

(a) the amount of outstanding dues to 
be paid at present to each State Electricity 
Board by Public Sectro Undertakings; and 

(b) the action taken by the Government 
to direct the Public Sector Undertakings to 
pay the above dues to SEB's? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The Public Sector CorporatIons 
under the Ministry of Power have the follow-
ing outstanding dues to State Electicity 
Borads:- 0 

Name of PSU Name of SEB Amount due (Rs. in crores) 

N. T.P.C. Sikkim 

D.V.C. Bihar 

Orissa 

(b) The outstanding dues recoverable 
from State ElectrICity Boards are f. in ex-
cess of what is due to them. Therefore, no 
Specific steps are bEling contemplated by the 
Central Government to recover the dues to 
State ElectriCIty Boards from Public Sector 
UndertakIngs of thi' MinIStry of Power. 

Construction 0' Hoals. Motels and 
Yatri Niwa.a in Gujarat 

2156. SHRI CHANDRESH PATEL: 
SHRI N. J. RATHVA: 

WiD the MinIster of CIVIL AVIATION 
AND TOURISM be plased to slate: 

(a) the details of hotels, motels and yatri 
niwas constructed with the financial assis-
tance of the UnIOn Gcvelrnment in Gujarat 
dUring the last threll years; 

(b) whether the Umon Government have 
receIved any proposal for construction 01 
more hotels, mote.s and yatri niwas in the 

0.09 

0.0937 

0.56 

State dUring 1992-93; 

(c) If so, the location-wise details thereof; 
and 

(d) the financial~ provided by 
the Government to the SIat8 in this regard? 

THE MINISTER Of CIVil AVIATION 
AND TOURISM (SHRIMAOHAVRAOSCIN-
DIAl: (a) There is no scheme 10 pI'OIride 
financial assistance by the 0epaIImenI of 
Tourism for COflStruction 01 hoIeIs.. The 
Department has not received "'" propasat 
from the State Government of ~ tor 
construction of yatri niwases 01 moIaIs dur-
ing the three years. 

(b) to (d). Construction of a yarri niwasat 
Dwarka hasa been listed for extending fenan-
cial assIstance during the current year. 
However. no proposal along with detailed 
estimates has been received from the State 
Government of Gujarat. 
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Radio Station for Osmanabad 

2157. SHRI ARVIND TUlSHIRAM 
KAMBLE: Will the Minister of INFORMA-
TIONS AND BROADCASTING be plased to 
state: 

(b) whetherthe radio station forOsmana-
bad is ready; 

(b) if so, by when it is likely to start 
functioning; and 

(c) the reasons for delay in its commis-
sioning? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRLJA VYAS): 
(a) and (b). No, Sir. The civil works and 
installation of technical equipment are in 
progress. The Local Radio Station at 
Osmanabad is envisaged to be technically 
ready in 1993 and can be commissioned 
threafter, only when the minium essential 
staff required for Its operation and mainte-
nance is in position. 

1989-90 

1990-91 

1991-92 

(b) and (c). D. A. V.P. aJrady has a clear 
and articulate policy for issueof advertise-
ments. Advertisement~ are released as per 
the requirements of t:w client Ministries! 
Departments and on the basis of the availa-
bility of funds. 

(d) Does not anse. 

Power Crl.l. In DeIhl 

2159. SHRI fHANKERSINH 
\lAGHELA: 

(c) The delay in completion is mainly 
due to late handing over of the site to All India 
Radio. 

expenditure on Government Advertise-
ment. 

2158. SHRI ANATRAO DESHMUKH: 
Will the Minister of INFORMATION AND 
BRO"DCASTING be pleased to state: 

(a) whether the annual expenditure on 
Govemment advertisements has been ris-
ing sharply since the past few years; 

(b) whether the Govemment propose 
to have a clear and articulate policy in this 
regard; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 
THE DEPUTY MINISTER IN THE 

MINISTRY OF INFORMATION AND 
BROADCASTING (KUMAR I GIRUA VYAS): 
(a) No, Sir. Thre is no such trend as is evident 
from the following expenditure figures for the 
last three years: 

1064.50 Iakhs 

2085.22 lakhs 

1422.56 lakhs 

DR. A. K. PATel: 

Will theMlnisterofPOWER be plasedot 
state: 

(a) the reasons for the unabated power 
CriSIS in the Capital,leading to frequent cuts 
in power supply; 

(b) the extent of loss in industrial pro-
duction due to power cuts to the industrial 
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units in the Capital during the last six months; 
and 

(c) the immediate and long term meas-
ures taken for providing uninterrupted power 
supply in the Capital? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHIR KALP NATH 
RAI): (a) and (b). The power supply position 
in Delhi is by and large satisfactory. During 
the period April-October, 1992 the availabil-
ity of energy was 6124 million units against 
the requirement of E168 million units. There 
was only a margine I deficit of 0.7% which 
was managed by suitable load management 
alld enforcing peak olad restriction on indus-
tries. Load-shedding on certain occasions 
becomes necessary to safeguard the sys-
tem parameters of the Northern Grid against 
low voltage and low frequency conditions. It 
is not poss,ble to Indicate the loss, if any, in 
industnal production specifically due to power 
cuts as there are va no us other factors which 
have Impact on industrial production. 

(c) The plant to meet the increased 
demand of electricity include installation of 
3x34.07 MW Waste Heat Recovery Units at 
the eXisting Qas Turbines of DESU, setting 
up of 600/900 MW Gas-based power station 
at Bawana. instaJiatlOn of 400 KV Transmis-
sion Ring around Oelhi to draw additional 
powerlrom the Nor.hem Grid and strength-
ning of transmission and distribution system 
at various voltage 1'lvels. Delhi will also get 
90% share from th£ 840 MW National Capi-
tal Thermal Powe, Project coming up at 
Dadri. 

Rihand-II PowAr DroJect 

2160. SHRI RUPCHAND PAL: 
SHRI ANIL SASU: 
SHRI BASUDE5 ACHARIA: 

Will the Minister of POWERee plased to 
REFER TO THE AEPL Y GIVEN TO 

STARRED QUESTION NO.844 ON 
MAY,4,1992 and state: 

(a) whether alternative financial arrange-
ments have since been made for the Rihand 
Power Project Stage-II; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) and (b). Rihand Power Project 
Stage-II of National Thermal Power Corpo-
ration (NTPC) is included in the list of project 
posed to the World Bank under the time slice 
concept. Discussions with the World Bank 
are continuing in thiS regard. 

(c) Does not arise in view of (a) and (b) 
above. 

Privatlsatlon of Postal Services 

2161. SHRIMATI CHANDRA 
PRABHAURS: 

SHRIMATI KRISHENDRA 
KAUR (DEEPA): 

SHRIMATI VASUNDHARA 
AAJE: 

WHlthe Minister of COMMUNICATIONS 
be plseased to state: 

(a) whether the Government propose to 
privatise the postal service; and 

(b) if so, the reasons therefor and the 
details thereof? 

THE DEPUTY MINISTER INT THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NADIDU): (a) No, Sir. 

(b) Does not arise. 
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(TtanslationJ 

2162. SHRI V. SREENIVASA 
PRASAD: 

SHRI. I". J. RATHVA: 

Will the Minister of STEEL be pleased 
to slate: 

(a) whether the Tata Iron and Steel 
Company has gIVen an offer to the Govem-
ment to act as.the canalising agency for the 
Import of low ash coking coal for all the 
integrated steel pla'lts in the country; 

(b) if so, the salient features thereof; 

(c) whether the World Bank has also 
offered financial assist3nce to SAIL for the 
import of coking co II. and 

(d) if so, the details thereof? 

THE MINISTER OFSTATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) No, formal offer has been 
received by Goverr.ment from TISCO. 

(b) Does not arise. 

(c) and (d). Ther,- is no proposaJ of a 
direct finanaal assistance 10 sleet Authority 
of India limited (SAil) 'rom World Bank for 
impoIt of Coking Coat Howeve" Uinistry of 
FJnanC8 have confirmed 1haI it would be 
possible to provide funds 10 the tune of US $ 
100 million lrom World 8at*'s fast distbursing 
~ to dlitft reimbursement for 
import of CokIng C ,3( by SAIL. 

In December, t 991 SAL had availed of 
similar assistance oi US $75 MiUion from 
...... ry of Fmance for mport of one million 
fOtIneS of c:oking cc at 

Rules for Publishing Telephone Dlrec-
tory 

2163. SHRI MAHESH KANOOIA: 
SHRI CHHITUBHAI GAMrT: 

WiD the UinisterofCOMMUNlCATIONS 
be pleased to state: 

(a) the rules laid down for publishing the 
telephone directory; 

(b) whether these rules and norms have 
not been followed in Gujarat in ragard to .. 
publication; and 

(c) iso, the reason the,.,? 

THE DEPUTY MINISTER .. THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V.RANGAVYANAIDU):(a)S.r,T •• phaue 
Directories in Enghsh are published Secon-
dary Switching Areawlse once in a, ... 
These are also published In Hindi and Re-
gIOnal languages when there is a reason-
able demand lor the same whICh shoutd 
normally be about 15% of the total require-
ment of telephone directories. 

(b) and (c). The rules and norms have 
been followed with regard to publicabon of 
telephone directory In GUlarat. However, in 
some cases, the publicatIOn has been de-
layed due to procedural dlfficuhies In finalis-
If19 the tenders, award 01 contracts and due 
to delay on the part of the contractors. 

(English) 

Investment In Power Sector by Private 
Entrepreneur. 

2HS4 SHRI SARAT CHANDRA PAT· 
TANAYAK: Will the Mmisler of POWER be 
pleased to state: 
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Ca) The details of investment made by 
the private enterpreneurs S'l far in the power 
s~or; . 

(b I whether the Government propose to 
provide more incentIVes to attract invest-
ment by private sec:tOf; and 

(cl if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAil (a) InformatIOn IS being collected and 
will be laid on the T.lbI9 of the House. 

Cb) and Ccl. On the basis of the Incen-
lives provided to private investors, propos-
als have been receIVed brsettrng up 17402.5 
MW capacity an the private sector at an 
estimated cost of Rs. 41,764.12 crores. The 
policy has been kept flexible to facilrtable 
private Investment If' the power s~or. 

[ Trans/atlon] 

Increase In Telegraphic Monev Order 
Commission 

2165. SHRI RAJESH KUMAR: 
SHRIMATI SHEELA 

GAUTAM: 
SHRIMUI BHAVNA 

CHIKHLIA: 

Will the Minister of COMMUNICATIONS 
be pleased to slate: 

(a) whether the department of Posts 
and Telegraph has increased the commis-
sIOn charges of roland money orderllele-
graphIC money order; 

(b) if so, the details thereof; 

(c) whether the Government propose to 
reduce the commISSion charges of money 
order to overcome the dilflCUlties of common 
men; 

Cd) if so, the details thereof; and 

(e) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAVVA NAIDU): (a) The present 
rates of commission for inland money ordert 
telegraphic money order are effective from 
11th June 1990 and there has been no 
reviSIOn thereafter. 

(b) Does not arise. 

(cl No Sir. 

Cd) and (e). Do not anse. 

(Eng/ish) 

Modernisation of OUrgapur St .. 1 Plant 

2166. DR. SUDHIR RAY: Will the Min-
ister of STEEL be pleased to state: 

(a) the progress made so far in the 
modernisation of Durgapur Steel Plant; and 

(b) the time by which the work IS likely to 
be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL CSHRI SONTOSH 
MOHAN DEV): (a) Durgapur Steel Plant 
modernisation is being implemented through 
16 packages (6 Global and 10 indigenous 
turnkey packages) with an approved com-
miSSIOning schedule of March, 1993. Out of 
these, orders for 14 packages have been 
placed and orders for the balance two In-

digenous packages, are yet tobe placed. 
Site works are in advanced stages 1ft the 
ordered packages of the project. Two ha'n-
key packages have been fully commissioned 
and part facilities of 5 packages have been 
completed. 

(b) The modernisation work is likely to 
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be completed by December, 1993 except 
two Blast Furnaces which are likely to be 
completed by December, 1994. 

[ Trans/~tion] 

Po" Offices and Telephone Exchanges 
In Bihar In Eight Plan 

2167. SHRI HARI KISHORE SINGH: 
Will the Minister of COMMUNICATIONS be 
pleased to state; 

<a) the number of post offices and tele-
phone exchanges proposed to be setup in 
Bihar during the Eighty Five Year Plan pe-
riod;and 

(b) the number of post offices and tele-
phone exchanges opened in the State so 
far? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF Cm~MUNICATIONS (SHRI 
P.V. RANGAYVA t-'AIDU): <a) Post Offices 

h is Proposed to open 3000 extra De-
partmental Branch Post Offices and 500 
departmentaly sub :)Os! offices in the coun-
try during the the EI{: hth Five Year Pian. The 
targets are allotted annually to the States. 
Ouring the year 1992-93, It is proposed to 
open 70 extra departmental breach post 
offices and 8 departmontal sub post offices 
in Bihar. 

I Telephone Exchanges 

The number of exchanges for the plan 
period can not be spe-;ified as changes in 
technology. demand l'ncertainties etc. at-
feci the number of e (changes. However, the 
8th Plan (1992-97 envisages addition of 
around 1,27,000 lines of exchange capacity 
in Bihar. 

(b) Post offices 
5 Branch post offices and 2 Departmen-

tal ~ub Offices are sanctioned for opening in 
Bihar so far in 1992-93. 

Telephone Exchanges 

525 telephone exchanges are working 
as on 31-1 0-1992 inclusive of 10 exchanged 
aded since 1.4.92. 

Flood Control Measures 

2168. SHRI BRAJA KISHORE TRIPA-
THY: Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the total expenditure incurred in flood 
control measures during 1991-92 and till 
December, 1992; 

(b) whether the Government contem-
plate any comprehensive proposal for flood 
control in the country; and 

(e) it so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES <SHRI VIDYACHARAN 
SHUKLA): (a) An expenditure of Rup~es 
245.72 crores is expected during 1991-92. 
The figures of expend4ture till December, 
1992 can not be worked out. 

(b) and (c). The on-going measures 
taken have protecled 14 million hectares till 
March, 1991, out of 32 million hectares that 
can be provided with reasonable degree of 
proteclion from floods in the country. 

Censorship of Star T. V. and Foreign T. 
V. Programmes 

2169. SHRJ RAM KAPSE: Will the 
Minister of INFORMA liON AND BROAD-
CASTING be pleased to state: 

(a) whelMr the Government had set-up 
committees to consider suitable measures 
for excercising censorship over Star T. V. 
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and Foreign T. V. programmes being tele-
cast in the country; 

(b) whether those committee have 
submitted their repcrts; 

(c) if so, the details of the recommenda-
tions made; and 

(d) by when these are likely to be imple-
mented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUIAARIGIRUA VYAS): 
(a) No, Sir. 

(b) to (d). Do not arise. 

Losses In DESU 

2170. SHRr SHRAVANKUMAR PATEL: 
Will the MIOIster of POWER be pleased to 
state: 

(a) whether losses have spiralled"to 
over thirty percent mark in DESU since April 
1992 as reported 10 the Statesman dated 
September 14. 1992; 

(b) if so, the reasons therefor indicating 
the comparative figures for the correspond-
ing period dUring each of the last two years; 

(cl the quantum of power in million units 
generated in Deihl dUring the above period 
and the million units whICh have been billed; 
and 

(d) the measures taken by the Govem-
ment to lessen the losses? 

THE MINISTER OF STATE OFo THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (d). T.le information is being 
collected and will bo laid on the Table of the 
House. 

Amending of Inter-5tate Water Dispute 
act 

2171. SHRI MADEGOWDA: Will the 
,Minister of WATER RESOURCES be 
pleased to state: 

(a) whether there is no provision for 
appeal against the decision of the Water 
Dispute Tribunal in the existing Act; 

(b) whether there are no proper guide-
lines in the existing act to the Water Disputes 
Tribunals to arrive at the proper decision; 
and 

(c) if so, the steps taken or proposed to 
be taken to amend the Inter-State Water 
Disputes Act, 1956 in this regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Yes, Sir. 

(b) and (c). It is not considered neces-
sary that the Inter-State Water Dispute Act, 
1956 should contain any guidelines to the 
Tribunal. 

Development of Kanyakumarl, MIl-
haballpuram and Rameshwaram In 

Tamil Nadu 

2172. SHRI BAPU HARI CHAURE: Will 
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) whether the Union Government have 
received any proposal from the Government 
of Tamil Nadu for the development of Kan-
yakumari, Mahabalipuram and Ramesh-
waram; 

(b) if so, the action taken by the thereon; 
and 

(c) the total amount allocated for the 
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development of tourism in the country during 
1992-93? 

THE MINISTER FOR CIVil AVIATION 
AND TOURISM (SHRIUAOHAVRAOSCIN-
DIA): (a) Fourteen proposals were received 
from the Government of Tamil Nadu for 
development of tourism in Kanayakumari, 
Mahabalipuram,amd Rameshwaram: 

(b) if so, the action taken by the Govern-
ment thereon: and 

(c) the total amount allocated for the 
development of tourism in the country during 
1992-93? 

THE MINISTER FOR CIVil AVIATION 
ANDTOURISM(SHRI UAOHAVRAOSCIN-
DIA): (a) Fourteen proposals were received 
from the Government of Tamil Nadu lor 
development of tounsm and Kanyakumari, 
Uahabalipuram and Rameshwaram. 

(b) All the projects have been sanc-
tioned. 

(c) The budget for development of lOur-
ism in the country for the year 1992-93 is Rs. 
35.30 crores. 

Development o. Tourism In Kent .. 

2173. SHRI RAUESHCHENNITHAlA: 
Win the Minister of CIVL AVIATION AND 
TOURISM be pleased to state: 

(a) whether the Union Government have 
received any proposals from the Govern-
ment of Ker. 'or development of tourism in 
the State during 1992-93; 

(b) if so, the details thereof; 

(c) the action taken br the Government 
thereon: and 

(d) the financial usistance sanctioned! 

provided by the Un!on Government to the 
State in this regard? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRIUAOHAVRAOSCIN-
DIA): (a) to (c). Central Department of Tour-
ism has recently received the following pro-
posals from the Government of Kerala for 
development oftourism in the State for 1992-
93:-

(1). Nehru Memorial Pavilion at 
A1leppey 

(2) Yatri Niwas at Guruvayur 

(3) Collages at Malampuzha 

(d) The Central financial assistance is 
sanctioned project to project basis depend-
ing upon merits, inter-se priorities and availa-
bility of funds. 

Handing over of Colli Based Plants to 
PrIVate Sector Gujar.t 

2174. OR. K. D. JESWANI: Will the 
Minister of POWER be pleased to state: 

(a) whether the Government of Gujarat 
has sent a proposal for handing over of some 
coal-based power plants to the private sec-
tor in the State; 

(b) if so, the number of 1W.'Ch power 
stations and the reasons thef'efor; and 

(c) the reaction of the Union Govern-
ment thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER SHRI KAlP HATH 
RAI): (a) No Sir. 

(b) and (c). 00 not arise. 
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Foreign Post Office In Uttar Pradesh 

2175. SHRI LAKSHMI NARAIN MANI 
TRIPATHI: Will the Minister of COMMUNI-
CATIONS be pleas~d to state: 

(a) whether his Ministry has received 
any proposal regarding setting up of foreign 
post office in Varanasi, Uttar Pradesh; 

(b) if so, the details thereof; and 

(c) the reaction of the Government 
ther"'to? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAYYA NAIDU): (a) to (c). Yes, 
Sir. proposals for opeOing of a foreign post 
office in Varanasi have been examined inthe 
past but the said office could not be opened 
due to meagre traffic and logistics problems. 
More recently, the matter has again been 
examined and it has been decided to open 
an extension expo t window at 8abatpur 
Cargo Complex Sub Post Office in Varanasi 
which will provide facilities for booking of 
outward postal articles for foreign destina-
tions as well as customs examinations. 
Necessary orders i_" this regard are under 
issue. 

Mayur Vlhar Phase-II Power Plant 

2176. SHRI DILEEP SINGH BHURIA: 
Will the Minister of Power be pleased to 
state: 

(a) whetherthe Mayur Vihar Phase-II 66 
KVA Sub-Station has been made fully op-
erational by the Delhi Electric Supply Under-
taking; 

(b) if not, the reasons tor delay; 

(c) whether DESU has ordered Installa-
tion of all control ard relay panels in t~e 66 
KVA grid Sub-Station near Chilia Village. by 

October, 1992; 

(d) if so, the details thereof; and 

(e) by when Group Housing Societies, 
including Samachar Apartments will receive 
direct electricity supply from the new grid 
Sub-Station? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (e). The 66 KV Sub-Station at 
Mayur Vihar is partly in operation and is 
capable to meet the present demand of the 
Group Housing Societies in the area. DESU 
is also arranging the necessary equipment 
to make the 66 KV Grid Sub-Station at Chilla 
Village operational. The Group Housing 
Societies, including the Samachar Apart-
ments, are expected to receive direct supply 
from the new Grid Sub-Station by March, 
1993. 

Dulhasti Hydro Electric Project 

2177. SHRI PHOOLCHAND VERMA: 
SHRI VISHWANATH SHAS-

TRI: 

Will the Minister of POWER be pleased 
to state: 

(a) whether the French group of compa-
nies have stopped work on the 390 MW 
Dulhasli Hydro electricity project; 

(b) if so. the reasons therefor; 

(c) the total number of companies work-
ing on the project at present; 

(d) the value of contract assigned to 
them; 

(e) whether these compassions h3\1e 
companies have compiled With the terms 
and conditioned stipulated In the contI act 
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(f) if not. the action proposed to be taken 
by the Government in this regard; and 

(g) the alternative arrangements ma'lle 
by the Government to complete the project 
and the time by which it is likely to be com-
pleted? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The ranch Consortium. which had 
been entrusted by the National Hydro-elec-
tnc Power Corporatic.n(NHPC) with the 
execution of the 390 MW Dulhasti Hydro-
electlc Project. suspentjed the works at the 
project site on 24.08.1992. However, the 
design and engineering works and manufac-
ture/supply of permanent equipments, which 
are being carried out outside the project 
area. conlin ued to be in progress. The French 
Consortium had rec:mtly informed the Govt. 
that they were making a start to resume work 
at project site with repairs to the Tunnel 
Boring Machine. The repairs have since 
been completed ard work on the project's 
struatures is yet to be resumed. 

(b) The French Consortium has been 
representing that the law and order situation 
in and around the project area has not been 
coneiucive to performance of contractual 
obligations by them. 

(c) The French Consortium working on 
the project at present comprises five differ-
ent companies. 

(d) The contract was for a basic price 
equivalent to abou' Rs. 785 crores at the 
exchange rate appli.::able as on 24.10-1988. 
In addition to the basic price. contingencies 
equivalent to about Rs. 61 crores at the 
same exchange rate were envisaged in the 
contract. 

(e) The NHPC are of the view that 
suspension of the work at the project site by 
the French Consortium is not in accordance 

with the terms and conditions of the contrad. 

(f) The Govt. has taken various steps to 
persuade the French Consortium to resume 
work. These include visit to the project site 
by senior officials of the State Govt. and 
security agencies. to review the security 
situation and assure the French Contractors 
in this regard; augmentation of security ar-
rangements in and around the project area; 
and constitution of~ local security Commit-
tee, with due representation to NHPC and 
the French Contractors. to monitor the ese-
cUrity environment on an on-golng basis and 
to take appropriate measures as may be 
warranted in connection with security as-
pects relating to the execution of the project. 

(g) As the French Consortium had 
recently indicated their intention to resume 
the work and had also proceeded to carry out 
repairs to the Tunnel Boring Machine. it is 
premature at this stage to consider alterna-
tive arrangements for completion of the 
project. 

Expansion of Trivandrum,Cochin and 
Callcut Airport 

2178. PROF. K. V. THOMAS: 
SHRI P. C. THOMAS: 
SHRI THA YIL JOHN ANJA-

LOSE: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the steps taken for the expansio 
and modernisation of Trivandrum, Cochir, 
and Calicut airports; and 

o {b) the number of additionalflights likely 
to be introduced from thest airports? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) TRIVANDRUM: International Air-
ports Authority of India (IMI) has requested 
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the State Government of Kerala for acquisi-
tion of 140 acres of land on the South-West 
side of the existing runway for expansion 
purposes. During 1991-92, the Security 
Lounge and Domestic Departure have al-
l'8ady been air conditioned and expanded.Air 
conditioning of the arrival hall has been 
undertaken. IMI has also plans to improve 
runway lighting system, strengthening and 
cons!ruction of shoulders of main runway 
and addition,alterations in Terminal-I 

COCHIN: Due to the acute fund consist-
ing with the NalJonal Airports Authority, they 
have no plan to upgrade this airport. 

CAlICUT: The National Airports Au-
thority has plans to construct a separate new 
terminal suitable for 250 incoming passen-
gers at an estimated cost of Rs. 6131akhs. 
The wo~ is likely to commence by the end of 
March,1993. 

(b) Presently, Indian Airlines has no 
• plans to increase services from Trivandrum 
Cochin and Calicut. 

Hindi Programmes on Foreign TV 
Ne"'Works 

2179. SHRI TARA CHAND KHANDEL-
WAL: Will the Minister of INFORMATION 
AND BROADCASTING be pleased to state: 

(a) whether the attention of the Govem-
ment has been dra"tn to a news item cap-
tioned ·Zee TV to beam Hindi fare" as 
reported in the Hindustan Times dates Octo-
ber 1.1992; 

(b) whether several foreign TV networks 
lave started exclusively Hindi programmes 
n the Indian skies; and 

(c) if so, the reaction of the Government 
in this regard? 

THE DEPUTY MINISTER IN THE MIN-
._, ISTRY OF INFORMATION AND BROAD-

CASTING (KUMARI GIRUA VVAS): (a) to 
(c). Yes, Sir. However, the programmes 
transmitted via foreign satellites are avail-
able only to those viewers who have in-
stalled a compatible Dish Antenna. Constant 
efforts continue to be made to bring about a 
qualitative improvement in the programme 
format of Doordarshan to sustain the interest 
of Its viewers. 

Slashing of SEBs Dues 

2180. SHRI S.B. THORAT: 
SHRIGEOROE FERNANDES: 
SHRI ANORANJAN BHAKTA: 

Will the Minister of POWER be pleased 
to state: 

(a) the amount of overdues of NIPC, 
NHPCC and other Power Corporations. 
towards each State Eltll,;lllCity BUdrd as on 
October " 1992; 

(b) whether the Government have 
asked the National Thermral Power Corpo-
ration to reduce the dues owed to it by the 
State Electricity Boards; and 

(c) if so, the details thereof and the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The PubliC Sector Corporation 
under the Ministry of Power have the follow-
ing areas due to State Electricity Boards:-

Name of Corporation Name of SEB Amount due (Rs. in crores) 

N.T.T.P.C. 
D.V.C. 

Sikkim 
Bihar 
Orssa 

0.09 
0.0937 
0.56 
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(b) Yes. Sir. 

(c) To N.T.P.C. is due over Rs. 2A00 
crores including surcharge by varioous State 
Electricity Boards. . 

The outstanding dues have not only 
affected the liquidity position of NTPC by 
way of reduction in ;nternal resources for its 
expansion programmae. but also severely 
hampered the operation of its existing power 
projects. 

Irrigation Development In. Orissa 

2181. SHRI K.P. SINGH DEO: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government of Orissa 
have submitted any proposal for the exten-
sion/renovation and modernisation of some 
irrigation projects; 

(b) If so, the details thereof; and 
.... 

(c) the action taken by the Government 
to expedite the rate )f irrigation growth in the 
State? 

THE INISTERR OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). Three projects 
namely modernisatIOn of Hlrakud Distribu-
tion System. Naraj Barrage (replacemnt of 
the old structure) and Jokkadia Irrigation 
(extension of annual irrigation by 47320 
hectares) were received at the Centre In 

December. 1984. August, 1989, and Au-
gust, 1989 respectively. The were esti-
mated to cost of Rs. 32.S. crores, Rs. 124.18 
crores and Rs. 2~ 7.4400 era res respec-
tively. After examination 11 was seen that 
command area'of Jokhadia Irrigation project 
was overlapping w(h the command of Ren-
gall Irrlgallon Project while modernisation 
proposal of H,rakund Dlstnbutlon System 

was sent back to the State Government in 
April, '989 for modification, on the Naraj 
Barrage, the State Government is required 
to obtain environmental clearance fro the 
MJnistry of Environment & Forests. 

(c) In the VIII Plan an outlay of about Rs. 
3037 crores has been provided by the Plan-
ning Commission for maiorr, medium and 
minor irrigation and command area develop-
ment works in Orissa. 

[ Translation] 

Captive power Plant by SSP 

2182. SHRI RAM BADAN: Will the 
Minister of STEEL be pleased to state: 

(a) whether the Government propose to 
set up a new power plant to meet the internal 
power consumption In the Bhilai Steel Plant; 

(b) If so, the details thereof; and 

(c) the time by which it is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) and (b). Steel Authority 
of India Limited (SAIL) intends to set up a 
power generating Company at Bhiliaai, in 
the Joint Sector to feed the power require-
ments of Bhllai Steel Plant. Two memo-
randa of Understanding (MOU), one be-
tween SAIL and National Thermal Power' 
Corporatl~n (NTPC) and other between SAIL, 
NTPC and Madhya Pradesh Electricity Board 
(MPEB) love recently been signed, and 
proposals have been sought from pflvate 
sector organisations for investment in the 
JOint venture company. 

(c) An investment proposal is yet to be 
fired up. 
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Satellite Phones for Commercial use 

2183. SHRIJ. CHOKKARAO: Willthe 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) whether the International Maritime 
Satellite Organisation had developed brief-
case satellite phones and is likely to release 
for commercial use by the end of current 
year; and 

(b) whether his Ministry propose to 
introduce they said type of phones in the 
country, if so, where? . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYANAIDU): (a) Sir, as perthe 
information available from International 
Maritime Satellite Organisation (INMARSAT) 
"Brief Case" type satellite telephone termi-
nals are likely to be available commtH(;lally 
during 1993. 

(b) Nodecisiof,l has so far been taken to 
introduce this service in India. 

[ Translation] 

TV Progress for Farmers 

2184. SHRI RAJENDRA KUMAR 
SHARMA: Will the Ministerr of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) whether Doordarshan has produced 
and shown any documentaries on agricul-
ture: and 

(b) if so, the dE-tails thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (:<UMARI GIRUA VV AS)· 

(a) Doordarshan Kendras telecast agricul-
t~re programmes in various formats, includ-
ing documentaries. 

. (b) Such details are not maintained 
centrally in a compiled form. 

Micro-Wave Towers In Himachal 
Pradesh 

2185. SHRI KRISHAN DUTT: Will the 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) whether micro-wave towers are 
being set up in Himachal Pradesh to improve 
telephone system: 

(b) if so, the location thereof: and 

Cc) when this work was started and 
progress made so far in this regard? 

THE" DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) )'es, Sir. 

(b) and (c). Oul of 29 towers planned 19 
have alre~dy bt#tlll c:;ompleted and remain-
ing 10 are under bwcution. (lIst attached in 
the Statement). 

STATEMENT 

List of Towers Already Completed; 

1. Shilma 

2. Kasaulli 

3. Chait 

4. Nihri 

5. Dalhousie 

6. Chamba 
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7 Swarghat 

8 Sharwaln 

9 Nahan (Roof Mounted Structurel 

10 Thanedar 

11 Solan (Roof Mounted Structure) 

12 Mandl 

13 Oeoga 

14 Bllaspur 

15 Dharamshala 

16 Hamlrpur 

17 Una (Roof Mounted Structure) 

18 Chunaghal 

19 Palampur 

List of Towers where ExecutIOn Work IS In 
Progress 

Chad (2nd Tower) 

2 Solan 

3 Paonta Sarahan (Slrmour) 

4 Sarahan (Slrmour) 

5 Nahan 

6 Una 

7 Mehmoor 

8 Kangra 

9 Sura", 

10 Sdaspur 

[English) 

Funds for minor Irrigation and Ground 
Water During 7th Plan 

2186 SHRI RAM SINGH KASHWAN 
Will the MInister of WATER RESOURCES 
be pleased to state 

(a) the plan outlay and institutIOnal 
finance for minor Irrigation Indudmg graund 
water utilisatIOn OUTIng the Seventh five Year 
Plan, State-wise, 

(b) the amount actually ulilised. State-
Wise, and 

(c) the allocatIOns made for the purpose 
far 1992-93. State-wise? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIOYACHARAtJ 
SHUKLA) (a) ta (c) State-wise Plan Out 
lay !Expenditure and InstitutIOnal finance for 
minor IrrigatIOn IOcludlng ground water dur-
Ing Seventh Five Year Plan and 1992-93 are 
given In the statement 
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Deihl State Minerai Development 
corporation 

2187. SHRRI MADAN LAL KHUR-
ANA: 

SHRI SUREDRA PAL PA-
THAK: 

Will the Minister of MINES be pleased to 
state: 

(a) whether the Delhi State Mineral 
Development Corporation has been closed 
down and their employees have been de-
clared surplus; 

(b) whether the Bhatti Mines have also 
been closed down; 

(c) if so, the reasons therefor; and 

(d) the number of labourers become 
jobless as a result thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) No, Sir. 

(b) Bhatti Mines have been closed 
down. 

(c) Operations in Bhatti Mines were 
suspended following an accident in May, 
1990. Subsequently, this area has been 
notified as a Wild Llfa Sanctuary by the Delhi 
Administration. 

(d) According to Delhi Administration 
around 22000 labourers were working in that 
Mines and many of them are likely to have 
found employment In the mines situated in 
Haryana across the Delhi border. 

Electronic Switching Factory In Bang. 
lore 

2188. SHRI OSCAR FERNANDES: 
Will he Minister of COMMUNICATIONS be 
pleased too state: 

(a) whether the Government have re-
ceived any proposal from the Goverment of 
Karmltaka to set up the second unit of Elec-
tronic Switiching Factory under the new 
technology "OCB 283" in Bangalore; and 

(b) "so, the action taken thereon? 

THE DEPUTY MINISTER FOR COM-
MINICATIONS (SHRI P.V. RANGAVYA 
NAIDU): (a) and (b). No Sir. No formal 
proposal was received from the Government 
of Karnatakka. However it has been decided 
to set up the capacity to manufacture equip-
ment under the OCB-283 technology in ITI 
factories at Bangalore, Mankapur and 
Palghat. 

o 
Boeing Service to Solapur 

2189. SHRI DHARMANNA MON-
DA YYAA SADUL: Will the Minister of CIVIL 
AVIATION AND TOURISM be pleased to 
state: 

(a) whether the economic viability of air 
services to and from Solapur to other places 
has been assessed; 

(b) if so, the details thereof; 
(c) whether there is any proposal to 

introduce Boeing service to Solapur; and 

(d) if so, the details thereof and if not, 
the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) No, Sir. 
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(c) No, Sir. 

(d) Solapur airport is not suitable for 
Boeing operations. 

[ Translation) 

Conversion of LPT Into HPT In SI-
tamarhl 

2190. SHRI NAWAL KISHORE RAJ: 
Will the Minister Of INFORMATION AND 
BROADCASTING I:e pleased to state: 

~a) whether the entire district of Si-
tamarhi In Bihar is flot covered by the pres-
ent low power transmitter; and 

(b) if so, by w.,en it is likely to be 
converted into high power transmitter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VYAS): 
(a) and (b). Besides the low power T.V. 
transmiller at Sitamarhi operating in UHF 
Band which is providing satisfactory TV 
service Within its coverage range, parts off 
Sitamarhi district also lie within the coverage 
area of the high power TV transmitter func-
tioning at muzaffarp·Jr. There is no proposal 
at present to replaclJ the existing low power 
TV transmitter at Sitamarhi by a high power 
TV transmitter. 

Utilisation of Surplus Water in Bihar 

2191. SHRI RAMDEV RAM: 
SHRI SURVA NARAIN YADAV: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the Government contem-
plate to include Oranga Amanat and Kanhar 
Reservoir Schemes under Palamau Dlvi-

sicn in Bihar in the Eighth Five Year Plan; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; 

(d) whether there is any proposal under 
consideration of the Government for divert-
ing the surplus water of the rivers of Bihar 
from one place to another; 

(e) if so, the r;vers of Northern Bihar 
whose water is proposed to be diverted; and 

(f) if not, the reasons therefor? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (c). Auranga Reservoir 
Scheme is an approved on-going project 
included in the VIII Plan. the latest cost of 
thiS project IS Rs. 257 crores with an ultimate 
irrigation potential of about 53,400 hectares. 
upto March, 1992 an expenditure of about 
Rs. 14 crores have been incurred on the 
scheme. VIII Plan outlay for this project is 
Rs. 20 crores. Amantal and Kanhar Reser-
voir Schemes havee not been techno-eco-
nomICally appraised in the absence of modi-
fied project reports. No provision for these 
two new schemes exists in the VIII Plan 
because emphasis is being give for comple-
tion of non-going irrigation projects. 

(d) The State Government have pre-
pared a project to divert water from Tilaiya 
ReservOir in Damadoor baSin to Dhadhar 
river with a view to irrigate about 32,000 
hectares of land in Gaya and Nawadharal 
districts. 

(e) and (f). A National perspective for 
Water Resources Development prepared by 
the Government envisages inter-linkages 
between various Peninsular rivers and 
Himalayan rivers separately for transfer of 
water from water rich basins to water short 
baSinS for optimum utilisation of water re-
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sources. The National Water Development 
Agency (NWDA) has been established to 
firm up these proposals. Present mandate of 
NWDA IS concerned with Pemnsular rivers 
development. Undertaking of Himalayan 
component requires modification to the ob-
jectives of NWDA. 

Telephones out of Order In Madhya 
Pradesh 

2192. SHRI VISHWESHWAR 
BHAGAT: Will the Minister of·COMMUNI-
CATIONS be pleas ad to state: 

(a) the percl:'ntage of telephones and 
P.C.O. s lying out o' order in the rural areas 
of Madhya Pradesh for the last six months; 
and 

(b) the steps te-ken by the Government 
to put them in order? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) 0.66% 

(b) Following steps are taken. 

(i) Bare wires are being replaced by 
insulated wires; 

(ii) There are frequent thefts of wires 
and in theft prone areas public tele-
phones are being given on Multi 
Access Ri dio Relay systems. 

(Iii) More and more public telephones 

(iv) 

[English) 

re being provided on MARR sys-
tems. 

Also Single Channel VHF Systems 
are being introduced. 

Expansion and Modernisation of 
Telephone Exchanges 

2193. SHRI THAYIL JOHN ANGA-
LOSE: 

SHRI RAMESHCHENNITHALA: 

win the Mmister of COMUNICATIONS 
be pleased to state: 

(a) whether the Government propose to 
expand and modernise the telephone ex-
changes In Kerala during 1922-93; and 

(b) if so, the details thereof, dlstrlct-
wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Yes, sir. 

(b) It is proposed to modernise 280 
numbers of Telephone Exchanges and 
expand 103 numbers of telephone ex-
changes in Kerala during 92-93; out of which 
46 numbers have already been modernised 
and 23 Nos have already been expanded so 
far. Balance 234 numbers of exchanges 
shall be modernised and 80 Nos. of ex-
changes shall be expanded during remain-
ing period of 92-93. District-wise details are 
given in the attached statement. 
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Office of Central Electricity Authority MINISTRY OF COMMUNICATIONS (SHRI 
In A.P. P.V. RANGAYVANAIDU): (a) Yes,Sir. The 

2194. SHRI G.M C. BALAYOGI: Will 
the Minister of POWER be pleased to state: 

(a) whether the is any proposal to open 
the office of Central Electricity Authority in 
Andhra Pradesh; 

(b) if so, the details thereof indicating 
the name of the place; 

(c the time by which it is likely to be 
opened; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) No Sir. 

(b) and (c). Does not arise. 

(d) Opening 3n of office of Central 
Electricity Authority n Andhra Pradesh IS not 
considered necessary at thiS stage. 

Selection 01 I:MD In MTNL 

2195. SHRI ANNA JOSHI: Will the 
Minister of CO~MUNICATIONS be pleased 
to state: 

(a) whether it is a fact that selection IS 
not made through publ'c enterprises selec-
tion board for apPOinting the Chairman and 
Managing Director of Mahangar Telephone 
Niga Limited; 

(b) if so, the rsasons therefor; and 

(c) the eligibility criteria for these posts? 

THE DEPUT" MINISTER IN THE 

senior-most officer in MTNL has been ap-
pointed as CD with the approval of the 
Appointments Committee of the Cabinet, as 
a short term measure. 

(b) The organisational structure of MTNl 
is likely to undergo change. It was, there-
fore, considered advisable presently to 
make short-ter arrangement for the post of 
CD, TNl. 

(c) the incumbent for the post should 
have vast experience in the management of 
telecom services. The maximum age limit is 
56 years; but this can be relaxed by the 
PublIC Enterprises Selection Board/Appoint-
ments Committee of the Cabinet at their 
discretion in exceptl"nal cases. 

[ Trans/ation] 

S.T.D. Facility In Deihl 

2196. SHRIB.l.SHARMAPREM: Will 
the MInister of COMMUNICATIONS be 
pleased to state: 

(a) the places proposed to be con-
nected with Delhi through S.T.D. during 1992-
93; and 

(b) the time by which S.T.D. lines are 
likely to be commissioned? 

THE DEPUTY MINISTER IN THE 
MINISTER OF COMMUNICATIONS (SHRI 
P.V. RANGAYA·NAIDU): (8) Names oftha 
pIJf't· s proposed for STD facility during 1992-
93 I tl given 10 the attached Statement. 

(b) likely to be commissioned by March, 
1993. 
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STATEMENT Dharur 

Names of the places proposed to be Dund.gaf 
connected with Deihl Trough S T D Dunng 

1992-93/ Edlapafll 

(Anddhra Pradesh Circles) Ennaram 

Abdullapur Gandapalh 

Achanta Hlramandalam 

Addankl Huzeerabad 

Allagadda Jammalamadugu 

Ananthavaram' Jangaon 

Angara Joglpet 

Atmakur (THQ) Kadlra 

Atmakur Kalkaluru 

Avanlgadda KalidIOdl 

Banganapafll Kalluru 

Bethamcherfa Kalyandurg 

Butchlreddypalem Kalyamkhanl 

Cementnagar Palem 

Chevetla Karamchedu 

Chdamukur Khazapalll 

ChlOtakhant Klrlampudl 

Chotuppa1 KlSsannanagar 

Collalamamdadalnd Kodumuru 

Delta Ganavaram K"Ollakunta 

Oeyara/amalal Kondrupadu 
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Kothur 

Kulakacherla 

K Tadepalh 

Mandanapalh 

Mahamadabad 

Maheswaram 

Makthal 

Mangalagudam 

Manuguru 

MlYapur 

Mohlnbad 

MomlOpet 

Mukkamala 

Nakerkal 

Nakkapalle 

Narasaraopeta 

Narasaraopet 

Narayanpet 

Narpalh 

Narsheerabad 

Nedunur 

Nelakondapalh 

NKfadavole 

Onkollu 

AGRAHAYANA 16, 1914 (SAKA) 

Paogapeta 

Pakala 

Palamanar 

Kanekal 

PamKiI 

Pargl 

Penugonda 

Podapadu 

Punganur 

Ragunathpalh 

Ra)am 

Ramaqundam 
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Ramaknshnapur 

Ramglfl 

Rayadurg 

Rudravaram 

Sadaslvpet 

Saluru 

Shamlrpet 

Shar 

Sncilia 

Suryapet 

SJ Mudl 

TADA 
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Tallarevu lala 

Tandur Palanghat 

Thumakunta Arunachal 

Undl Dergaon 

UndraJavaram Nakachan 

UndraJavaram Gagl Road 

Uppuganduru Kumbha 

Uravakonda Trtabor 

Vanaparty Mat alngm ar 

Velangl Korchong 

Velurthl Sonan 

Vedlapadu Kuwanta 

Verrupalem Doomdooma 

Zaheerabad Dwarbandh 

Kandukur Blsmwanath 

Palladlgunta Batlaman 

ASSAM CIRCLE Rangapara 

Bokakhat Abhayapun 

Chapor Dhlng 

Manam Kamalaban 

Bllalpara Demow 

Udarband Lakhlpur 

Mankachar Dewan 

Puramgudam Raskandl 
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BIHAR CIRCLE Ishnbazar 

Amarpur Jha,'1a 

Bakhtlarpur Kalmia 

BaraJamada Kochas 

Barsol Latehar 

Chakradharpur Nau3achla 

Dlanara pataratu 

H.lsa R3J3uh 

Japla Rosera 

Kako Slmdega 

Kerma Valshah 

Lahlsaral Bagha 

Mashaurthl Ban an 

Palajoll B(_l III 

PifO B,kramganj 

Rajrappa D..Iudnagar 

Sherghatl Ghatslla 

Udaklshanganj Jalnagar 

Arwal Jharmundl 

Banlpur Kalras 

Barharwa KUju 

Blkram Mahalgaon 

Dalslndhsar al Noamundl 

Dumraon Phulparas 
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RaJmahal 

Shelkpura 

Sugauh 

GWARA T CIRCLE 

Babra 

Bhdoda 

Chotlla 

Dhanera 

Dhro, 

Idar 

Kadodara 

Kheralu 

KOlda Sanganl 

lunawada 

Mangrol 

Pas lana 

Thasra 

Vagra 

Balaslnor 

Borsad 

Dahod 

Dharampur 

Gandevi 

Jambusar 

DECEMBER 7, 1992 

KamreJ 

lakhtar 

Manavadar 
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Mlyagam (karlan) 

Patn 

Umreth 

Valod 

Bhdad (Sangam) 

Chansma 

Dhandhuka 

Dhan 

H;:wJI 

Jasdan 

Khedbrahma 

Kosamba 

lathl 

mandvi 

Muliit 

Shahra 

Una 

Visavadar 

JAMMU & KASHMIR CIRCLE 

Samba 
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Reas. 

Pulwama 

B,shnah 

Ramban 

H.ra Nagar 

Badgam 

AGRAHAYANA 16, 1914 (SAKA) 

Ran.a 

Thanesar 

Pataudt 

Ghula 

Ganaur 

Chark. Dadri 
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HIMACHAL PRADESH CIRCLE Bawanikhere 

Bangana 

Nadwn 

Rureka (Sangra) 

Kandaghat 

Bal)nath 

Palampur 

Sarkaghat 

Theog 

Jogindernagar 

Pachad 

Ark. 

HARYANA CIRCLE 

Pehowa 

Hatnm 

Sa.fidon 

Loharu 

Meham 

Tohana 

Kundh 

bawal 

KosI! 

Narnaund 

Jhanaund 

Jhallar 

Rat.a 

Nuh 

KARNATAKA CIRCLE 

Harapanahalli 

nargund 

Ron 

Ch.ttapur 

Jewarg' 

K.R. Nagar 

Gundlupet 
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Honnavar Annamanada 

Honnah Aral..kunnam 

Hosadurga Aryanad 

H B halh Athodh 

H,rekerpur Ayoor 

Mundargl CI1J''',arf1or 

All.:l'p~r Chazhoor 

Mudhol Chelakkara 

CR Nagar Chengalam 

HD Kote Chepra 

Jo,da Ch,raYlOk.1 

Kun'ga, Chombala 

MO'3kalrl .... ru Ec!akkad 

B Bagl!wad, Edappal 

Kurogo Elanthur 

ShI(3r .]·" Engand,yur 

AII3nd h,kku' 

Hungu .... d Irttty 

Yel'lnd..Jr Kallallbalam 

Belur Ka'pakancherry 

Ch.ln .... ag'fI Kanwamkulam 

Gubbl Kanara 

Db1~)"d I Kappad 

K£nAlA CIFlCL[ Kar,mkunnam 
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Karukachal Mateol 

Kattanam Mazhuvannur 

Palhkkathodu Malady 

Kldangoor Melukavumattom 

Paravoor Mevellor 

Kollakkadavu Moncomb 

Perdala MUrinJakai 

kongad Muthukulam 

Plnnakkanadu Muttom 

Poovapalty Connukal 

Kon,yam Pad,nJarangadi 

Kultassery Paltlkkara 

KumbaJa Keehan 

Kumlly Parassala 

Kunnathanam KoduvaJly 

kunmcooanum Pazhayannur 

K~thlathOde Kollengode 

Kuthuparamba Perla 

K.Jt!'puram Kott,yam 

Mallapa:lv Pul,cunnu 

Ma'1anth3vadl Pv,,,~arkuI3m 

Manlmala Puthur 

Marangatlupaill R..lJpuram 

M<l.~'<':r:ner'V Sret!l<a(ltctpuram 
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Sultan Battery Kollapally 

Talayolaparamba Permgathoor 

Tamarassery Koratty 

Thlrthala Poovar 

Thlrunavaya Vlthura 

Thoovakunnu MADHYA PRADESH CIRCLE 

Thlruvambadl Khajun 

Trlkanpur Ashokanagar 

Udma Jashpurnagar 

Uzhavoor Manasa 

Vadassenkara Dhammod 

Valluvambaram Shujalpumandl 

Vanlyamkulam Khursla 

Vazhlthala NawapararaJlm 

Velanchlrangara Sallana 

Vellanad Harsud 

Vellarada Amarwada 

Vengoor Chruhat 

Venjaramoodu Dabra 

Vythlrl Kareh 

Kanapana Gadarawara 

Panoor Khural 

Kodakara Korba 

pattambl Mahasamund 
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Sendhwa 

Parasia 

Mohna 

Pathalgaon 

Nayri 

Maneri 

Chaurai 

Waraseoni 

Bilha 

Singe 

Saraipalli 

Khajuraho 

Khachrod 

Khumari 

Barwani 

Sihora 

Harda 

Barnagar 

Khairugesh 

"'Pachmarhi 

Sausar 

Fatehbad 

Pandhrna 

Sanwer 
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MAHARASHTRA CIRCLE 

Amalner 

Basmathagar 

Chandrapur-M IDC 

Dapoli 

Gadhinglaj 

Hinganghat 

Kankavali 

Karnja 

Kirloskarwadi 

Mahad 

Nalasopara 

Niphad 

paithan 

Parola 

Sailu 

Sawantwadi 

Shirdi 

Tiroda 

Vengurla 

Warud 

Ambejogai 

Bati-Bori 

Chikkali" 
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Deglour 

Gokulshlrgam 

Hlngo" 

Kannad 

Khed 

kolad 

Mansar 

Nandura 

Omerga 

Palgbar 

Ramted 

Sakol! 

Seloo 

Sinnar 

Amgaon 

Chdwad 

Chlpuln 

Dhamangaon Rly 

Goregaon 

Kagal 

kaps. 

K,nwat 

DECEMBER 7,1992 

lote 

Mohol 

Newasa 

Pachora 

Parhva'lnath 

Roha 

Satana 

Shegaon 

S.ngonda 

ValJapu' 

Wallv 

NORTH EAST CIRCLE 

ROlng 

Dlrang 

latlkor 

Dawkl 

Mawngap 

Paren 

ChuchuYlmlang 

Akulato 

Khowa. 

B shalgarh 

Tenga 

Mreh 
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Mongpoh 

Mahendraganl 

champha, 

Tuh 

Impur 

Ch.V]longla 

Belo'lla 

R.;pa 

Bagmara 

Khhehnal 

Byranlhat 

Kolaslb . 

Ghaspanl 

Ahc-han 

Kamalpur 

Sabroom 

ORISSA CIRC~E 

Aul 

KandarpurKesniga 

Nawapara 

Salebhata 

AGRAHAVANA 16. 1914 (SAKA) wrllJfllJAnswers 498 

Chend!pllda 

Karanjia 

Suruda 

Sunguda 

paltapu~ 

Koaala 

Rengah 

Kmburu Hili Top 

Kukkudakhand, 

Gondola 

Tlkabah 

KhaJunapada 

Kutra 

Jamuklra 

Ralrangpur 

Oaspalla 

Gabakunda 

Baramba 

Raghunathpur 

Mahakalpada 
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Bagdehi 

Bllelpada 

Ghatgaon 

Hatadlhl 

Joshlpur 

Mohna 

GOP 

Kakatpur 

BahadJhola 

INS Chllka 

NlschlntkolllBallkuda 

Khanar Road 

Bangamunda 

Tusra 

Puma Pam 

Kadobahal 

Padlabahal 

Bhuban 

Basudevpur 

Purushotampur 

Katlkata Pudaman 

Kantamal 

Satupalh 

Jamsola 

DECEMBER 7,1992 Written Answel5 

Padmapur (GM) 

R. Sumandl 

Raikia 

Chhaitana 

Tensa 

Deogarh 

Athmalhk 

Satshankha 

Indupur 

Khuntum 

Kukhia 

Jaraka 

Belpora 

Rupra Road 

Sinhapalh 

Melchhamunda"Gondla 

Joranda 

Nagra. 

Buguda 

Bausuni 

RaJsunakhela 

Sarankul 

B.T. Pur 

Gania 

500 
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bahuram Panikoili 

Brahmanipal Chhatia 

Rajkhaiar Baricuttack 

Loisinga Binka 

Bonai Utkela 

Attabira Sialkhandeita 

Sohela Bijepur 

Sahaspur Hari Chandanpur 

Parjanj Ksadurapal 

Ranital Rupsa 

Kusupur Khallikote 

Madda Balakati 

Sergarh Narahat 

Kujang Odagaon 

Bolam Phinngia 

Rasgovindpur PUNJAB CIRCLE 

bhanjbihar Dhariwal 

G>Udagiri Kurali 

Puruna Cutack Satala 

Biramltrapur Ajnale 

Khandapara Balachour 

Nachuni Doraha 

Kuapal Mandi Gobindgarh 

Kishorenagar Derbassi 
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Mansa Kowngla 

S.rhlnd Kalwa 

Talwand. Saboo Alambagh 

Garh Shankar Jhargra 

D.na Nagar Mekh.hganJ 

Malour Lalbag 

Anandpur Sahib Kd.p 

Malerkotla Milk. 

Amloh Tam.luk 

Mennda Pakyang 

Basso Pathana Kalna 

WEST BENGAL CIRCLE Chungthung 

Conla. Ghata 

Khalra ToofangJ.nJ 

O.nhata Rampurhat 

sore.ng Mul.ldepla Blpp 

Islampur Panagarh Babar 

Gongaon Pansukura 

Malhabhanga RAJASTHAN CIRCLE 

Jang.pur Kekn 

Scncha Nas.rabad 

Banarhat Sarwar 

Kandl Bansur 

Ranaghat Laxmangarh 
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Thana Gal 

Bagldora 

Gaehl 

Ghatol 

Kushalgarh 

Kishan Ganl 

Mangrol 

Shabad 

Chlpa Bard 

Gudhamolanl 

Shee 

Pachpadra 

Siwan 

Baltu 

Oeeg 

Kaman 

Kumher 

Nagar 

Ruphass 

Weir 

Ranlwas 

Shergarh 

Chhabra 

Ramacanjmandl 

AGRAHAYANA 16 1914 (SAKA) 

Degana 

Nawa 

Jaltaran 

Oeogarh 

Bamanwas 

Hlndaun 

Mahua 

Todabhlm 

Laxmangarh 

Reodhar 

karanpur 

Filibanga 

Sadulpur 

Suratgarh 

Deol! 

Dharayabad 

Asmd 

Sanera 

Jhajpur 

Kotn 

Mandai 

Mandalgan 

RAlpur 
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Shahpura Khumbhalgarh 

Sahhara Bonll 

Kolayat Nadoll 

loon karansar i)ata Ramgarh 

Norkha Srimadhopur 

Kesoritapatan Anupgarh 

Nainwa Nohar 

Begun Raisinghnagar 

Bhae;sar Sanria 

Chhoti Sadri Tibi 

Dunger Malpura 

Gangrai Gogulloa 

Kapasan Aroh 

Nimbahera Rajagarh (Churl) 

Rasmi Ratangarh 

Pahar Sardar Sahar 

Sanchors Dungergarh 

Bhopalgarh Sujangarh 

Digod Taranagar 

Sangod Baseri 

JayaJ Rajakhera 

Prabarsar Aspur 

Marwar Junctir.n Sagwara 

MAaet Seemalwara 



ChomU 

Dudu 

Pir ... 

Bhlnmal 

Osian 

Atru 

Pipalda 

l)eedwana 

landnu 

Oesuri 

Raipur 

Shim 

NJfW,4AVIMA , .. ,.,.,SAKAa .... ~ 510 ..... 
PM rpur 

Sau ..... Uk. 

Dabok 

Rajagarh (AJwar) 

Khetri Copper 
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Meg Chohtan 

Bhandarej Hlndoli 

Naamrana Jambaramgarh 

Viranagar Hanumangarh JunctIOn 

Bayana Bah 

Salumber Umara 

Jhalarapatan Marh 

SheoganJ (local Sumerpur) Vallabhnagar 

Kotra Gangapur (Bhilwara) 

Sarda Nawalgarh 

Bhawammandl Bllara 

Srimathavlfll Kanota 

Newal Banasthali 

Khanchord Menacity 

Jawala Talera 

Achrol Chlrawa 

Udaipurati Mount Abu 

Khetri Town Paota 

Gulhpura Baawa 

Bandlkul Manoharpura 

Nareda Salnthal 

Rajnota Sikandara 

Nagai Ranawantan Bisauau 

Mandawari Sikarai 
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Bari 

'Puskar 

Tigara 

Hurda (Local Gulabpu) 

• TAMIL NADU CIRCLE 

Alangud, 

Ammapettal 

Annur 

Ariyalur 

Aundipatti 

Avudiyarkoil 

Boothapandl 

Chengam 

Cheranmadevi 

Chettinad 

Cheyyur 

Colachel 

Denkanikotta 

Gandarvakottal 

Glngee 

Gudalur(Nilglfis) 

Gudiyatham 

Harus 

lIIayangudi 
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Jayamkondan 

Kamuthi 

Kattumannarkoil 

Keeranur 

Kilakarai 

Kodavasal 

Kotagiri 

Lalgudi 

Manamadurai 

Mudukulathur 

Mannilam 

Natham 

Navalur 

Neyyoor 

Nidamangalam 

Nilakottai 

Pennagaram 

Peravuranti 

Polur 

Ponnamaravati 

Porayar 

Sathankulam 

Sivagin 

Srlvalkundam 
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Tiruchuli 

Tirumayyam 

TlI'upattur (KKD) 

Tirupattur (NA) 

Ttrulhuraipoondi 

TlI'uvadanai 

TlrUverripuram 

Tisayanviliai 

Tlttagudl 

Uthamapalayam 

Uthangari 

Uthiramopur 

Uthukottai 

Vadipatti 

Valangaiman 

Vallapadi 

Veedaranyam 

Vdeasandur 

Vilathlkulam 

Wandiwash 

Pattukottal 

MandalYur 

Radhapuram 

Cuddalore 
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BagilmllNlgaram 

Bargur 

Ohavanisangar 

Chinnamannur 

Chiltar 

Chiristianagaram 

D.G.Pudur 

Era! 

Ervancherry 

Gomangalam 

Gudalur (MA) 

Highways 

Idapadi 

Uuppur 

Jolarpet 

Kadayam 

Kalugondapalli 

Kalugumalai 

Kakarigiri 

Kavaraptttai 

Kaveripattinam 

Kirum~am 

t<oradacheri 

Yalayandipaltinam 
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Mandapam 

Mukkudal 

Muttom 

Nasiyanur 

Nathchiyarkoil 

Navalurkuttapattu 

Neyvel~ II 

Padalur 

Nidamangalam 

Nilakottai 

Omalur 

Oranthanad 

Palacode 

Palhpet 

Sholingar 

Swamimalai 

Tirupuvanam 

Vasudevanallur 

Vembadithalam 

Kotthanallur 

AGRAHAYANA 16. 1914 (SAKA) 

Athipedu 

Attayampatti 

Ayyampet 

Slngampueri 

Tirukattupalli 

Tiruvelangadu 

Vallliutathanpalayam 

Veerapandi 

V. Vellode 

Pasur 

Pernampet 

Pettaivaithalai 

Padukottai 

pudduvayal 

PunJaipuiuampatti 

Sambanarkoil 

Sirmugai 

Tirupayathangudi 

TttaacherY 

Allagasamudram . 

Anamalai 

Vanur (Mailam) 

Velankanni 

Walapbad 

Anthiyur 

Aracha\ur 

UTTAR PRADESH CIRCLE 

AkbIrPUt 
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AhganJu Mohammdl 

Amroha Dharchula 

Anoop Sahar NaJlbabad 

Anoia Atrauh Dunda 

Baberu Naraml 

Bageshwar Fathehpur 

Bahler. Nighasan 

Bansl Garhm ukteshwar 

Bhlkl}'asam Poway an 

Bhmga Haldergaeh 

Bhogaon Rudraprayag 

Blkapur Hata 

Bmdkl Sahabad 

Bisalpur Jalalpur 

Bisault Salon 

B,swan Jasrana 

Budhana Shahganl 

Chakla Kanana 

Mau Kalserganl 

Charkharo Karanprayag 

Mehoba Kamal 

Chunar Kavafl 

Mlshnkh Kerakat 

DataganJ Khalr 
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Khalilabad Garauntha 

Khatima Patti 

Kheragarh Gyanpur 

Kotdwar Ram Sanehghat 

Kulpahar Harraiya 

Kunda"ladharpur Safldpur 

lakswar Jalalbad 

lalganj (katra) Saldpur 

Lansdown Janseth 

Macchlishahar Shabad 

Marigan Sldhauli 

Math Sikandrarao 

Mchandausi Srtraganj 
Q 

Mawana Swar 

Chitbramau Talbehat 

Milak Tanda 

Dalmau Thakurdwara 

Mohmdabad (GZP) Tllhar 

Dhampur Tllot 

Nagina Tulslpur 

Oumariyaganj Utraulla 

Nanpara Zamanra 

Earidpur Behat 

Nawabganj Bilari 



Ohanavra 

riassanpur 

Mahar8jganj 

Chakrata 

Mauranapur 

MohrauOl 

Elm..., 

G'n IlIl1Pur 

Sambhal 

Kaimpnj 

IEnglirh) 

~ of Communication ServIce. 

2191. SHRI ANAND AHIWIAR: 
SHRI PRAKASH V. PAT1l: 

WIIthe ..... oI COMMUNICATIONS 
be pJeaed to .... : 

(a) ..,..,_ the Government have for· 
mullded any scheme b' the expansion III 
communic.aiDn 88Ivicea in 1he counIry ... 
Ing Eigllh Ave y.., Plan; 

(b) • 10, the detda thendj 

(c) thenumoeron .......... changes 
to be .... lind modemiMd the exiafIing 
exchanges under this acheme. Stat ....... 
separately; 

(d)' ...... any priorly .... have 
bMn idenlifl8Cl tor this purpose; 

(e) • 10. the details ",,1'8Of; and 

I (I) th;e docIItlon mede or propoMd to 
be ...... 1n1he ~hIh fMt V .. Plan in this 
NpId? 

THE DEPUTY U .. ISTER a: COM-
UUNICATIONS (SHAI P.V. RANGAYVA 
NAIOU): Ca) Y_ SIr. 

(b) The details of expansion of the 
TeJacommunicatton services in the courtly 
during the 8Ih Five y.., Plan are:· 

Net addition 01 83 Iakh tinea of 
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LOC8I Swiching Capacity. VldecH:onf.rencing service 

NeI .tdition 01 75 lakh lin" 01 
DncI &dIenge Unn. 

CIIPICilY 8ddilion of 31200 Telex 
linea. 

PIOViIion 01 tekIphone f&cility 10 all 
GrMt Panchy .... 

Extension of Subscriber Trunk 
IMIIng Facility to aU Exchanges. 

Computerisation of customer serv-
Ices .. directory enquiry manual 
trunk services, billing i fau. repair 
services. 

Following value-added services are 
planned to be provided at least 111 all toWnB 
'IMIth a population of 5lakh or more mainly on 
the basis of .franchise: 

eelular mobile service 

Voice-mall seMce 

Electronic-mailMrvice 

~io-conf.rence service 

Radio- paging 

Videotex 

(c) Posable forecast of the number of 
Ihe telephone exchanges to be set up in the 
8th plan period cannot be made due to lhe 
changes in technology, demand uncertain-
ties etc, however unit-wise details of provid-
Ing about 93lakh lines of exchange capacity 
are gIVen in the attached statement. The 
above annex also gives Unlt,Wlse, around 
17lakhs lines of existing capacity proposed 
to be replaced by latest equipment under 
modernisation programme. 

(d) Ves, Sir. 

(e) Priority has been gIVen to achieve 
fully automatIC network by March. 1994 by 
replacing all manual exchanges. 

(f) The Planning CommiSSIOn has 
approved an outlay of As. 23.946 erore with 
directives to arrange funds through ether 
Innovative measures to achieve the physical 
targets of the plan including th8 priority ar-
.... The requirement of funds to complete 
the physical targets of the plan is Rs. 40,55 
Crores. 



I-
Z w 
~ w 
E en 

527 Written AnswelS 

It) 

8 
co 

to 

DECEMBER 7,1992 

o o 
m 
It') 

It') 
N co 
,....: 
N 

o o 
~ o 

co 
<.D 
N ,....: 
It') 

18 
C"l ,....: 
N 

o o 
.;t 
ci 
C"l 
to 

o o 
<.D 
ci 
C"l 
N 

N 

to 
ci m 
N 

ro 
c ro c:-
til 

::x:: 

Written Answers 528 

o o 
.;t_ 
<C 
lJ' 

o .,. 
It') 
C"J 

o 

o 
() 
C') 

('./ 

o 
C1 

o o 
r~ 

..ri r, 

en 
4-; .,. 

t:) 
If) 
If) 
c) 
Cl 
4") 

o o 
<0 
ci m 
C"l 

It') 

N c; 



529 Written Answers AGRAHAYANA 16. 1914 (SAKA) Written Answers 530 

(/) 
c: 
Q 
fj 
Q) 
c: 0 0 0 0 0 0 0 0 

c: 0 0 0 0 0 0 0 0 

Q <D ,._ 0'> ,._ cD "J 0 

U 0; 0 Lri co cD ""1 

Q) ~ 
,._ (\J '<t 0'> C') f') (\J 

c: M <D_ C') C') , <j" 

Q 
.<:; 

~ 
~ 

c: 
£l 
iij 
2 
<II 
E 
2 LI) (\J LI) ~ 0 C"> 
:::) LI) 0 
« ~ N ,._ '<t 0 ,._ w C') 0 

ID '<t '<t ID LI) W 

c: M cO Lri '<t- N M M ~ 

~ 0'> C') (\J en 0 '<t M 

'" (\J 

~ 
..!!l 

C 
a} 

i3 0:: 

% u 

,._ ID LI) '<t ,._ "- co h 

~ 
(Q LI) C') ,._ (j> '<t l~ 0 

CO) 
,._ LI) w_ LI)_ 0'> en C') r-

N cD M (0 ai ,..:: t_ o 
0 M en ~ r - (') 

'<t 0 '<t '<t t- LI) 

N 

:2 
III ro 
0 g> 
(!) "0 
Ol 

c: 
c: <'J - ~~ 

~ -0 
.c 

~ 
~ 

(.) -:J -0 

.c U -;:; Ol 
__, ~ 

<3 '" c: III c: "0 ..;:_ 

Q) CD ;-g -0 '= "" r.; 

-s "0 :::I ~ 
., 

III .... 0 U :0 ::> - .... Em (ij c: c: -u t -u 
() 0.. III .:- III <"! r.l 

~ 
III "'..J W .c Z .c a: ez .J:J (.) 

>- .s:::. III III (ij -0 .s:::. IIlI- '" c: III E !§ 
~ -g- {i:IE 1:: '" c: 

0 (5 :0 iii <'J 0 5 
:IE :IE o!I Z 0.. a: I- a. 

o M r-



531 Wrht9n Answv.'S DECEMBER 7.1992 Wrhten Answers 532 

II) c: 

i 8 8 0 :s It) 0 
~ 0 0 

(.) ..- ci ci 
Q) <0 r-- 0 :s Ol If) 

.c: ,..: 

~ 
~ I 

c:: I 
~ I .~ 

~ I ~ If) c I R_ ~ ""l- eo 0 

i:: r-- C") 

ri ..-
I~ ~ Ol C'" 

Q) I~ ;.) I .!!! 

~ 
a} I 

~ 
ex: I 

(.) I 
i , 
I I 

Lf) 0 I~ ~ 0 0 
(0) ~ ci ..- ...-

N ~ 
,.... 

N ...-- N en 

oe ... ro 
.0 
0 

0I!.1 
.!!1 !:z 
~ 

-goe 
13 c C ttl 

Q) .§.E 
S - ", 

"'-0 '- Ole C) i < ~ 
~ CD oro 

_.~ 5 ;e iii ~ :Il~.!.2 
:1:08 8 (5 .... 



533 Written Answers 

I Translation] 

T.V. Tower at Gharoo In U.P. 

2198. DR. G.I.. KANAUJIA: WID the 
Minster of INFORMATION AND BROAD-
CASTING be pleased to state: 

(a) whether the Government propose 10 
Install a TV tower in Gharoo tribal area under 
Lakhipur district In Uttar Pradesh; 

(b) if so, the details thereof; and 

(c) If not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRUA WAS): 
(a) to (c) a high power TV transmitter IS 

envisaged to be set up at lakhlmpur In re· 
placement of the (xlsting low power TV 
transmitter there. 01 Commissioning of this 
transmitter, whole of Kheri (Iakhlmpur) diS-
tnct is expected to be brought under TV 
coverage. ImplementalJon of this project 
would, however, depend upon availabHlty of 
resources and mtere-se priorities 

T.V Services In Rajasthan 

2199. SHRI GIRDHARI LAL SHAR-
GAVA: Will the Min Sisr 01 INFORMATION 
AND BROADCASTING be pleased to state 

(a) whether there IS a need lor the 
Improvement of teleVISIOn programme serv-
Ices In Rajasthan In view of the undeSirable 
actiVities on Paklsthan border along Rajast· 
han,and 

(b) if so, the steps Government prQpose 
to take In this regard? • 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA WAS)· 
(a) and (b). Yes, Sir. With a view to provide 

914 (~ __ Answts s:w 
1'V .... II) Ihe uncovered parts 01 the 
..... 01 ~ along the international 
bolder, two high pow_ TV trMSmllters, one 
each • Banner and JaisaImer are under 
implemenlation .. preunl Besides two bw 
power TV transmitters .. Bhadra and Ra-
watsar are also under implementation/en-
visaged to be set up to provide TV .ervice to 
the uncovered pans of the border district of 
Ganganagar. In addition, a high power TV 
transmitter is aleo envisaged to be set up .. 
Anupgarh (Ganganagar district) subject of 
availability of resources and _inter 58 pri0ri-
ties 

It is also envisaged to link an the high 
powerJlow power TV transmilters in the Stat. 
with Doordarshan Kendra, Jaipur using 
satellite ode of linkage for which a SateIite 
Earth StatIOn is at an advance stage of 
Implementation at Jaipur. 

Improvement in the quality and content 
of Doordarshan programmes, based on 
suggestions received from various quarters 
and audience surveys, is the continuous 
endeavour of Doordarshan. 

[English) 

Expansion of Trlvandrum Airport 

2200. SHRI KOOIKUNll SURESH: 
SHRI PALA K. M. MATHEW: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state 

la) the total amount allocated for the 
expansion of the Trivandrum International 
airport dUring 1993-94; 

(b) whether the Government have iden-
tified the areas required for the development 
and assesed the cost of rehabiiitatlOn and 
the extent of dislocation of the local people; 

(c) " so, the details thereof, 
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(d) the amount spent on the construc-
tion of international airport at T rivandrum. so 
far; and 

(e) the steps bE:ing taken for the expan-
sion of airport within the stipulated period? 

THE MINISTE~ OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) Rs. 14.12 crores. 

(b) and (c). 140 acres of land for the 
construction of terminal building and 110 
acres for expansion of runway have been 
identified on the south-west side of the exist-
ing runway. The Authority has approached 
the State Government of Kerala for acquisi-
tion of land and rehabilitation of the local 
people. These costs have not been as-
sessed. 

(d) A sum of Rs. 4.07 crores has been 
incurred on the "expansion of Trivandrum 
Airport till March. 1992. 

(e) Runway extension and develop-
ment of new terminal complex modification 
of International Cargo Complex air-condi-
tioning of domestic arrival hall and security 
hold area improvement of runway lighting 
system. provision of approach lighting sys-
tem are envisaged for expansion and devel-
opment of Trivandrum airport. A sum Rs. 
1.82 crores has been deposited with Gov-
ernment of Kerala for acquisition of land for 
expansion of the airport. . 

Foreign Tourists In Maharashtra 

2201. PROF. ASHOK ANANDRAO 
CESHUKH: 

SHRI H.\RISINH CHAVDA: 

Will the Minster of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the number of foreign tourists visited 
Maharashtra and GLijarat during the last 

three years; and 

(b) the amount of foriegn exchange 
earned this period? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) According to the information 
furnished by the Government of Gujarat. 
4801. 3274 and 2802 foreign tourists visited 
Gujarat during the years 1989. 1990 and 
1991 respectively. Similar information in 
respect of Maharashtra are not available 
from the State Government. 

(b) The estimates of foreign exchange 
earnings from tourism are not worked out 
State-wise. 

( Translation) 

Damodar Valley Corporation Act, 1948 

2202. SHRI SHIBU SOREN: Will the 
Minister of POWER be pleased to state: 

(a) whether the Governments of Bihar 
and West Bengal have requested the Union 
Government to make some amendments in 
the Damodar Valley Corporation Act. 1948; 

(b) if so. the details thereof; and 

(c) the action taken by Government in 
this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) No, Sir. 

(b) and (c). Do not arise. 

Inclusion of Hilly Areas of Uttar 
Pradesh In Tourism Map 

2203. SHRI RAM SAGAR: Will the 
Minister ef CIVIL AVIATION AND TOURISM 
be pleased to state: 
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(a) whether fhe Government have 
excluded the hilly al eas of Uttar Pradesh in 
the tourism map published for the represen-
tatives participating in the I. T.V. Berlin, 1992; 
and 

(b) if so, the reasons thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) and (b). The Department of Tour-
ism has not produced any map tor ITB Berlin. 

Automatic Telephone Exchanges In 
U.P_ 

2204. SHRI ARJUN SINGH YADAV: 
SHRI HARI KEWAL PRASAD: 

Will the MInister of COMMUNICATIONS 
be pleased to state: 

(a) the number of automat~ telephone 
exchanges tunctionir.g at present in Uttar 
Pradesh; and 

(b) the district-Wise capacity of each of 
such telephone exchanges? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) 1370 

(b) The information is being updated 
and will be placed on the Table of the House. 

[English] 

Decontrol (,f Power Sector 

2205. SHRI MANORANJAN BHAKTA: 
DR. Y.S. RAJASEKHAR 

REDDY: 
SHRI GEORGE FERNANDES: 
SHRI HARISH NARAYAN 

PRABHU ZANTYE: 
Will the Minister of POWER be pleased 

to state: 

(a) whether any suggestion has been 
received from the World Bank for decontrol 
of power generation, centralisation of trans-
mission and decentralisation of distribution; 
and 

(b) if so, the Government's decision 
thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) and (b). The Structural re10rm of 
the power sector in India has been engaging 
the attention of the Government. Various 
measures that need to be adopted are 
commented upon from tlmtJ to time by the 
World Bank, which has in the past provided 
substantial assistance to the Indian power 
Sector. The recent initiatives of the Govern-
ment to encourage private sector participa-
tion in the power sector in generation and 
distribution as well as the formation of a 
central transmission corporation, viz, Pow-
ergnd Corporation of India Ltd. have been 
welcomed by the Bank. 

T.V. Programmes For Farmers and 
Fishermen of Konkan Region 

2206. SHRI SUDHIR SAWANT: Will 
the Minister of INFORMATIONS AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal to 
telecast programmes for farmers and fisher-
men of Konkan regions of Maharashtra; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA VYAS): 
(a) and (b). Programmes in various formats 
for different segments of viewers like farm-
ers and fishermen etc. of Konkan region of 
Maharashtra are already being telecast by 
Doordarshan Kendra, Bombay in its Re-
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gional Service, and by Doordarshan Kendra. INFORUA 1lONS AND BROADCASTING 
Panaji. be pleased to ..... : 

[ Translation) 

Low Power TV To .. at Bu.., In BIh8r 

2207. SHRI TEJ NARAYAN SINGH: 
Will the Minister of 'NFORMATIONS AND 
BROADCASTING t e pleased to state: 

(a) whether due to low transmission 
capacity of TV tower installed in Buxar '" 
Bihar, the people of the area are not able to 
watch regional news and other programmes 
being telecast from Patna;· 

(b) whether the Government have na~ 
proposal to 'increase the transmission ca-
pacity of the said centle; and 

(c) if so. by when? 

THE OEPUTY MINISTER IN THE 
MINISTRY Of INFORMATION ANO 
BROADCASTING (KUMARI GIRIJA VYAS1: 
(a) No. Sir The low power TV transmitter at 
Buxar is linked to Dc )rdarshan Kendra. Delhi 
via satellite for rela, of programmes and not 
to Doordarshan Kendra, Patna. 

(b) No. Sir. 

(c) Does nol arise. 

Advertisements to Newspapers of Uttar 
Pradesh 

2208. MAJ.GEN (RETD) BHUWAN 
CHANDRA KHANDURI: W,1l !:1e ~'miSler of 

Year No of News-
paperslPenodicals 

(a> the names (II ragianId Newspa-
~ pubbhed '1Om the .., ..... 01 Uhr 
~h which .... gelling ~ 
ragularly '1Om D.A. V.P: 

(b) ................ ft8WIPII*S 
.,. 'acing any dIficuIty in g.aing the .... 
ti88ments from D.A.V.P.; Md 

(c) if not, the detah ragarding the 
advertisements and the M10Unt _ ..... 
rately to these newspapers during the .... 3 
years? 

THE DEPUTY MINISTER IN ntE 
MINISTRY OF INFORMATION AND 
BROAOCASTING(KUMARIG~UA VYAS): 
(a) The names of registered newspapers 
published from the hilly..... of Uhr 
Pradesh, which are empaneIled wilh DAVP 
for the Year 1992-93, are given in the ... 
tached Statement. 

(b) D A.V.P. releases 8dvertisements 
to the newspapers and journals in accor-
dance with the norms laid down in the Gov-
ernment Advertising Policy Guidelines. 
Keeping ;n view these norms, publicity ,. 
quirements and budgetary provISions, • 
balanced plaCing of advertisements IS aimed 
at. Since the issue of Govemment Adver-
tisements is the concern of D.A.V.P., the 
questIOn of the small newspapers facing any 
difficulty In getting advertisements does not 
arise. 

(e) The details of advertisements given 
and tho) at'lOunt involved .are given below;-

Space 
(In Std. 

Col. ems) 

Amount 
(In Rs.) 

----_._------------------------
1989-90 46 82,213 8,63,334 
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y.., No. d NfItIIS- Spat» Amount 
~S (In SId. (InRs.) 

CoL ent.) 

199o.91 58 69.~7 10.18.072 

1991-92 60 65.304 13.57.743 

STATEIENT 

List 01 NlIWSpII{»rs Pubiished'tOm Hilly Areas d UItat Pr.desh which Me Empanelled 
.." O.A. V.P. for 1M y...,. '192-D 

$I.No. Name d P.,blicaliDn PIM» 

1. Aa; Ki Subah HIW Delndun 

2. ,.,.. JawaIa HIW Oegadda 
(Gam .... ) 

3. OutNte Swar HIW DehtIIdun 

4. Deo 8hcomi HIW ChMIoIi 

5. Coon DaIpan HIW Dehnldun 

6- CoonmalHIW -do. 

7. [loon Po.t HIW ... 
8. Coon Vani HIW -do-

9. Orcon BhumiHIW -do-

10. Garhawal r ..... HIW -do. 

11. Ghati Ka tt:-~ HIW -do-

12. GhaIi ICe- GarjIasaw HIW -do-

13. Himachal r .... EJO -do-

14. Him .... r ..... HID -do-. 
15. JanlalwHlO .. 
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SI.No. Name of Publication Place 

16. L ')ktantra HIW Kashipur 

17. Nainital Samachar HIFN Nainital 

18. Parvatiya Dershan Times HIW Dehradun 

19. Prt>dhan Time HID Rishikesh 

20. Samraridh Bhara! HIW KOldwar 

21. S3pna Suharvana HIW Debradun 

22. Satyapath HIW Kotdwar 

23. Shanti Evem Ekta Darshan HIW Dehradun 

24. Seemant Prahan HIW Mussorie 

25. Seemant Varta HID Pauri 

26. Sikhar Sandesh H/FN Dehradun 

27. Social VlkasH/FN -do-

28. Tarun Hind HIW Rishikesh 

29. The Frontier mail EIW Dehradun 

30. Yday Bhara! HID -do-

31. Uttar Ujala HID Haldwani 

32. Uttaranchal HIW Dehradun 

33. Uttaranchal Vam HID Rishikesh· 

34. Uttari Mansarowar HIW Chamoli 

35. Vanguard EID Dehradun 

36. 'lam Pravaha HID Kashipur 

37. Yugvani HIW Dehradun 
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51. No. Neme of Publication 

38. Pauri times HIW 

39. Saptahik Garwal Mandai 

HIW 

EID. 

HID 

HIFN 

[English] 

Toruism Finance Corporation of India 

2209. SHRIK.If. THANGKABALU: Will 
the MInister of CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) the total amount of loan disbursed 
by the Tourism Finance Corporation of India 
dUring the last three years; 

As at 31st Ma ch 1989-90 

Rupee loan 1276 

Leasing 

Equity 

1276 

Place 

Dehradun 

-do-

Hindi Weekly 

English Daily 

Hindi Daily 

Hindi Fortnightly 

English Weekly. 

(b) the details of projects for which this 
loan was disbursed: and: 

(c) the amount available for the current 
year with the Corporation for disbursement? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) The total amount of loan disbursed 
by Tourism Finance Corporation IS as fol-
lows: 

(Rs in lakhs) 

1990-91 1991-92 

3871 4759 

36 25 

16 44 

3923 4828 
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(b) As at 31st MlfCh 1989-90 

Hotels 978 

Amusement Parks 189 

Car Rentals 86 

Others 32 

1276 

(c) Resources available with the Tour-
ism Finance Corporation 01 India are esti· 
mated at Rs. 60 crores during the CUlT" 
year. 

( Translation) 

T.V. Coverage In Adlvasl ..... of 
Uadhr·Pr ..... 

2210 .. KUMARI VIUlA VERMA: Wal 
the Minister of INFORMATIONS AND 
BROAOCASTrNG b6 pleased to state: 

(a) whether the Govemment pmposelo 
pIOYide TV coverage in Adivasi areas of the 
country especially Sivni. Naringhpur and 
Jabalpur districts of Madhya Pradesh; and 

(b) if 56, by when? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROAOCASTING(KUYARlGlRUAVVAS): 
(a) and (b). It is It .. constanI endeavor at 
Ooordarshan to provide TV MfVice tel the 
trGal areas 01 the country induding IhoM in 
Madhya Pradesh Yrilh due priorty. 

AI. present, besides • high power (1 
KW) TV transmitter fundioning at JabaIpur, 
tv .. low power TV transmilefs are tunc-

(Ik in lakhs) 

IS90-9t 1991-92 

3675 4518 

216 300 

32 

10 

3923 4828 

tioning 11"1 Jabalpur. s.oni and Narsimhapur 
d5tricts respeetiveIy and are providing satis· 
factory TV S8fVice within their coverage 
areas. TV coverage in these districts IS 

expected to iIftpIove substantially on aug-
mentation of the power ofYhe TV transmitter 
atJabalpurtrom 1 KWto 10KWduring 1993-
94 With a view to further improving TV 
servICe in Narsimhapur district, a low power 
TV transmilter is also envisaged to be set up 
at Gadarwara subject to availability of ,e-
sources and _er .. priorities. 

[English) 

Central funcIIng Agency lor Inter-State 
RJver Dl'olect 

2211. OR. VISWANATHAM KANITHI: 
wIn the Minister of WATER RESOURCES 
be pleased 10 slate: 

(a) whether the Governmenl have 
finaliMd the echeme for setting up of • 
Cen:raI Funding agency for completion of 
the aI appfOIIIM inCer-state-river irrigation 
projects in the counIIy; 

(b) • 10, the details thereof; and 

Cc) • not. the time by which it is I.ely to 
be setup? 
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN 
SHUKLA)' (a) to (c), No, Sir, However, for 
expeditIOus completion of some of the Na-
tIOnally important ir '!gatlOn prOjects In the 
country, II was contemplated to provide 
Special central assistance to the State$ 
dUring the Eighth Plan perlOd Due to rEl-
source constraints, the Planning Commis-
sion could r.ol acceot the propo~al anO has 
suggested that the iSSL..e of funding for the 
National Projects b{ I 'Sl discussed with the 
Stales as ,1">& eve·rall NatlOn:.1 resource 
ava,lablht)' for Irrigat,on sedor IS not gOlOg to 
change t'1ereby 

Development of Rajamundry AIrport 

2212 SHRI K V R CHOWDARY Will 
the Mlntster of CIVil AVIATION AND TOUR· 
ISM be pleased to state 

(a) whether there IS any proposal to 
develop RaJahmumlry alrporr, 

(b) "so, the details thereof; and 

(e) If not, 'he reasons there'or?, 

THE MINISTER OF CIVil AVIATION 
ANDTOURISM(S .... RIMADHAVRAOSCIN-
DIA) (a) to (c) There is no proposal to 
upgrade RaJahmundry airport oWing to the 

constraints offunds and lack of demand from 
indian Airlines to operate Its services to thiS 
aerodrome due to limited commurelal poten-
hal 

[ TranslatIOn) 

Target for Telephone Connections 

2213 SHRI CHHEDI PASWAN Will 
the MIOIster of COMMUNICA nONS be 
pleased to state 

(a) whether the targ .. t flXM for provld-
109 new telephone connectIOns dunng 1992-
93 IS less than target fiXed dUTIng 1991-
92 

(b) "so, the details t'1e'eof; and 

(e) the State-wise target ftxed for the 
last year and the extent up to whICh target 
has been achieved? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P,V, RANGAYYA NAIOU): (a) and (b), No, 
Sir DUring 91-92 a target of prOViding 71akh 
telephone connectIOns was 'IXed where. 
the target for 92-93 IS 8.5 lakh connectiClns. 

(c) The details are given In the attactwd 
Statement. 
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2214.. KUMARIPUSPHADEVISINGH: 
WII the Minister of WATER RESOURCES 
be pleased to state: 

(a) the lOtal hectares of land expected 
to be irrigated or. completion of Indira Sagar 
Dam at Punasa near Khandwa in Madhya 
Pradesh; 

(b) the target date I set and estimale 
made lor the construction 01 that dam project 
near Khandwa; 

(c) the total amount spent on the pr0j-
ect; and 

. (d) the pragress made so far in the 
construction of the project? 

THE UINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (a) 1.231akh had .... elllIInd is 
upec:ted 10 be im)aIed on compIeIion of 
Indira Sagar Dam .. PUMM_1CMndwa 
in Madhya Pradesh .• 

(b) Th. project at an estimated cost ell 
As. 1993.67 cror., is expected to be com· 
pIeted by 2000 A C. 

(c) An expenditur.ofRs.252.338aorn 
has been incu"ed on the project upIO Sep-
tember. 1992. 

(d) Foundationexcavationofmain8am 
and excavat_ion of Power House has Slatted 
and work is in progress on Coff. Dam and 
Diversion Tunnel. Work has also been 
awarded for Head Race and Tail Race 
Channels. 

Modern EquIpIMnlat Th~ 
,.. .,......, ...... Kendra 

2215. SHRI V.S VUAYARAGHAVAN: 
Wil1he Mirister of WFORMATl)NS AND 
BAOADCAS11NG be pleased to ..... : 

(a) ....... 1heGovernrneNPftIPOS8ID 
pIOVide ........ equipmenIs III the TMun-
nanthapuram DooIdarshan Kendra; 

(b) if lIDo the details thereof; 

Cc) ...... _, pioposaI for upgrada. 
tiaft of the ~ .... been ... i.", from 
the Stale Gawmment; 

(d) it lIDo .............. ; and 

THE DEPUTY ...asTER ... THE 
UINISTRY OF INFORMATION AND 
BROADCASTIG(KUIIAAIGHJA WAS): 
(a> and (tt). TedwaaIagJ: ........... beiIV 
• c:ontinucIw "....... iI is the constant 
endNvour ell DaaIdaIMan ID equip .. 
c:ertres ... ..tim equipment wiIhin lie 
all or IDle .IIIS .. T .... inID aacounI 
._ CUI 11'1 ~r pIOlrulUl" .... 
colour .. , ,.,..Md a caIIM 08 V .. tar 
ouISide ... r .... ...,. ..... proM'" .. 
DoonIanbM~~. 
Beside, .... modem ilia Ca'tIcordaIs in 
' ...... of ......... Elec:tnNIic ... 
Galhering (ENG) UniIs .. aIIo envisagad 
to be powided II ... KMdra. 

(c) No IUdt prapouI ..... lD .... 
beenr ........... Ge ••• J1IMIIIIcI"--
ala. 

(d) and (e). Do nat .... ........ , .................. 
2216. SHRI AlMA AOYPAADHM: 

WtI the ..... of POWER ... ,..... .. 
S1aI8: 
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(a, whelher Japan or China agreed to Amount Spent on NaUonaJ water 
give financial assistance to establish a ther- Management Project In Orissa 
mal power plant at Bakreswar in West Ben- 2217. KUMARI FRIDA TOPNO: Will 
gal; and the Minister of WATER RESOURCES be 

pleased to state: 

(b) if so, the details thereof indicating 
the I8rms .-.d conditions of the agree-

ment" 
THE MINSTER OF STATE (INDE-

PENDENT CHARGE) OF THE MINISTRY 
OF POWER (SHRI KAlP HATH RAI): (a) 
No, Sir. 

(b) does not arise. 

(a) the amount spent on the National 
water Management Projects in Orissa dur-
ing the last three years; 

(b) the details of these projects; and 
(c) the fund earmarked for Eighth Five 

Year Plan for this purpose?· 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Rs. 19.631 lakhs. 

(b) Name 01 1M Proj«;f CuJturable Command 
At8a (Hectare) 

Estimated 
cost (Rs. CIONIS) 

Uahandi Dala System 
Stage-I 

Mahandi Delta 
Stage·11 

Saladi Irrigatio" system 

Ashikulya Irrigation sptem 

Oerjang IrrigalUi syttem 

Dhanei ItrigaIian Sptem 

Hirakud DistriMion system. 
(based on summary report) 

10222 

34S25 

10000 

12610 

5951 

8445 

3831 

24125 

(e) As. 32 crores has been earmarked 
by the State Governmenl. 

( Translation) 

0per"10~ of Vayudool 
2218. SHRIMATIKESHARBAISONAJI 

3.06 

10.36 

2.99 

3.78 

1.78 

2.53 

1.15 

7.24 

KSHIRSAGAR: WiI the Minister of CIYL 
AVIATION AND TOURISM be pleased to 
state: 

(a> whether the Indian airlines and .. 
Air India are Fuming into losses due 10"'" 
of its employees; 
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(b) the amount of losses due to the 
cancellation of flights or delays in take off; 

(c) the financial pc.sition of Vayudoot in 
view of its greater number of incidents of 
delayed flights and cancellation of flights 
during the last three years; 

(d) the reasons for Bombay-Nanded 
service of Vayudoot being operated via 
Poona instead of Aurangabad; and 

(e) the numberCif times Bombay-Nanded 
flights of Vayudoot cancelled during the last 
six months and the outcome thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) and (b). Tt.e loss suffered by Indian 
Airlines due to agitation/strike by pilots and 
other staff during the last three years IS as 
under: 

(Rs. in crores) 

1990-91 (0.57) 

1991-92 (4.91) 

1992-93 (5.71 )* 
(up to October,92) 

• includes Rs. 3.60 (crares) towards 
cost of additional fuel burnt on account of 
agitation by air traffic controllers. 

Information on ."-ir India is being col-
lected. 

(c) Due to unremunerative operative 
aged fleet of aircrC'ft excessive manpower, 
cancellation/delay of flights etc., the loss of 
Vayudoot during the last three years was as 
follows: 

1989-90 
1990-91 
1991-92 

Rs. 35.82 crares 
Rs. 37.08 crores 
Rs. 30.59 crares 

(d) Commercial and operational con-
sideration weigh in favour of routing this 
flight via Pune. 

(e) Vayudoot flights on the route eom-
bay-Pune-Nanded were cancelled 16 times 
during the last 6 months primarily due to 
operational reasons. 

[English] 

Upgradatlon of Post offices In Keral. 

2219. SHRI K. MURAlEEDHARAN: 
Will the MlOster of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
upgrade the post offices in Kerala during 
1992-93; and 

(b) if so, the details thereof district-Wise 
and category-wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
RANGAYYA NAIDU): (a) No. Sir. 

(b) Does not arise In view of reply to part 
(a) above. 

[ Translation] 

Hindi Advisory Committee 

2220. SHRI KAMLA MISHRA 
MADHUKAR: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) the recommendations of the Hindi 
Advisory Committee which have been con-
Sidered and implemented in his ministry and 
the Central Water Commission; 

(b) the recommendations which could 
not be implemented so far and the reasons 
therefor; and 
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(c) the time by which the remaining (3) All the Officers and employees are 
recommendations are likely to be com- expected to do all their official work 
pleted? in Hindi after their participation in 

Hindi workshop. 
THE MINISTER OF WATER RE-

SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) The details of the recommen-
datlons of the Hindi Salahkar Semithi of the 
Ministry of Water Resources. which have 
been Implemented. are given in the attached 
statement-I. 

(b) and (c). The recommendations which 
were not Implemented, along with the rea-
sons therefor and the tentative time of their 
Implementation are given in the attached 
statement-II. 

STATEUENT 

Recommendations of the Hindi Salahkar 
Samlthi of the Ministry of Water Re-

sources, which have been implemented. 

(1) 

(2) 

Recommendations 

The names of the new organisa· 
tIOns of the Ministry should be origi-
nally in Hindi. 

Official wcrk should be done origi-
nally in Hi'ldi not depending upon 
the translation. 

(4) 

(5) 

(6) 

(7) 

(a) 

(9) 

(10) 

(110 

All contracts and agreements 
should be both in Hindi and Eng-
lish. 

Necessary action should be taken 
In getting the progress report in 
time. 

To increase the number of Non-
official members in the Hindi 
Salahkar Samiti. 

To ensure the centpercent compli-
ance of Section 3(3) and Rule 5. 

CompletIOn of HindtlHindi typingl 
Hindi stenography training on a time 
bound Programme. 

Conducting of Hindi Workshops 
regularly. 

Use of Hindi in Technical matters 
also. 

To increase correspondence in 
Hindi. 
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[English} 

Diesel Power .... on at Renlgunta In 
Andhl'll Pr8d •• h 

2221. DR. R. UAlLU: 
DR. D. VENKATESWARA 

RAe: 

Will the Minister of POWER be pleased 
to state: 

(a) whethertheGoYemment have scnce 
taken the decision to set up diese1 based 
power plant at Renigunta in Chittoor District 
of Andhra Pradesh; 

(b) If so. the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE (INDE-
PENDENT CHARGE ) OF THE MINISTRY 
OFPOWER(SHRIKALPNATHRAI): (a)lo 
(c). The Andhra Pradesh State ElectrlCll, 
Board(APSEB) hadpnlpOS8dlosetupLSHSI 
FO based power project (100MW) at Ren-
igunta in districlChilloc:f. The scheme could 
not beconsideredfortec:hno«:onomicClear-
anoe b,the CentralEIadricity Authority (CEA) 
in the absence of fuel linkage. The APSEB 
has been advised 10 revive tHe scheme after 
fuel linkage has been tied up. 

Electronic Excb8ngn In WHI Bengal 

2222. SHRI.suKHENDU KHAN: Will 
the Minister aI COUUUNICATIONS be 
pleased to stale: 

(a) the numbolf aI old and outdated 
telephone exchanges in West Bengal which 
require repJacemenl and modernisation; 

(b) the nunmeral eIadrOnic exchanges 
commissioned duri"lg the period from June 
1991 to date; and 

(c) thenumberofvillages brought under 
the telephone netwOlk during the said pe-
riod? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYANAlDU): (a) 281. 

(b) 157. 

(c) 107. 

Iron 0 ... Pel ... 

2223. SHRI HARADHAN ROY: 
SHRI PURNA CHANDRA 

MALIK: 

Will the Minsterof STEEL be pleasedto 
state: 

(a) the details 01 the total consuqllion 
of iron ore pellets by the steel industry; 

(b) whelherlh"r" IS an,shOft supplyal 
pellets; 

(c) if so, the details thereof during the 
last three years and the steps taken or pr0-
posed to be taken to make available in 
adequate quantity; 

Cd) whether shOftage 01 saleable ..... 
is due to shortage of pellets; and 

(e) "so, the details Ihereof? 

~MINISTEROFSTATEFORSTEa 
(SHRI SONTOSH UOHAN DEY): (a) Iron 
0l'Il pellets are used by the Sponge lion 
Industry in the counary for production aI 
sponge ironn\otbriquetted iron Ingas-based 
plants. Theconsuqllion 01 pellets in the ps 
baSed plant of MIs. Essar Gujarat L.mIed, 
whO are the onIr consumer 01 pellets • 
present, Is reported to have been around. 
IaIch tones cUing 1.1-82. 
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(b) There ha'ie been no reports of 
shortage of pellets for the sponge Iron indus-
try 

(e) to (e) Do not anse 

Expansion of ~"nlgunta airport 

2224 SHRI N J RA THVA Will the 
Minister of CIVil AVIATION AND TOUR-
ISM be pleased to state 

(a) whether the Tlrumala-Tlrupatl De-
velopment (TID) Board has proposed to 
provide loans to the National Airports Au-
thority for the expansion of Renlgunta air-
port 

(b) If so, the details thereof and the 
terms and conditions laid down by them, 

(c) the total estimated expenditure likely 
to be Incurred and ,he manner In which the 
remaining amount IS proposed to be ar-
ranged. and 

(d) the lime b~ whICh the expansion of 
ReOigunta Airport IS likely to be completed? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA) (a) to (c) Tlrumala-Trlupatl Devast-
hanam Trust have agreed to extend a loan of 
Rs 6 crores to National Airports authOrity 
subject to ratlflCalion by Andhra Pradesh 
State Government Total expenditure for 
upgradatlon 01 runway and construction 01 
new techOical bull<hng IS estimated at Rs 
10 96 crores An amount of Rs 4 96 crores 
will be prOVided by NatIOnal Airports Author-
Ity In a phased manner 

(d) since loan agreement '5 yet to be 
finalised by NatIOnal Airports authOrity with 
T,rumala-Ttrupat, Devasthanam Trust, " 's 
premature to give any lime frame by whICh 
the el.?an!>\on 'W\\\ oe (.om?\eted 

Children Film Society 

2225 SHRI MANIKRAO HODlYA 
GAVIT Will the Minster of INFORMATION 
AND BRAODCASTING be pleased to state 

(a) whether the Children Film Society 
orgaOised the children films show through-
out the country, 

(b) If so, the locatIOns where the Chil-
dren Film Society organised film shows dUring 
the last two years, and 

(c) the procedure followed In thiS re-
gard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRIJA VYAS) 
(a) Yes. Sir 

(b) The Film shows were organised 
mainly at the follOWing places dunng the last 
two years 

Deihl, Rlhandranga. Gudlvada, 
Kanmnagar, Chrttore, Bankura. Howrah, 
Rourkela, Bombay, Wardha, Surat. 
Ahedabad, RaJkot, Gwahor, ShIVPUrl, Durg, 
Jalpur, Udaipur, Blkaner, Madya, Gulbarga. 
Bidar, Hyderabad, Anantpur, Cuddapah, 
Ranchl. Chandrapur, Gadchtroh, Nagpur, 
Bharuch, Tnchur, Cahcut Mysore Hassan 

(c) Such film shows are held mainly With 
the cooperation 01 the dlstnct/local authorl-
lies who provide theatres either free 01 charge 
or at nominal rentals for screening of chil-
dren films 

( Translallon) 
Telephone Connections In Madhya 

Pradesh on Priority BaSIS 

2226 SHRI SHIV RAJ SINGH 
CHAUHAN Wlilihe Minister of COMMUNI-
CATIONS be pleased to state 
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(a) the district-wise number of applica-
tions pending for telephone connections 
sanctioned on priority basIs in Madhya 
Pradesh including ~hopal. as on date: 

(b) whether the telephone connections 
have been provided; 

(c) "so, the dlslrlct-wise applications 
cleared; and 

(d) the time by which all the remaining 
applicallOns are Ilkaly to be provided with 

telephones? 

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V. 
RANGAYVA NAIDU): (a) Sir, the required 
information IS given in the attached state-
ment. 

(b) to (d). District-Wise details of tele-
phones not provided so far and reasons for 
not providing them are as per in the attached 
Statement-II. These telephones would be 
Installed on completion of departmental for-
malities In certain cases and on availability of 
exchange capacity In some other cases. 
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Construction of Lodges, Hotels and 
Yatrl Nlwas In Assam 

2227. SHRI PROBIN DEKA: Will the 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether the Union Government 
have received any proposals from the Gov-
ernment of Assam :or construction of tour-
ists lodges, hotels and yatri niwas in the 
State during' 1992-93: 

(b) if so, the details thereof and the 
action taken by the Government thereon; 
and 

(c) the financial assistance provided to 
the State during 1991-92 and proposed to be 
provided during 1992-93 in this regard? 

THE MINISTER FOR CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (c). :entral Department of 
Tourism has received recently the following 
proposals from Government of Assam for 
development of tourism in the State during 
1992-93:-

(1) Pilgrim cottages at Kamakhaya 

(2) Wayside facilities at Kalain 

(3) Tourist resort at Bardalol"'i bird 
sanctuary 

(4) Water sports atTazpur/Ramnagarl 
NaziralTinsukia including hang-
gliding 

(5) Sound and LightshowllCharaidaD 

(6) Support tcwar. ~ and for 
setting up of a crall village 

Central Governmenl have ....... ed an 

amount of Rs. 82.47 lakhs for various proj-
ectson tourism during 1991-92 and As. 14.00 
lakhs have been released during 1992-93. 
so far. 

Thermal Power Project In A.P. By 
Hlnduja Group 

2228. DR. D. VENKATESWARA RAO: 
Will the Minister of POWER be pleased to 
state: 

(a) whether the London based Hinduja 
group has offered for setting up a thermal 
power project in Andhra Pradesh; . 

(b) if so, the place where this power 
project is to be set up; 

(c) the estimated expenditure involved; 
and 

(d) the time by which the work on this 
project is likely to 00 started? 

THE MINSTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (d). A consortium of Mission 
Energy Company (USA) and Ashok leyland 
Ltd. (India) has signed a Memorandum of 
Undertaking with the Andhra Pradesh Stat. 
Electricity Board for setting up the 
VishakhapatnalT' Thermal Power Plant 
(1000MW) in the district of Vishakhaptnam. 
The duration period during which the con .. 
sortium is examining the feasibility of setting 
up the project. has been extended upto 
31.1.92. Details of the likely cost and com-
pletion date may be available at the end of 
this period. 

Film on Or. Ambedkar 

2229. SHRI HARISH NARAYAN 
PRABHU ZANTYE: 

SHRI RAM NAIK: 
WllltheMinlateroi INFORMATION AND 

BRAOOCASTING be pIeeMd to state: 
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(a) whether the GovernmentINational '92 to 30th September 1992 is As. 
Film Development Corporation have a pro- 1,54,99,436 and Rs. 1,01,07,431 respec-
posal to produce a film on the life of Or. tively. 
Bhimrao Ambedkar in various regional lan-
guages; 

(b) if so, the present stage of the pro-
posal; and 

(c) the name of producer decided by the 
Standing Committee of the NFDC? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SKUMARI GIRIJA 
VYAS): (a) Gover lment in the Ministry of 
Welfare have a proposal to produce a fea-
ture film on Dr. Bhimrao Ambedkarin various 
regional languages of the country. 

(b) and (c). The project is to be imple-
mented by the National Film Development 
Corporation as its Executive Producer. The 
process of finalising the appointment of its 
Director and the Script-writer is in progress. 

expenditure Incurred by MTNL on 
Advertisement 

~230. SHRI RAM NAIK: Will the Minis-
ter of COMMUNICATIONS be pleased to 
state: 

(a) the total ex~enditure incurred by the 
Mahanagar Telept one Nigam limited in 
Bombay on advertisement during 1991-92, 
1992-93, upto September 30,1992; and 

(b) the total expenditure incurred for 
renovatIOn of the Offices chambers of the 
officers by MTNL. Bombay during 1991-92 
and 1992-93? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMM'JNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (8) Sir, the total 
expenditure incurred by MTNl Bombav on· 
advertisement during 19t1-12MdfromApfil 

(b) The total expenditure incurred for 
renovation of offices! chambers by MTNl, 
Bombay during 1991-92 and from April, 92 to 
September 1992 is Rs. 5,96,429 and As. 
, ,53,413 respectively. 

Hotels In Rajasthan for Tourism 

2231. SHRIMATI VASUNDHARA 
RAJE: Will the Minster of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether some proposals from the 
Government of Rajasthan for construction of 
new hotels to boost tourism in the State are 
pending with the Union Government; 

(b) if so, the details thereof; and 

(c) the time by which these are likely to 
be cleared? 

THE MINISTER OF CIVIL AVIATION 
(SHRI MADHAVRAO SCINDIA): (a) No, 
Sir. 

(b) and (c). Does not arise. 

[ Trans/ation1 

Power Supply to Bihar on Concesslonal 
Rates 

2232. SHRI VIJAY KUMAR YADAV: 
Will the Minister of POWER be pleased to 
state: 

(8) whethertheGovernmentproposeto 
provide electricity on concessional rates from 
central grid to Bihar till the period of drought: 
and 

(b) if 80, the extent and period thereof? 
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THE MINISTEn OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a> and (b). There is no proposal with 
Government of India at present to provide 
electricity on conce~sional rates from Cen-
tral grid to Bihar, till the period of drought. 

[English] 

extension of Lamba Air strip In An-
daman Nicobar Island 

2233. SHRI GEORGE FERNANDES: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether there is any dispute over 
the extension of the Lamba Line Air strip in 
Andaman and Nicobar Islands; and 

(b) if so, the details thereof and the 
decision taken by the Government thereon? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) No. Sir 

(b) Does not arise. 

expenditure on Inaugural Flight from 
Callcut to Sharjah 

2234. SHRI SYED SHAHABUDDIN: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleas ad to state: 

(a> whether the Indian Airlines has 
Introduce a service rom Calicut to Sharjah; 

(b) if so, the date of inaugural flight; 

(c) the number of paying and r-on-
paying passengers on that flight including 
the invitees of the Government and of the 
Airlines separately; 

(d) the total expenditure incurred on 
flying the invites from various places in India 

to Calicut and on their hospitality in India and 
abroad; and 

(e) the national loss on account of their 
free flight from Calicut to Sharjah? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) and (b). Yes, Sir. The date of 
inaugural flight was 15.02.1992. 

(c)There were 43 paying passengers 
and 65 non-paying passengers (including 
six Indian Airlines offICials) on board the 
flight. 

(d) The expenditure incurred on provid-
ing hospitality to the inaugural guests was 
about Rs. 15,000/- in Indian currency and 
about Rs. 3.151akh in foreign currency. The 
expenditure on internal travel of invites from 
various places to Calicut was approximately 
Rs. 1.85 lakh. 

(e) It isacommon practise for airlinesto 
carry selected guests on inaugural flights. 
This is provided for in International Air Trans-
port Association Resolution and is done with 
a view to gaining publicity and media cover-
age. In view of this, no less can be attributed 
on this account to Indian Airlines. 

expansion and Development of Airport 
Facilities 

2235. SHRI R. SURENDER REDDY: 
Will the Minister of CIVIL AVIATION AND 
TOURISM be pleased to slatt! 

(a) whether the Internallonal Airport 
Authority of India and National Airports Au-
thority have formulated any scheme lor the 
expansion and development of the airport 
facilities; 

(b) if so, the details thereof including the 
cost; and 
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(c) the names of the airports w.hich are 
covered under the scheme? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) Yes, Sir. 

(b) and (c). Since the size of the Eighty 
five Year Plan of International Airports Au-
thority of India and National Airports Author-
ity is yet to be finalised, the details have not 
been firmed up. 

[ Translation] 

Fire In Tax Bh'lvan In Agra, U.P. 

2236. SHRI 9HAGWAN SHANKAR 
RAWAT: 

SHRI SURESHANAND 
SWAMI: 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) the estimated loss suffered due to 
fire which enguHed the offICe of Telecom 
situated in Tax Bhavan in Agra during Sep-
tember-October, 1992 and the details thereof; 

(b) whether any enquIry has been 
conducted in this regard: 

(c) if so, the details thereof and findings 
of the enquiry; and 

(d) the steps taken by the Government 
to prevent the recurrence of such fire inci-
dents? 

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V. 
RANGAVYA NAIDU): (a) Loss of assets is 
to the tune of about As. 1.20 Cror.s like Main 
Distribution Frame, Cables and Computer 
Equipment. One human life was lost. Three 
persons sustained major injuries and four 
persons minor injuries. 

(b) Yes, Sir. 

(c) The detailed enquiry by CGM, T&D 
Circle, Director (Vigilance), UP Telecom. 
Circle, Lucknow and Deputy Commissioner, 
Agra are still in progress and final reports of 
these units are still awaited. 

(d) Instructions have been reiterated to 
all units for strict compliance of Maintenance 
of Fire Fighting Equipments & Fire Drill 
exercise etc. 

[English] 

Belthara Road (B) thermal Power 
Project 

2237. SHRI RAJEER SINGH: Will the 
Minister of POWER be pleased to state: 

(a) whether the Government of Uttar 
Pradesh has submitted a revised plan for 
Belthara Road (Ballia) thermal power project 
to tile Central Electricity authority for ap-
provalln 1990-91; 

(b) if so, whether the techno-economic 
clearance by the Central Electricity Author-
ity, environment clearance by the Ministry of 
Forests and EnVIronment, coal linkage by 
the Ministry of Coal as well as confirmation 
for movement for coal and oil by the Ministry 
of Railways has been accorded in the case; 
and 

(c) if not: the time by which the above 
clearance is likely to be accorded? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The Revised feasibility report for 
Installation of 3x250 MW Selthara Road 
Thermal Power Project in the State Sector in 
District Balli UP was received in the Central 
EIe' .. 1ricity Authority (CEA) from UP State 
Electricity Board (UPSEB) in November, 
1991. 
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(b) No, Sir. 
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(c) h can not be considered for techno-
economic clearance in the absence of the 
requisite clearances and linkages being 
secured by the State Electricity Board. 

[ Translation] 

Electrification of Villages 

2238. SHRI SANTOSH KUMARGANG-
WAR: Will the Minst£ rof POWER be pleased 
to state: 

(a) the details of the guidelines issued 
by the Union Govel nment in regard to the 
Implementation programmes of rural electn-
flcation; 

(b) if so, whethor such programmes are 
not implemented as per these gUidelines; 

(cl if so, the reasons therefor; and 

(d) the action taken by the Government 
in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) to (d). "'he rural electrification 
programme is a St ite programme formu-
lated and implemented by the State Electric-
ity BoardslElectricity Departments of the 
State Governments .• The physical targets 
and financial outlays for rural electrification 
programme are fixed each year by the Plan-
ning Commission keeping in view the pro-
posals submitted by the States, availability 
of resources etc. 

Telephone Exchanges In Madhya 
Prad('sh 

2239. SHRI KHELAN RAMJANGDE: 
SHRI SHIVRAJ SINGH 

CHAUHAN: 

Will the Ministerof COMMUNICA nONS 
be pleased to state: 

(a) whether the Government propose to 
expand modernise telephone exchanges in 
Madhya Pradesh during the Eighth Five Year 
Plan; and 

(b) if so, the detailsJhereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. !=\ANGAYVA NAIDU): (a) Yes, Sir. 

(b) The Objective with respect to Ex-
pansion/modernisation as per 8th Five Year 
Ptan objective envisages: 

to achieve fully automatic network 
by March, 1994 by replacing all manual 
exchanges 

replace life expired and worn-out 
switches as and when they become life 
expired 

replace small size electromechani-
cal exchanges MAX-III and line finder type 
(MAX-II). 

Accordingly expansion/modernisation 
plans are being drawn for Madhya Pradesh. 
A!Jout 50,000 new telephone connections 
are planned to be provided during 1992-93 
under this plan. 

[English] 

Flight Simulators 

2240. SHRI RAMASHRAY PRASAD 
SINGH: 

SHRI V. SREENIVASA 
PRASAD: 

SHRI M.V. CHAN-
DRASEKHARA MUR-
THY: 
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SHRI SAN AT KUMAR MAN-
DAL: 

Will the Minster of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Indian Airlines has 
bought two flight simulators; 

(b) if so, the details thereof; 

(c) whether these were tested before 
purchase ; and 

(d) if not, the reasons therefor? 

THE MINISTEil OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) and (b). IndIan Airlines has pur-
chased two Airbus A-320 Simulators with 
visual aids at a cost of US $ 32.56 million. 

(c) and (d). Simulators are not available 
off the shelf. These are manufactured basad 
on customer specifications. The first simula-
tor for Airbus A-320 was tested fully at the 
manufacturing plant as weH as after installa-
tion at the Central Training Establishment, 
Hyderabad. In so far as the second simula-
tor is concerned, it was despatched from the 
manufacturer's premises subject to its com-
plete testing after installation and accep-
tance at the Central Trc"jning Establishment, 
Hyderabad. The installation is now in prog-
ress at Hyderabad. Final payment is to be 
made by Indian Airl nes after testing, satis-
factory performance and acceptance by the 
airline. 

Jumbo Jets for Indian Airlines 

2241. SHRI Y,\SHWANTRAO PATIL: 
w,n the Minister of CIVil AVIATION AND 
TOURISM be pleased to state: 

(a) whether ther9 is any proposal to 
purchase jumbo jets for the Indian Airlines; 
and 

(b) if so, the details thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) No, Sir. 

(b) Does not arise. 

IA Flight by Training Pilots 

2242. SHRI BUOY KRISHNA HAN-
DlaUE: Will the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Government are aware 
of an incidentofflyingof aA-320 aircraft (IC-
915) on the Hyderabad/Bangalore sector on 
May 26 by two training pilots in contranevtion 
of Civil Aviation rules; 

(b) if so, the fads thereof; 

(c) whether any enquiry has been or-
dered into it; and 

(d) if so, the outcome thereof? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) to (d). The scheduled A-320 flight 
IC-915 of 26.5.92 was operated by a crew 
consisting on an examiner, who was the 
pilot';n command, and an instrudor under 
route check, who was the co-pilot. 

Immediately after the take off from 
Bangalore, the landing gear not locked up 
warning c:ame on. The crew continued the 
flight to Hyderabad. Investigations revealad 
that non-retraction of landing gear was due 
to failure of 'door actuator attachmentfittings 
bolts·. The flight was not in conformity with 
operatlllg manual. 

Following the incident and pending 
completion of investigations the examiner 
and instructor pilots were not allowed to 
function as examiner instructor pilots. Final 
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action against the two pilots is awaiting 
decision of the regulatory authority. 

[Translation] 

Power Generation 

2243. SHRILALlT ORAON: Will the 
Minster of POWER be pleased to state: 

(a) the quanturl of power generated in 
each State during 1989-90, 1990-91 and 
1991-92 and as on November 30, 1992 
separately; and 

(b) the total number of mandays spent 
for the generation of power megawatt during 
the above period, State-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) The requisite information is given 
in the attached statement-I. 

(b) State-wiseJElecy. Department-wise 
number of employees per million kwh of 
electricity sold dUring 1988-89 to 1990-91 is 
given In the attached statement II. 
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Artists In Akashvanland Doordarshan (a) whether the Government have for-
mulated any programme to issue special 

2244. SHRI RAM VILAS PASWAN: postage stamps in the name of great person-
Will the Minister of INFORMATION AND alities of the country during 1992-93; 
BROADCASTING be pleased to state: 

(a) the total number of artists in Aka-
shvani and Doordarshan; 

(b) the number of artists belonging to 
Scheduled Castes and Scheduled Tribes 
amongst them; 

(c) whether the Akashvani and Door-
darshan are not maintaining a separate list 
of the artists belonging to Scheduled Castes! 
Scheduled Tribes; r nd 

(d) if so. the reasons therefor? 

THE DEPUTY 'VIINSTER IN THE MIN-
SITRY OF INFORMATION AND BROAD-
CASTING (KUMAR' GIRIJA VYAS): (a) to 
(d). Caste wise break-up is maintained only 
in respect of the regularly engaged employ-
ees. However. the Artists are engaged on 
assignment basis. on~' if they possess the 
minimum level of talent in the required field. 
and are so graded by the Audition Board of 
AIR. Any person can appearforthe Audition 
for any number of times. 

Release of Postal Stamps 

2245. SHRI '/llASRAO NAGNATH 
R4,O GUNDEWAR: 

SHRI S.B. THORAT: 
SHRI RAJENDRA KUMAR 

SHARMA: 
SHRllAlIT ORAON: 

Will the Minister Of COMMUNICATIONS 
_be pleased to state: 

(b) the details of such stamps released 
during 1992-93 till date; and 

(c) the names of great personalities in 
whose names commemorative stamps are 
proposed to be released during 1993-94? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF (SHRI P.V. RANGAVVA 
NAIDU): (a) Yes. Sir. 

(b) Details are given in attached State-
ment. 

(c) Uptil now, proposals have been 
finalised for issue of stamps during 1993-94 
on the personalities named below:-

1. Satyajit Ray 

2. Dadabhai Naroji 

3. Fakir Mohan Senapati 

4. Willim Carey 

5. Khan Abdul Gaffar Khan 

6. Rahul Sankritayayan 

7. P.C.Mahalanobis 

8. Rani Rashmani 

9. Dwaram Venkataswamy naidu 

10. Dinanath Mangeshkar 
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Airport at KarlmagnJ Assam 

2246. SHRI DWARKA NATH DAS: 
Will the Minster of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether there is any proposal to set 
up an airport in Karamganj district of Assam; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir. 

(b) Does not a ·ise. 

(c) There is no demand from scheduled 
airline operators to operate tol through Kari-
maganj. 

[ Translation] 

Head Post Offices In Bihar 

2247. SHRI SIMON MARANDI: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the names of district headquarters 
with head post offICes In Bihar; 

(b) the name of ::Iistricts where head 
post offices are likely to be set up; and 

(c) the time by which the said facility is 
likely to be provided in the remaining dis-
tricts? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COtJt.tUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) 

1. Aurangabad 

2. Banka. 

3. Begusarai 

4. Bettiah (West Champaran 
District) 

5. Bhagalpur 

6. Ara (Bhojpur District) 

7. Bihar Sharif (Nalanda District) 

8. Bokaro 

9. Buxur 

10. Chaibasa (West Singhbhum 
District) 

11. Daltonganj 

12. Darbhanga 

13. Baidyanath Deoghar (Deoghar 
District) 

14. Dhanbad 

15. Dumka 

16. Gaya 

17. Glfichh 

18. - Gopalganj 

19. Gumla 

20. Hajipur (VaishaJi District) 

21. Hazaribagh 

22. Jamshedpur (East Singhbhum 
District) 

23. Katihar 
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24. Madhubani 

25. Motihari (F.ast Champaran 
District) 

26. Munger 

27. Muzaffarpur 

28. Nawada 

29. Patna 

30. Purnea 

31. Ranchi 

32. Sasaram (Rothas District) 

33. Chhapra (Sarawra District) 

34. Saharsa 35. Samastipur 

36. Sitamarhi 

37. Siwan 

(b)There is no rroposal to open any 
Head Post Offices h the remaining Districts 
of Bihar. 

Will the Ministerof COMMUNICATIONS 
be pleased to state: 

(a) whether the Government have since 
formulated the national telecommunication 
policy; 

(b) if so, the details thereof; and 

(c) if not, the time by which the policy is 
likely to be formulated and announced? 

THE DEPUTY MINISTER IN THE 
MINSITRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) and (b). The 
policy is still under formulation. 

(c) The Policy will be placed on the table 
of the House as soon as it is finalised. 

[ Trans/ation) 

Indo-Nepal Agreement on Water Issues 

2249. SHRI HARI KEWAL PRASAD: 
SHRI BHOGENDRA JHA: 
SHRI MOHAN SINGH (DEC-

RIA): 
SHRI R. SURENDER REDDY: 

Will the Minster of WATER RE-
(c) Does not ar:se in view of the reply to SOURCES be pleased to state: 

(b) above. 

[Eng/ish) 

New Telecom Policy 

2248. SHRI PRAFUL PATEL: 
SHRlr~ATI BASAVA RAJES-

WARI: 
SHRI V. KRISHNA RAO: 
SHRI K.H. MUNIYAPPA: 

. DR. LAXMINARAYAN PAN-
DEYA: 

SHRI DHARMABHIKSHAM: 
DR. Y.S. RAJASEKHAR 

REDDY: 

(a) whether India and Nepal have 
reached an agreement on all the outstand-
ing issues in respect of water during the 
recent visit of the Prime Minister to Nepal; 

(b) if so, whether any agreement has 
been signed: 

(c) if so, to what extent India has agreed 
to help and assist in completion of the proj-
ects that are under construction; 

(d) whether any agreement has also 
been reached on the completion at Karnali 
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and Jalkundi project and other multipurpose 
projects; and 

(e) if so, the details thereof? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (e). During the visit of the 
Prime Minister of India to Nepal in October 
1992 both si:les.agr:eed on a time frame for 
investigations and preparation of project 
reports 01'1 the Kumali, P.acheshwar, Sapta-
Koshi, Burbi-GanddH, Kamla and Bagmati 
Projects, as also on the installation of flood 
forecasting and warning system the con-
struction of flood protection erpbankments 
and on power exchange. No agreement has 
been reached on Jalkundi project. 

T.V. Transmission capacily of 
PlllbhH Centre 

2250. DR. P.R. GANGWAR: WiD the 
Minster of INFORMATION AND BROA£>.. 
CASTING be pleased to slate: 

(a) whether the Govemment propose to 
increase the transmission capacity of Pilibhrt 
T.V. Centre in Uttar Pradesh; 

(b) if so, by "Nhen it is likely to be 
increased; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRLJA VYAS) 
(a) No, Sir. 

(b) Does not arise. 

(c) Substantial parts of Pilibhit distric. , 
receive TV service from the high power 
transmitterrecently commissioned into servo 
ice at Bareilly. 

Automatic Telephone Exchange. In 
Bihar 

2251. SHRIMOHAMMADAUASHRAF 
FATMI: Will the Minister of COMMUNICA· 
TIONS be pleased to state: 

(a) the number of automatic telephone 
exchanges functioning at present in Bihar; 

(b) the capacity of these telephone 
exchanges, district-wise; 

(c) whether the Government proposed 
to set up such new telephone exchanges in 
the remaining districts during 1992-93; 

(d) if so, the details thereof; and 

(e) if not the reasons therefor? 

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRI P.V. 
RANGAYVA NAIDU): (a) 525 Nos. 

Cb) The details are given in the attached 
statement-I. 

Cc) New exchanges are being installed 
in all the 50 Districts during 1992-93. 

(d) and (e). The details are given in the 
attached statement-II 

STATEMENT·I 

District Wise Capacity of the Telephone Exchanges in M.P. 

SI.No. Name of District 

1. Aurangabad 1056 
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51. No. Name of District Capacity 

2. Bhagalpur 5321 

3. Patna 41500 

4. Bokaro Sleel City 4932 

5. Dhanbad 11496 

6. I tazaribagh 4285 

7. Chatra 248 

8. Palamou (DaltonganJ) 1829 

9. Garwah 328 

10. Ranch. 20918 . 
11. Gumla 315 

12. Lodhardaga 376 

13. Bhabhua 320 

14. Rohtas 428 

15. n.Deoghat 2268 

16. Dudda 2366 

17. Sahebganj 570 

18. Dumka 2083 

19. Singbhum (E) 12800 

20 Singbhum (W) 5016 

21. Gaya 6248 

22: Banka 463 

23. Giridih 1776 
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SLNo. Name of District Capacity 

24. ,Iehanabad 448 

25. Nawadah 1600 

26. Degusaral 2880 

27. I<hagaria 640 

28. Darbhanga 4334 

29. Madhubana 1935 

30 Muzzaffarpur 6587 

31. Sar.1astlpur 979 

32 .... S:harsa 1568 

33. Champaran (E) 1332 

34. Champaran(W) 2034 

35. Mungar 1943 

36 lamui 645 

37. sitamarhl 1616 

38. Pumaa 1684 

39. Katlhar 1320 

40. Arana 1147 

41. Kishanganj 769 

42. Subaul 888 

43. Madhapura 640 

44. siwan 1478 

45. Gopalganj 987 
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51. No. Name of District Capacity 

46. Vaishali 2459 

47. Nalanda 2177 

48. Bhojpur 1409 

49. Auxar 697 

50. Chapra 2490 

Total 17,4027 

STATEMENT -II 

District-wise list of new Exchanges being opened during 1992-93 

51. No. District Place 

1. Patna Dhanaruah, Islampur 

2. Biharsharif Silao 

3. Hazaribagh Chruchu, Kendari, Baharaitnagar Giddi, 
Pandu. Barkotha,Markacho, Satgama. 

4. Chat a Tandwa, Sultana, Itkori 

5. Giridlh Jamua, Deari, gawan, Birni, 

6. Bokasteel Ganday, Pirtand. 

7. Gumla Kolebira, Bano, Chainpur, Bishunpur, Basia, 
Raidih,Ghoghra. 

8. lohardaga Tantnagar 

9. Bha£alpur Narainpur, Bihpur 

10. Jamui Chakai 

11. Bhanbad Muhuda, Ichagarh 

12. Jhanabad' Ghosi, Kurtha. 
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51. No. District Place 

13. Sitm~rhi Majorganj, Bathnahu, Dhong, bajpatti 

14. Gopalganj Dighwa, Dighauli 

15. Battrah Balmrkrnagar 

16. Motihari Sikarhana 

17. Dumka Nunihat 

18. Deoghat Kora 

19. Godda Mahagma 

20. Sahebganj Maharajpur 

21. Srwan Jrrader 

22. Chapra Bheldi 

23. Banka Maheshmunda 

24. Madhubum ladama 

25. Darbh~l'Iga Srmrr, Jalar, nehra 

26. Samastrpur Kapan 

27. Khaqaria Maraiya 

28. Begusari Sahebpur karmal 

29. Supaal Prpra 

30. Hazipu· Chaprakune 

31. Ran:hi Tantnagar 

32. Jamshedpur Potka 

33. Cha?basa Jalidih 

34. Daltonganj Mahvadanr Garu 
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51. No. Distrir.t 

35. Garwa 

36. Sasaram 

37. Bhabhua 

38. Buxar 

39. Arrah 

40. Aurangabad 

41- Gaya 

42. Nawada 

43. Kishanganj 

44. Purnea 

45. Araria 

46. Madhepura 

47. Saharsa 

48. Muzaffarpur 

49. Mun'Jar 

50. Katihar 

[English} 

U .. of Metro Channel by Polltlcal 
Parties 

2252. SHRI CHITTA BASU: 
SHRI BIRSINGH MAHATO: 

.. 
PlaC9 

Badam 

Dinara 

Duoyuwatti 

Rajpur 

Sandesh 

Barun 

Imaganj 

Kahwakol 

Tulsia 

Rupauli 

Narpatnanj 

Chausa 

Jalkhua 

Pratapgarh 

Dharhara 

AzamNagar 

(a) whether the-Government have un-
der consideration any proposal to provide 
opportunity to the political parties to use the 
proposed Metro Channel; and 

(b) if so, the details thereof? 

Willthe Ministerof INFORMA nON AND 
BROADCASTING be pleased to state: 

THE DEPUTY MINISTER IS THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GlRlJA WAS): 
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(a) No, Sir. 
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SHRI K.P. SINGH DEO: 

(b) Does not arise. 

LInking of StalE' Capitals with STD 
Facility in Bihar and Gujarat 

2253.SHRISURYANARAYANYADAV: 
Will the Minister of COMMUNiCATIONS be 
pleased to state: 

(a> the cities of Bihar and Gujarat which 
have not so far been linked with STD facility 
with the State capitals; 

(b) whether the Government propose to 
provide this facility during 1992-93; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor'( 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) (i) PHUSRO 
(Bermo) and PATRATU of Bihar and 

(it) NAVSARI of Gujarat are yet to be 
linked with STD facility. 

(b) Yes, Sir. 

(c) (i) STD facility for PHUSRO & PA-
TRA TU likely during 92-93 after commis-
sioning of reliable media which is under 
installation. 

(ii) For NAVSARI, a 5000 lines local 
electronic exchan{'e is proposed to be 
commissioned wit· S.T.D. facility by March, 
93. 

(d) Does not arise. 

expansion of Baleo, Nalco and 
Hlndaleo 

2254. SHRI K. PRADHANJ: 

Will the Minister of MINES be pleased to 
state: 

(a) whether there is any proposal under 
consideration of the Union Government for 
expansion of BALCO, NALCO and 
HINDALCO; 

(b) if so, the details thereof and the 
estimated amount likely to be incurred on 
each plant; 

(c) the time by which these programmes 
are likely to be implemented; and 

(d) the estimated increase in production 
of each plant after expansion? 

THE MINISTER OF STATE OF THE 
MINISTRY OF MINES (SHRI BALAAM 
SINGH YADAV): (a) to (d). N-l proposal is 
under consideration of the Government for 
expansion of BALCO and HINDALCO. A 
proposal for expansion of NALCO has been 
considered by the Public Investment Board 
which has been considered by the PublIC 
Investment Board which has recommended 
for expansion of Bauxite Mine (from 2.4 
million tonnes to 4.S million tonnes per year) 
and Alumina Refinery (from Siakh tonnes to 
13.5 lakh tonnes per year) at an estimated 
cost of Rs. 970 crores (at May, 1992 price 
level). The project is estimated to be com-
pleted in 51 months from zero date. 

[ Translation] 

Shortage of Telephone Equipment In 
Bihar 

2255. SHRI RAM TAHAL CH· 
OUDHARY: 

SHRI RAM lAKHAN SINGH 
YADAV: 

Will the Ministerof COMMUNICATIONS 
be pleased to slate: 
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(a) whether telaphone equipment and 
other items are four.d to be short in various 
godowns of telecor.lmunication centres in 
Bihar; 

(b) if so, the deta:ls thereof; 

(c) whether responsibilities have been 
fixed for the shorta£,e; 

(d) if so, the action taken or proposed to 
be taken by the Gov€rnment against the 
persons found guilty? 

THE DEPUTY MINISTER IN THE 
MINiSTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) No Sir. 

(b) to (d). In '!iew of (a) above, not 
applicable. 

[English) 

Setting up Ilf Steel Plants 

2256. SHRIMATI BASAVA RAJES-
WARI: 

SHRI SYEO SHAHABUOOIN: 
SHRI P.RJUN CHAR AN 

SETHI: 
DR. KRUPASINOHU BHO!: 
SHRI V.S. VIJAYAR-

AGHAVAN: 

Will the Minister 01 STEEL be pleased to 
state: 

(a) whether the GovernfT1ent have iden-
tified certain sites for setting up of steel 
plants in various Slates dunng the Eighth 
Plan period; 

(b) if so, the names of the sites, State-
wise and the criteria laid down for their 
inclusion; 

(c) whether Ihe State Governments were 
consulted in this regard; 

(d) if so, the details of their suggestions; 
and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) The ''Guidelines for en-
trepreneurs in Iron & Steel Industry" issued 
by the Government have identified 25 pos-
sible sites in the country for setting up new 
iron and steel projects an~ coke making 
plants. II has been emphasized in the Guide-
lines that this is only an indicative list. 

(b) Names of the sites and the States in 
which they are situated are given in the 
attached statement. The principal factors 
which have been taken into consideration in 
identifying the above location are availability 
of raw materials and proximity to their 
sources, availability of adequate and suit-
able land, and availability of infrastructural 
facilities like power, waler and rail and road 
connecllons. The chOice of location IS left to 
the best commercial/economic ludement of 
the entrepreneur who would need to under-
take detailed feaSibility studies before taking J 

a final decision. 

No specific locallons have been identi-
fied for Electnc Arc Furnace units because 
these plants have considerable flexibility of 
location depending on availability of scrap, 
sponge iron. elec.:'lcity and market. 

(c) to (e). The Ministry of Steel had 
written to all Statesrunion Territories re-
questing for information on the availability 
and sources of vanous steel related raw 
materials. availability and cost of power. 
availability of skilled manpower and suitable 
locations. II any. lor large and medium-scale 
iron and steel plants along with mfrastructu-
ral facilities ava;)",ble at II1ese locallons. 

Replies were received Irom the State 
Governments of Uttar Pradesh. Haryana, 
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KamaIaIca, Rajasthan. OrIssa. T,.,.,ra. stated that ....... no possibilly of setting 
Wizoram, Hir!'adt_1 Pradesh. Anethra upsuchplanlsln1baseterrilories.. The above 
Pradesh • .JarnrftJ and Kashmir. Tamil Nadu infonnaIion _ IaIcen into account while 
and Punjab. The Union Territories of Deihl; making 1118 guideInes. 
Andaman .and Nico'lar and Chandigarh 
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(Ttanslation] (a) ... number of All India alrcrafts 
which ~ emergency landings In each of 

New Irrigation Policy the last tIwe,....: 

2257. SHRI NITISH KUMAR: WI the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Government have re-
centty announced a new irrigation poley to 
bring additional araa of 113 mJIion HadaIes 
underthe irrigation in the nearluture keeping, 
in view the increasing requirement of irriga-
tion water in the country; 

(b) whether under the new policy the 
State Governments have been raquestedto 
use water after preparing irrigation projects 
keeping in view the rasoun::es available with 
them; and 

(c) if so, the crleria laid down wlh 
regard to sharing of waler of lhose rivers 
which pass through a number ot States? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): <a) 10 (c). No, Sir. However, steps 
have been initiated for adopting a national 
policy lor Irrigation management as distInCt 
IromtheNationalWaterPolicywilhaviewlo 
ensuring prop-. water management in 
command araa. The thrust of the policy will 
be on proper rnanagemeot of irrigation sys-
tem for the optimal use of water and guide-
Ines regarding operation and maintenance, 
conjunctive use, drainage, farmers partact-
pation, maintenance grants, water rates, 
flainlng, etc. 

Emergency laid. of AI Aircrafta 

2258. SHRtMA n BHAVNACHIKKJA: 
SHRI RAJESH KUMAR: 
SHRlMAn SHEELAGAUTAM: 

'WIt the Minister of CIVI. AVIATION & 
TOURISM be pleased to ... : 

(b) the ..... 1herefor; 

(c) the loss suftered bVAir India thereby 
; and 

(d) the steps taken to minimise such 
landings? 

THE MINISTER OF CIVil AVIATION 
ANDTOURISU (SHRIMADHAVRAOSCIN-
DIA): (a) 

1989-90 7 

1990-91 3 

1991-92 3 

(b) to (d). Two emergency landings 
were causeo aue to safety related rea-
sons. The rest were on account of bomb 
threat. 

Thera was some loss of revenue to AJr 
India on account of landing and handling 
charges, food and hotel accommodation, 
etc. due to enforted halt of the passengers 
'and crew at the place of emergency landing. 
While adequate steps are taken to minimise 
these Incidents by taking safety measures 
reconvnended In Investigation reports, the 
emergency landing on receipt of bombthreal 
calls are mandatory and inescapable. 

Financial AaIatance to GuJarat for 
irrigation Project. 

225i. SHRI KASHiRAM RANA: Will 
the Minister aI WATER RESOURCES be 
pleasedio ... : 

(a) whether the Government 0' Gujarat 
has sought financial assistance 'rom the 
Union Govemment for the small, medium 
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and big itrigaIion projects; (a) whether any policy dec:ilion hal 
been taken to ina'ease the ptOduction 01 pig 

(b) if so, the details 0I1he pojeda; and iron, IfIOI9t iron and atHI in the priva-. 

(c) the ftnancial assiItance PIOPQS8d 10 
be given by the Union QovemmenI for th. 
purpose in each case? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKlA): (I) and (b). No If)8Ci"IC request 
has been received fron the Govf!mment of 
Guiltrat lor any Central assistance during 
the ye... 1992-93 lor the construdion of 
small. medium and major irrigation projecta 
in Gujarat excapl lor four Minor Irrigation 
projects for obtaining external assistance. 
The region-wise cost of the projec:tIlUbmil-
ted are • under:-

Kutch 35.76 

Saurashtra 145.18 

Gujarat 27.3S 

(c) The Proposals have been examined 
and f8C0mmended "'tr poling further exter-
nal assistance 10 DJpartm8llI 01 Economic 
Aftairs. 

[EtWfsh) 

Production of PIg Iron, Sponge Iron and 
Stili 

2280. PROF. RITA VERMA: 
SHRI MAHESH ICANODIA: 
SHRI R. SURENDER REDDY: 
KUMARIPUSHPADEVISINGH: 

WiltheYnist.oI STEELblp!NMdto ..... : 

(b) if .0, the detaiIa "'-801; 

(c) the States where these pIanIs .. 
..., 10 be ... up in priv_ sector; and 

(d) the detaIIlhereoI? 

THE MINISTER OF STATE OF 1l£ 
MINISTRY OF STATE OF STEEl (SHRI 
SONTOSH MOHAN DEy): (8) and (b). 
GovemmenI have taken 1 number 01 pI!Iky 
decisions 10 incrNse the production 01 Pig 
Iron, Sponge 1I0I'l and Steel in the counIIy" 
wei. encourage private invesIrneM In the 
Iron and Steelinduatry. 

(i) 'Iron and St .... hal been remcMd 
frgmlhe list 01 the indUllries ~Iar"" 
public sedor and has aIIo been ex .... 
from the requiremenlsol~'" 
ing under the Indutlriea (Developmenl • 
Regulation) Act, 1951. An IndUSlrial .... 
• requil8d only if the locaIion of the PIG-
posed plant. within 25 Kma. of 1 ely having 
lpopulalion 01 merethan 1 0 Iakhs .. per .... 
1111censua. 

(iq 'Iron and St .... has been incUt8d In 
the 1st 01 hGh prioriy industries. Such indus-
tries have the facilly for auIomIIIlc appI'CMII 
of foreign investment in equity upm $'% 
providedthefcnignequilyc:overstheCDllol 
import of captaI goods. 

(Ii) CuI10mI duty on Imported ..... 
meting ecnrp. the main ,..lIIIIeriIIIlarmini 
steel pIIntIln the ~ __ , ... 
bien ..... flam 35%10 10%. 

(IV) ConIIOI CMI' pricing and diIIrIIuIiaIa 
0I1Ian & Stell hal bien diIpenMd .... 
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(v) A set of 'Guidelines for Entrepre-
neurs in Iron and StE'ellndustry' were issued 
in October 1992. The Guidelines provide 
prospective entrepreneurs comprehensive 
information on th policy framework, demand 
projections, availability of essential raw 
materials, infrastructural facilities, poSSible 
locations, technolo£ ical capabilities existing 
within the country, req'Jirement of environ-
mental clearances for Iron and Steel proj-
ects, etc. 

(c) and (d) The "Guidelines for Entre-
preneurs in Iron and Steel Industry' have 
identified 25 possible sites in the country for 
setting up new Iron and Steel projects and 
Coke making plan s. These Include 2 In 
Andhra Pradesh, 2 In Bihar, 1 in Goa, 3 in 
GUJarat,2 In Karnataka, 3 in Maharashtra, 6 
In Madhya Pradesh, 3 in Onssa, 1 In Uttar 
Pradesh and 2 in West Bengal. It has been 
emphaSized in the gUidelines that this IS only 
an idicatlve hst. The choice of location IS left 
to the best commerc 21/economlc Judgement 
of the entreprenel'rs who would need to 
undertake detailed feasibility studies before 
taking a final declsl:>n. 

No specific locations have been Identi-
fied for setting up of Electric Arc Furnace 
Units which have considerable flexibility of 
location depending uP'Jn the availability of 
scrap. spongee iron. electriCity and market. 

[T r ans/ation] 

Telephone Connections In Madhya 
Pradesh 

2261. SHRI YOGANAND 
SARASWATI: 

SHRI PHOOL CHAND 
VERMA: 

Will the Minister of COMMUNICA nONS 
be pleased to state: 

_ (a) the Iotal number of persons on the 
waiting list for new telephone connections in 
Madhya Pradesh, district-wise and cat~ory­
wise, at present; and 

(b) the time by which these are likely to 
be provided telephcne connections? 

THE DEPUTY MINISTER FOR COM-
MUNICATIONS (SHRI P.V. RANGAYVA 
NAIDU). (a) Details of Waiting list as on 
30.9.92 district-wise and category-wise for 
new Telephone connectIOns In Madhya 
Pradesh IS given In the attached Statement. 

(b) The Department of Telecom has 
formulated Stn five Year Plan (1992-97) 
which envisages 

to prOVide telephone connections 
practically on demand in rural and 
tribal areas. 

Waiting period for Telephone Con-
nections not to exceed two years in 
large telephone systems. 

The expansion plans have been 
drawn accordingly. 
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I 

Post Md Telegraph OHlca In Uttar 
PmdeIh 

2262. SHRI RAJENORA AG· 
NIHOTRI: 

SHIR RAM BAOAN: 
SHRI RAM SAGAR: 

WtlltheMinlslerofCOMMUNICATIONS 
be pleased to stale: 

(a) the number of Post and Telegraph 
Offices set up In Uttar Pradesh during 1990-
91 and 1991·92; and 

(b) the nuntJerof such offices proposed 
to be set up during 1992·93 with locations 
1heI8of? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA HAlDU): (a) The number 
0( Post 0( Telegraph Office set up in Uttar 
Pradesh durtng 1990-9111 as here under: 

SHI PALAK.M. MATHEW: 
SHRI GIRIDHARI LAL 

BHAAGAVA: 
SHRI BHOGENDAAJHA: 
SHIR KAMLA MISHRA 

MADHUKAR: 
SHRISANATKUUARUAN-

OAt: 
SHRI HARAOHAN ROY: 

Will the Minisler 0( POWER be pI8asad 
toll.e: 

(a) whelher the Government ... as-
I8SS8d the power deficl in the COU'*Y II 
present and ill the end 01 EIghIh fMI Yeat 
Plan; 

(b) n so, the details hereof, Stale wile; . 

(e) the measures taken or pnIpOIed to 
betaken 10 bring the gap belwetnthe cIamMd 
and supply: and 

(d) the steps proposed to be taken to 
1990-91 199J·92 raduca the eo&t of power generation, fIInI-

------------ mission and distribution losses? 
Post Offices 421 489 

Telegraph Offices 124 283 

(b) The number 0( such offices pro-
posed to be set up during 1992-93 is 85. The 
IocaIionof the POs are decided by the Head 
0( .. Cin::II on the basil 0( demand and 

Teleglaph 0fi:8r. Number of such of· 
tIcIs proposed 10 bJ 181 up during 1992·93 
II SO and IocaIioIIS thereof .. to be identl-
..... on the bMiI of demand.. 

2263. SHRIMATI OIPIKA H. 
TOPIWALA: 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRJ KAlP HATH 
RAI): (a) and (b). Statements I & II indicating 
Statewise power delicit at present and an-
tq,ated althe eOOol Eighth Five Year Plan 
are enclosed (Annexures I & II). 

(e) Various measures being taken to 
bridge the gap Petween the demand and 
supply 01 power Include COmmissioning of 
new generation capacity, renovation & 
modernisation of old units, assistance to 
Stat Electricity Boards in undertaking plant 
beUerrnent programmes supply 01 requisite 
quantay and qualny 01 coal, training of opera-
tion :and maintenance personnel, strength· 
enlng of transmission & distrbltlon system 
and energy conservation measures. 

(d) Steps being taken to raduca COIl of 
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power generation and transmission and 
distribution losses include:· 

Incentive Scheme for reduction of aux·" 
iliary consumption of power. 

Incentive Scheme for reduction of fuel 
oil consumption. 

- Ameritorious productivity Scheme for 
better performance of thermal power 
stations. 

- Amendment of Electricity Ad. 1910 to 
make theft of energy a cognizable of· 
fence. 
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Power Generation 

2264. SHRI ARJUN CHARAN 
S:=THI: 

DR.u\lBAHAOURRAWAl: 
SHRI NITISH KUMAR: 
SHRI SUKHDEO PASWAN: 
SHRI HARISH NARAYAN 

PRABHU ZANTYE: 

Will the Minister of POWER be pleased 
to state: 

(a) whether there has been a short fall in 
the targeted power peneration in the country 

Month 

April,1992 

May, 1992 

June, 1992 

July,1992 

August, 1992 

Sept., 1992 

April, 92 - Sept 92 

The main reason for short fall1ii,power 
generation in the country was short supply of 
coal to thermal power stations particularly in 
the 1st quarter of the year. 

(c) Various measures being taken for 
optimum utilisation of installed capacity in-
clude 0) Renovation and Modernisation of 
old units (ii) assistance to Electricity Boards 
in undertaking plant bet1errnentprogrammes 
(iii) supply of requisite quantity and quality of 

during first six months of the current financial 
year; 

(b) if so, the month-wise extent of short-
fall and the reasons therefor; ancl 

(c) the steps taken to increase power 
generation in the remaining period of the 
current financial year? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHR KAlP NATH 
RAI): (a) and (b). Month-wise quantum of 
short falVsurplus in power generation with 
reference to generation target during April-
Sept. 92 is given below:-

ShortIaH (-) 
W.r.t. Generation Target 

(MU) 

338 

935 

1005 

876 

+ 78 

3571 

coal (iv) training of 0 & M personnel and (v) 
strengthening of transmission and distrbu-
tion systems. 

Procurement of Iron Or. 

2265. OR. KRUPASINOHU BHOI: Will 
the Minister of STEEL be pleased to Illata: 

(a) wheU.r NMDC has decided to in-
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crease procurement of Iron ore from its non-
captive mines; 

(b) n so, the total quantum of Iron ore 
proposed to be produced by NMDC from Its 
non-captive mines in ::>rissa in 1992-93; 

(c) the percentage of increase proposed 
to made during 1992-93; as compared to 
previous year; and 

(d) the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) National Mineral Devel-
opment Corporation limited (NMDC) does 
not procure Iron Ore from non-captive mines 
In the Country. 

(b) to (d) Do not arise. 

Billing System of MahanagarTelephone 
Nigam Limited 

2266. SHRI SANAT KUMAR MANDAL: 
Will the M,nister of COMMUNICATIONS be 
pleaa.ed to state· 

(a) whether a recent study conducted 
by Ihe Department of Administrative Re-
forms has described the Telephone billing 
system of the Mahanag ar Telephone Nigam 
Limited ~s 'arbitrary and capricious' and call 
for wide ranging reforlT's in this sector; 

(b) whether according to this study, 
rebale allowed IS based on surmise and 
conJecture depending upon the concerned 
Officers' predlhcations; 

(c) the vaious other existing infirmities 
pointed out in the MTNL billing system; 

(d) the reaction of the Government 
thereon; and 

(e) the steps to be taken or proposed to 
be taken in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) and (b). The 
scope of the study conducted by the Depart-
menl of Administrative Reforms did not cover 
the billing system but was limited to the 
procedure to rectify eXC9sslinliated bills. The 
Report of the study contains some critical 
remarks on this procedure as well as several 
suggestions. Rebates are allowed in individ-
ual cases where justified, after observing 
various laid down procedures & checks or 
dealing with excess billing complaints. 

(c) As the study does not pertain to 
billing system, no infirmities regarding billing 
system have been pointed out in the study 
report -

(d) and (e). The report is under exami-
nation. 

All Weather Jetty at Elephanta Caves, 
Bombay 

2267. SHRIANANTRAODESHMUKH: 
win the Minister of CIVIL AVIATION AND 
TOURISM be pleased to state: 

(a) whether the Government of Mahar-
ashtra has requested the Union Govern-
ment for assistance for the construction of a 
new all weather jetty at Elephants Caves in 
Bombay; and 

(b) If sO,theactlon taken by the Govern-
ment thereon? 

THE MINISTER FOR CIVIL AviATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) and (b). Government of Maharash-
tra had earlierrequested for Central financial 
assistance amounting to Rs. 154 crores fa, 
construction of a new all weather jetty al 
Elephant Caves in Bombay. However, Cen-
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tral Government could not ICC8PI this re- (Iv) betl8rulllllaltonof ....... lnalrpOlt 
quest due to financial constraints. design, planning and pooling of 

managementl'8lOUalforlmpnMd 
InlemIIllonei Airport Authorlly of India etliclency. 

2268. SHR SHANKERSINH 
VAGHElA: 

SHRI ATAL BIHARI 
VAJPAYEE: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to stata: 

. Ca) whether there Is any proposal 10 
merge the National Airport Authoriywilh the 
International Airport Authority of india; 

(b)' so, the salientfeaturastheteof; and 

(c)theSlageatwhichtheproposalstands 
at present? 

THE MINISTER FOR CIVLAVIATION 
ANOTOURISM (SHRIt.tACHAVRAOSCIN-
DIA): Ca) to (c). The Government have de-
cided, in principIe,l<! m81g8 NatIonal Airport 
AuthorIy and international Airports Author-
Iy of India. The mod2lit1es of merger 818 
being worked out. A lew of the salient faa-
turas are as lolows:-

(i) better coordination by a single au· 
thorIy; -

(ii) optimal utilisation of resources to 
promote integrated development of 
airports inlrastruc:ture in aI aspects 
including Air Traffic Control and 
comm.IRicalio:l systems; 

(iii) generation of mole nweftU8 by effi-
cient management by a single au-
thoriIy; 

Import of 0Ia 

2269. SHRIMATICHANOAA PRABHA 
UAS: Will the Minister of CIVL AVIATION 
AND TOURISM be pleased to stata: 

Ca) whether the InItrumIn11IILlndlng 
System" (ILS) has bien Installed In major 
airports; 

(b)' so, whether the existing ILS Is not 
helpful for certain aircrlfl; 

(c) If so, whetherthent Is anyproposal to 
~rt modem ILS; and 

(d) if SO, 1he detallsthentof including the 
estimaledcost? 

THE MINISTER FOR CIVIL AVIATION 
ANOTOUAISM (SHRIMADHAVRAOSCIN-
DIA): (a, Instrument landing System Is pr0-
vided at aerodromes used by Jet JIIn:raft • 
the weather or tarrain condllons raqu_ 
thasama. 

- 1b)-ihe eXl$ting'lnstrument Landing 
Systems ale helpful to aI ain:raft provided 
these ale fitted with c:onasponding airborne 
equipment. 

(c)Theiq)ortshaveblenft8Cllllated 
to meet the Immediate nMdI. 

(d) The detailS of tnItriImInI UndIng 
System &q!.Itpment being ~ Is • 
under;-

• 8 ~ Ca) To be inIlIIIId as rapIacemefIl at Ddi. 
C8IauIIa, Madras and Magpur AI. 15.021 
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Scheme Nam9 01 airports .Estimatedcost 

(b) To be Installed as new facility at CI'OI8S 
Auranabad. Indore. Coirrbatore and 
Calicut airport 

Contracts for Telep'lone Directories by four years thereby? 

2270. 

MTNL 

SHRI V. SREENIVASA 
PRASAD: 0 

SHRI M.V. CHANDRA 
SEK"iARA MURTHY: 

SHRI DHARMANNA MON-
DAYY A SADUl: 

SHRI GEORGE FERNAN-
DES: 

SHRI MANORANJAN 
BHAKTA: 

DR. A.K. PATEL: 
SHRI SHANKERSINH 

VAGHELA: 

Will the Minisler of COMMUNICA· 
TIONS be pleased 10 slale: 

(a) whether any guidelines have been 
prescribed for awarding contract lor publish-
ing oflelephonedirectories by the Mahanagar 
Telephone Nigam limiled; 

(b) whetherlhe MahanagarTelephone 
Nigam limited has followed the prescribed 
guidelines in awardi~ conlracts for publish-
ing telephone directories during the last four 
years; 

(c) if not. the reasons therefor each 
time; 

(d) the action taken against the officials 
responsible lor not observing the guidelines; 
and 

(e) the loss suffered by the Mahanagar 
Telephone Nigan'l Limited during the last 

THE DEPUTY MINISTER IN TAE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGAYVA NAIDU): Ca) Yes, SIr. 

(b) to (e). The matter is now In 1he 
Supreme Court and Is subjudice. 

MaJorlMec:llum Irrigation Projecta In 
Maharashtra 

2271. SHRIVUAYNAVAlPATL: 
SHRIKAMAlCHAUOHARY: 

Will the Minister of WATER RE-
SOURCES be pleased. to state: 

(a) the details of 'major and medium 
irrigation projects currently in operation in 
Maharashtra; 

(b) the details of projeCts approved 
during the current year and details thereof; 

(c) the details of World Bank aided 
projects and total Central assistance Iik8tyto 
be made available to Maharashtra during 
Eighth Plan period; and 

(d) the special measurs taken to c0m-
plete those projects to avoide further cost 
and ~ime over run and expected Irrigation 
potential likely to be added by the end of 
Eighth Plan In Maharashtra? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN 
SHUKLA): (a)AsperViU Plan (1992-97)and 
Annual Plan (1992-93) proposals. wolks on ~ 
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38 major irrigation project with latest esti-
mated cost of Rs. 7162.45crores envisaging 
ultimate irrigation potential of 21.55 lakh 
hectares and 73 medium irrigation projects 
with latest estimated cost of Rs 1053.46 
crores and envisaging ultimate irrigation 
potential of 3.371akh lJectares are at various 
stages of completion. 

(b) Deogad Medium Irrigation Project 
envisaging annual Irrigation of 8347 hec-
tares has been given investment clearance 
by the Planning Commission for an estl-
mated cost of Rs. 24.64 crores in November, 
1992. 

(c) As a Maharashtra Composite Irriga-
tion-III ProJect, Command Area Develop-
ment works 01 Jayakwadi and Majalgaon 
Irngatlon Projects In Maharashtra are re-
ceiving World Bank assistance under a credit 
for SpeCial DraWing Rights 164.2 million. 
The credit whICh was effecllve from March, 
1'986 to June, 1991 has been extended upto 
31.12.92. 

(d) To enable full L; !ilisation offunds the 
World Bank has recently approved, in prin-
ciple, the Inclusion of the balance works of 
Kukadl, Shima, Krishna and Upper Pen-
ganga Projects earlier included under Ma-
harashtra Composite lITIgation-I! project, 

. under the restructured Maharashtra Com-
posite Irrigation-III Project. The Working 
Group 01 the Planning Commission has 
recommended appropriate outlays for com-
pletion of 12 major and 50 medium imgation 
projects during VIII Plan. A targetforcreation 
of 4.00 lakh hectares of irrigation potential 
has been fixed In respect of Maharashtra in 
VIII Plan. 

Essential Telephone Services In Deihl 

2272. SHRi PRAKASH V. PATIL: 
SHRI VISHWESHWAR 

BHAGAT: 

Will the Minister 01 COMMU~ICA­
TIONS be pleased to state: 

(a) whether it has come under notice 
that the service of public utility telephones 
197, 198 and 199 is most unsatisfactory; ... 

• 
(b) whether any enquiry has been made 

in this regard; and 

(c) if so, the action taken to make the 
servi-=e satisfactory? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) No Sir, the 
service Obtainable at present on Directory 
EnqUiry (197) and Fault Repair Service (198) 
IS generally sallsfactory. 

(b) Directory EnqUIry (197) and Local 
ASSistance (199) was completely dislocated 
as a result of a majorfire in Kldwal Shavan on 
5.5.92 

Although directory enquiry service (197) 
has been restofed to normal level, only 30 
out of 80 local assistance service (199) 
positions have been commissioned so lar 
and the service has been partially restored. 

(c) Following action is being taken to 
further Improve the services:-

Directory Enquiry service (197) 

Upgradation of Computer and associ-
ated software to reduce response time 

Fault Repai Service (198) 

Compulensatlon of the sefVIce for all 
main exchange centres. 

Local Assistance (199) 

Increase in number 01 positions to the 
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level before fire. It is however, to be men- collected and will be laid on the Table of the 
tloned that In view of very high call success House. 
rate in the local network, the need for this 
service is considerably diminished. [Translation] 

Fax Schemes for Money Orders Post and Telegraph Service In Mahar· 

2273. SHRI SARAT CHANDRA PAT-
TANAYAK' Will the MInister of COMMUNI· 
CATIONS be pleaseo to state: 

(a) whether the Government propose to 
ulilise fax schemes for delivery of money 
order; 

(b) If so, the name;; of places selected 
for the purpose. and 

(c) when the scheme IS likely to be 
Implemented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICA nONS (SHRI 
P.V. RANGAVYA NAIDU): (a) No, Sir. 

(b) and (c). Does not anse. 

Power Supply to States 

2274 DR SUDHIR RAY. Will the Min· 
Ister ot POWER be pleased to state: 

(a) the rate at which power IS belOg 
supplied to various St3tes by the various 
Central agencies 

(b) whether the State Governments fully 
pay for the power they take: . 

(c) if so, the details thereof during the 
last year: anCl 

(d) If not. the action proposed to be 
taken by the Union Government In this reo 
gard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRt KALP NATH 
RAI)' (a) to (d), The Information is being 

ashtra 

2275. SHRI RAM KAPSE: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) w'flether post and telegraph service 
in the Thane district of Maharashtra IS satis-
factory: 

(b) If not, the reasons thereof and 

(c) the steps taken or proposed to be 
taken by the Government to improve the 
servtl;e? 0 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P. V. RANGA YY A NAIDU): (a) Yes, Sir. Postal 
and Telegraph services in Thane District of 
Maharashtra are salisfactory. 

(b) Does not anse. 

(c) To Improve the Post and Telegraph 
services I n Thane District, the follOWing steps 
have been taken: 

Postal ServICes' 

(I) Transm.sSlon and delivery of 
mailS, In the area, IS constantly 
monrtored to Ill1>rove the quality 
of servICe. 

Telegraph Services: 

(ii) All Telegraph offICes 10 Thane 
District have been connected to 
National Store and Forward 
Message Switching network. 
One small computer based tele-
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graph message switching has (EngIsh) 
been provided In Telegraph of-
fice at Kalyan. Computertl8d Telephone BII .. 

Proposs 10 be taken: 

(ii) Opening of Independent T ele-
graph office at Dandekarwadl; 
six telecom centl'88 one each at 
Bhayander, Virar, Dandekar-
wad, Palghar, Dahanu Road and 
8oisar; Introdcution of tale printer 
working in combined Post and 
Telegraph offices at Bhayander, 
Palghar, Dhanu Road and Boisar 
and to replace morse system by 
ElecIronic Key Boards in a 
phased :nannar. 

Exploration of Tungsten In Yaharuht,.. 

2278. SHRI TEJSINGH RAO 
BHONSlE: WiD the Minister of MINES be 
pleased to state: 

{a)whathertachno-ec:onomic'easbillty 
for exploitation of huge depoSits of Tung-
est,n discovered in Nagpur distrid 0' Ma· 
harashtra has been established; 

(b) II 10, the detail thereof and the 
steps taken by the GovetmIant In IhII re· 
gard;and . 

Cc, the amount Ibly to be Inc:urr8d 
Ihereon? 

THE UIN~ OF STATE IN THE 
UINISTRY OF MitES (SHRI BALRAM 
SINGH YADAV): Ca, 10 Ccl. Pr8-feaItiIlJ 
....... carried OUI by MinetaI Exploration 
CotporIIJon IJmIIed (UECL) II Khobna, 
__ dIIrIcl, MaMratIIIra .... 8Itab-
1IhId ...... 013,382 ,..". tonMI 01 
TungIIIn en ... 0.31K W03. HnduIIan 
ZInc lJmII8d (HZL) whictI II .......... In II 
~ .. tppIIdtorldnlng .... '" ...... 

22.n. SHRI G. MADEGOWDA: 
SHRI V.S. VIJAYAR· 

AGHAVAN: 
SHRI KODIKKUNNIL 

SURESH: 

WiD the Mlnistar of COMMUNICA-
TIONS be pleased to state: 

(a) whetherthe Government have given 
any directions to Communications Depart· 
ment to adopt computerised bills in STD! 
ISDlLocaI calls in public telephone booths in 
the country; 

• (b) If 10, the details and reasons there· 
tor; and 

(c) the Slats where the cofT1)ut'rised 
biD system has not been Intrbduced so far? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAVYA NAIDU): (a) No specific 
Instructions have been Issued 10 the Tele-
com Department to adopt cofl1)uterised!:ill1s 
In STDIISOA..ocaI Calls in Public telephone 
booths. 

(b) Does nol arise. 

Cc) Exceplin the Metro Dlatrlcla of Delh~ 
Bombay and Madras the bib to STOIISOI 
Local calli In PubIc Telephone boothI are at 
prwsenI being IIIued to the booth hoIderI 
manually. 

a. ........ irrigation Potent ....... 
ns UtJllullon 

22.78. SHRIBAPUHARlCHAURE: 
SHRI p~ BHARD-

WAJ: 
SHRI UANORANUAN 

BHAKTA: 
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Wit the Minister of WATER RE· programme. In a few Slates whetherthes. 
SOURCES be pleased to state: Authorities have not been established; the 

Ca) w""her there is a widening gap 
between irrigation potential and its utilisation 
in the country; 

(b) whether any study has been con· 
ducted In this regard; 

(c) " so, the details thereof; 

(d) whether the Government have set 
up any agency to monitor and to bridge this 
gap; and 

(e) if so, the details thereof? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) Yes, Sir. 

(b) and (c). A lew studies focusing on 
irrigation potential creation and its utilisation 
have been conducted by evaluating the 
Command Area Development Programme 
by institutions like Water & Power Consul· 
tancy Services (India) Limited, Indian Insti· 
tute 01 Management, Ahemedabad and In· 
stitute of Resources Management & Eco· 
nomic Development, Delhi. These studies 
have l8V8aied Jack or certainty in the supply 
01 irrlgalion water as a major reason lor slow 
progress In utilisation 01 irrigation poIantial. 
The oIher INSOnS In!eIabIe Include (I) slow 
IpnNId on-farm delMlopment aclivities (Ii) 
addition 01 new potential created every year 
and (iI) dIIIreIlCIS belwHn existing cr0p-
ping palI8mI and proieded c:rapping pat· 
tems ..... timI 01 projec:t foroolation. 

(d) and (e). The dynamic process of 

activities are taken up by the Government 
departments directly. 

Short wave Radio Station In Kerala 

2279. SHRI P.C. THOMAS: WiD the 
Minister of INFORMATION ADN BROAD-
CASTING be pleased to state: 

(a) whetherthere Is any proposal to start 
a short wave radio station in Kerala; 

(b) whetherthe proposed station is likely 
to provide Malayalam broadcast to be heard 
from Kerala in all parts of the country; 

(c) whether such short wave stations 
are proVIding brOadcast in regional languages 
In other States; and .. 

(d) if so, the details thereof? 

THE DEPUTY MINISTER N THE MIN· 
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRUA VYAS): (a) and 
(b). There is a scheme to set up a 50 KW SW 
RegIOnal Shortwave Transmitter at Trivan· 
drum. On commissioning, the station wi. 
provide service to the entire state of Kerala 
and some parts 01 Kamataka and Tamil 
Nadu. 

(c) Yes, Sir. 

(d) The names of places. where Re· 
gional Short Wave Transmitters are in.op-
eration, are given in the attached Slatemenl. 

STATEMENT 

"armonlngwallr.cnJpSandJandlqrsustain· S No. Name 
able dlV'elopmlnt was to be managed by a ------------
mulkIiIcIpInarJ team under ... overall 1. AizwaI 
control and cIrKIion or ... Conmand Area 
DeveIopmenI AuIhoritiII. At pr8IIIIl the,. 2. Bhopal 
.. M such. AuIhoriIiH to admIniIter th~ ------------
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S.No. Name 

3. Bombay 

4. Calcutta 

5. Delhi 

6. Gauhati I 

7. Gauhati II 

8. Hyderabad 

9. Jammu 

10. Kohlma 

11. Kurseong 

12 .. Leh 

13. Lucknow 

14. Madras 

15. Port Blair 

16. Ranchl 

17. Shillong 

18. Simla 

19. Srinagar 

Pench Project 

2281 SHRISHRAVANKUMARPATEL: 
W~I the MInister of WI.TER RESOURCES 
De pleased to Slate' 

(a) whether the Government have"ap-
proved the Pench diversion project; 

(b) if so. the details thereot indicating 

the cost of construction and Hs completion; 
and 

(c) the Central Assistance proposed to 
be provided in the Eighth Five Year Plan? 

THE MINISTER OF WATER RE-
SOlJRCES (SHRI VIDYACHARAN 
SHUKLA): (a) to (c). The techno-economic 
appraisal of the Project has been completed 
by the Central Water Commission and the 
Project was found acceptable by the Advi-
sory Committee in October, 1988 for an 
estimated cost of about Rs. 184 crores subject 
to compliance of certain observations by 
Madhya Pradesh State Government. The 
Project aftercomplaince oft he observations 
of the Advisory Committee has been sent to 
the Planning Commission in February, 1991 
for investment clearance. Investment clear-
ance depends on overall resources availa-
bility with the State and Sectoral priorities 
fixed by it. The Scheme has not been in-
cluded in the VIII Plan. 

Modernisation of Power Plants 

2282. SHRI S.B. THORAT: Will the 
Minister 01 POWER be pleased to stale: 

(a) the total amount spent on the reno-
vation and modernisation of thermal power 
planls so far in each Siale, planl-wise; 

(b) the amounllikely to be spent torthis 
purpose during the current financial year; 

(c) whelherthe work on moderOisatlon 
IS going slow; 

(d) II so, the reasons therelor; and 

Ie) the steps taken or proposed to be 
taken by the Government to COfYl)lete the 
WOl"k within the scheduled period? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
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RAI):(a)ThetotaiamountspentuptoMarch, 
1992 on Renovation and Modernisation of 
Thermal Power Plants under Phase-I and 
Phase-II Programmes IS Rs. 852.93 crores 
andRs.27.61 croresrespectively. The State-
wiseIpIant-wise details are given in the at-
tached Statement. 

(b) During the current financial year the 
estimated amount to be spent for this pur-
pose under Phase-I and Phase-II Pro-
grammes Is Rs. 9.96 crores and Rs. 94.23 
crores respectively. 

(c) to (e). The work of modernisation in 

respect of the activities covered under Cen-
tral Loan Assistance Fund of Phase-I pro-
gramme has been satisfactory. The prog-
ress of R&M work covered under State-Plan! 
own resources of Phase-I programme and 
that under Phase-I I programme has not been 
upto the expected level. The maln reasons 
for the slow progress are Inadequate flow of 
fund from the State Govemments to the 
Electricity Boards; requirement of long shut-
down form Implementation of long duration 
activities; long delivery items etc. The power 
Finance Corporation has started funding 
some of the major R&M programme and also 
majorpart of second phase R&Mprogramme. 
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DeUvary of letters In 0rIIu the Ooordarshan; and 

2283. SHRI K.P. SINGH DEO: Will the 
Mlnisterof COMMUNICATIONS be pleased 
to state: 

~a) whether the delivery of letters are 
taking a lot oftime particularly in theforflung 
areas In Orissa; 

(b) if so, the reasons therefor; and 

(c) the steps taken to stop the irregulari-
ties and speed up the delivery of letters in 
the State? 

THE DEPUTY MINISTER IN THE 
MINISTAYOF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Instance of 
occasional delay in delivery of mails In far 
flung hilly and tribal areas have come to 
notice. 

(1:-) Delays are caused in transit due to 
limited railway network, erratic and non-
playing of private and State Rod Transpot 
buses. 

(c) Delivery of mails has been speeded 
up by cuertailing the delay from 3 days to 2 
days in Western Region and bringing about 
an over-all il11>rovement in the affected areas 
as a result of contracting private mail carri-
ers. A close ~sion is also kept at the highest 
level of the State G0gemmant to get bener 
transport services. 

[Translation] 

DeclIne In Standard of T ... Flbns 

2284. SHRI RAJENDRA KUMAR 
SHARMA: Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to 
state: 

(a) Whether there has been decline In 
the standard of the tele-fllms produced by 

(b) 11 so, the steps taken brtheGcJvem. 
mant to il11>rove the standard of tele-fHms? 

THE DEPUTY MINSITER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMAAIGlRLJA VYAS): 
(a) No, Sir. 

(b) Does not arise. However. Door: 
darshan constantly endeavours to maintain 
and improve the quality of its programmes. 
including tele-films. 

Total Irrigated Land In Hilly A .... 

2285. SHRI KRISHAN DUTT SUL-
TANPURI: WiN the Minister of WATER 
RESOURCES be pleased to state: 

(a) the area of land likely to be cov8l8d 
under irrigation In hilly areas by the end of 
Eighth Five Year Plan; and 

(b) the amount earmarked for the hlHy 
States in the Eighth Ave Year Plan? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). The .. are no major 
and medium Irrigation projects In hlHy areas. 
Only Minor irrigation schemes are taken up 
in hilly areas which are P'!"ned. funded and 
executed by State Governments and there-
fore, no information Is available. 

However, under centrally sponsored 
CAD programme. the amount 01 assistance 
released depends on the actual expenditure 
and will be known only as the 8th Five Year 
Plan gets under way in these 8I88S. 

Construction of JaIgaon Airport In 
IIIIh8nItIhtta 

2286. DR. GUNAWANT RAMBHAU 
SARODE: WID the Minister of CNIL AVIA-
TION AND TOURISM be pleased to ..... : 
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(a)theprogressmad .. ofarragaldng WUI the Mklilaer of CIYI.. AVIATION 
theconatructionofJ91gaonaiporUnMahar· ~TOURlSMbepleasedtostate: 
81h1ra;and 

(b) the time by which • illIlceIy to be-
come operational? 

THE MINISTER OF CIVIL AVIATION 
AMJTOURISM (SI-flIMADHAYRAOSCIN-
OIA): (a) and (b). NafionalAirportsAuthorlly, 
atpresent, h8s no plan forupgradatlon of the 
airpor1 at Jalgaon which belongs to the 
Govemmentof Maharashtra. 

DelaylCancellatlcn of FlIghts of Indian 
Atrane. 

2287. SHRI MADAN LAL KHUR-
ANA: 

PROF. KN. THOMAS: 
DR. RAJAGOPALAN 

SRIDHARAN: 

<a) the number or planes or Nr india, 
Indian AIrlInes and Vayudoot delayedlcan-
celiedformJune,1991 tllOctober, 1992 and 
the mInI""m and maximum tine by which 
these planes had been delayedlcanceled 
and the reasons therefor with dIvIsIon-wIse 
details; 

(b) whether a number of planes or got 
delayed In Delhi In June, 1992; and 

(c) If 10, the remedial steps being taken 
to 1rf1)r0v8 this situation? 

THE MINISTER OF CIVIL AVIATION 
ANDTOURISM (SHRIMADHAVRAOSCIN-
DIA): (a): 

Total Number of 
Fll!Jhts 

Flights 
delayed 

Fight 
canceIBd 

Air india 22952 

Indan Alri .. 129616 

Vayudoot 9607 

In the case of Air india, the delay ranged 
from 30 rrinutes to 3 houri. In excepllonal 
C8MI of night halt. crew duty tlma 1imita-
tions, major work IIut engine change etc., 
thedurallon of delayhadaxweded 12 hours. 

In the case of indian AIIIInH and 
VaydooI, the flgU1'81 are basad on delays 

Total 

251 .7 
205 

2666 356 

33926 7703 

1992 788 

exceeding 14115 minutes. The delays were 
mainly on account or tec:hnIcaI, operational 
andenglneerlngfactora as also badwealhel:, 
bomb threat call, bird his, repairs or run-
ways etc. 

(b) The UntMwollllghlsdelayed In DelhI 
during June, 1992 II as ,Glows:· 

72 
288 
28 
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(C) Measures such as cIQse monitoring SOURCES (SHRI VIDHYACHARAN 
of on·time performance, redification of r8- SHUKLA): (a) and (b). The Government of 
petitive snags, rationalisation of scheduled, Kerala has requested for extension of Cen· 
maintenance of adequate spares etc. have tral Loan Assistance for the construction of 
been taken to avoid delaylcanceUation of 123.6 KM of new sea walls and 73.72 KU of 
flights. reformative works of old sea wals topreyent 

sea erosion with an estimated cost 01 about 
[English) As. 193.5 crores in November, ,~. How· 

ever Central Loan Assistance to mat I.ne 
Cargo flights lrom Bangalore status have been discontinuedbeyond 1991· 

92 as per decision of National Development 
2288. SHRIOSCARFERNANDES: Will Council Meeting held In December, 1991. 

the MintsterofCIVIL AVIATION AND TOUR· 
ISM be pleased to state: 

(a) whether there is any proposal for 
introduction of additional cargo flights from 
Bangalore airport; and 

(b) if so, the details thereof? 

THE MINIS~R OF CIVIL AVIATION 
ANDTOURISM (SHRIMADHAVRAOSCW-
DIA): (a) and (b). Air India already operates 
direct freighter flights form Bangalore. In 
addition, Indian Airlines, lufthansa, Kuwait 
airways etc. are also uplifting cargo from 
'Bangaklre. For cargo operations, an open 
sky policy 1$ followed which enable opera· 
tors to mount services according to demand. 

Asslstence to Kerala for eon8truction 
01 Seawans 

2289. SHR. THA YIlJOHNANJALOSE: 
Will the Minister of WATER RESOURCES 
be pleased to state: 

(a) whether the Government of Kerala 
has requested the Union Government to 
extend financial assistance Iorthe construc· 
tion of Sea Walls to pt'8V8f1Isea8fOSion; and 

(b) i! SO, the details Ihereaf and the 
adion taken by the Government thereon? 

THE MINISTER OF WATER RE· 

( Translation) 

Dehrl Hydroelectric Project 

2290. SHRI RAM lAKHAN SINGH 
YADAV: Wi. the Minister of POWER be 
pleased to state: 

(a) whether the Dehri HydroeIednc 
Project in Bihar has nOi been ~ SO 
lar; 

(b) if SO, the reasons therefor; and 

(C) the st..,. taken by the Govemmenr 
for its earfyco~? 

THE MINISTER OF STATE OF lHE· 
MINISTRY OF POWER (SHRI KALPNATH 
RAI): (a> to (c). Two Hydro-elec:lric Projects 
viz., Sone Western Canal (4x 1.65 MW) and 
Zone Eastern Canal (2x1'.S5 MW)" .. 
present under construction ... Dehrt. In 
Bihar. UnIs I & II and UniIs III IV 01 Zone 
Western Canal t~ ~ ~ .. 
likely to be rotaIed by the end 01 Dec:ember. 
1992 Md JanualY. 1113 ......... .,. The 
twounbof Some E8IIemCanlll .. ...,to 
bec:ommllU>neddUrlng 1913-IM. 1M ... 
culion of the ptojKt II c:MeIr monIIoIM 
through dIIcusIioM wiIh ptojKt 8UIhcMtIIeI 
I visits to the ptojKt ..... 
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Indoor Medical fllClllty to PIT .......... 
2291. SHRI ANNA JOSHI: Will the 

Minister 0' COMUUNICATJONS be pleased 
to state: 

(a) whether it is a fact that the PIT 
pensioners are denied of the same Indor 
medical treatment by the State/Central 
Government Hospital in the country as the 
Central Government pensioners are entitled 
to under the rules incUding the reimbuse-
men! 01 medical charges, in case of indoor 
treatment; 

(b) whetherlhe AJlIndia Post and Tele-
graph pensioners Association Pune has 
represented to him in this regard; 

(c) if so, the facts in details; 

(d) the time by which this facility is likely 
to be provided to them; and 

(e) if not, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYY~ NAIDU): (a) The PIT 
PensIOners are provided outdoor medical 
facilitieS at P& T Dispensary stations but 
Indoor medICal faculties are not provided to 
them. On the other hand all Central Govt. 
Pensioners Including P& T Pensioners are 
getting the IOdoorlOutdoor/referral medical 
facility who are residing in the cities which 
are covered by CGHS. 

(b) Yes, Sir. 

(c) to (e). Provision of indoor medical 
facilities to the PIT pensioners involves 
amendment to the CS(MA) (Central Serv-
ICeS MedICal Allendal':;e) Rules and the 

matter has already been taken up by Hon'ble 
Minister of State for Communications with 
the Hon'ble Minister for Health & Family 
Welfare. Hon'ble Minister for Health and 
Fami;yWelfare in his reply has informed that 
the Inter· Departmental Committee set up by 
the Department of Pension & Pensioners' 
Welfare have already recommended expan-
sion ofCGHSto morestationslaraas through-
out the country and the matter is still under 
conSideration between the Department of 
Pension and Pensioners' Welfare and the 
Minister 01 Health & Family Welfare. Since 
the question involves certain modalities to 
be worked out in consultation with several 
Govt. Departments and implies consider-
able financial implications, ns settlement is 
likely to take some more time. Thus no t .... 
limit can be predicted. 

[ Translation) 

capacity of TelephoM Exchanges In 
Madhya Pradesh 

2292. SHRI PHOOL CHAND VERMA: 
Wilt the Minister of COMMUNICATIONS be 
pleased to state: 

(a) the installed and capacity being tAil-
ised of telephone liens of the various .. Ie-
phone exchanges in Madhya Pradesh as an 
31st October, 1992; 

(b) whether the Government propose 10 
increase the capacity of each of these _-
Changes In the State; and 

(C) il so, theextenttowhich th,capdJ 
of each of these exchanges is likely to be 
increased during 1992-93? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAJDU): (a) Theposilion 
as on 31 5t October, 1992 is given as below: 
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Installed capacity 

Capacity being Utilised 

(b) Capacity of many of these exchanges 
is being increased. 

o 
3,64,355 Lines 

2,92,545 lines 

(c) The details are given in the attached 
statement. 
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Sea Erosion 

2293 .. SHRIMATI SUSHEELA 
GOPALAN: Will the Minister of WATER 
RESOURCES be pleased to state: 

(a) whether the Government have de-
cided to discontinue th9 allocation of funds 
for the prevention of sea erosion; 

(b) if so. the reasons therefor; and 

(c) the effeel on the States having vast 
areas of sea coast with recurring Sea ero-
sion? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARNA 
SHUKLA): (a) to (c). Central loan Assis-
tance for Anti-Sea Erosion works has been 
discontinued in the VIII Plan. As approved in 
National Development Council meeting held 
in DeCember. 1991 under revised formula 
for allocation of Central Asslstanoe. for special 
problems 7.5% weight ha§ b88n given. Fur-
ther the State Governments can pose the 
approved schemes or anti-sea erosion works 
for securing extemal funding. 

[T ,ans/slion] 

Airports with Modem Facilities 

2294. SHRIMATI PRATIBHADEVI 
SINGH PATll: 

SHRI GOVINDRAO NIKAM: 

Will the Minist9r of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) whether Directorate General 0' Civil 
Aviation has conducted any survey for the 
construction of airport3 with modern facih-
ties; 

(b) if so, the details thereof; and 

(c) the time by which these are likely to 
be constructed? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRIMADHAVAAOSCIN-
DIA): (a) to (c). Officeofthe DlreclorGeneral 
of Civil Aviation in the recent past has carried 
out inspection of the site at Yavatmal In 
Maharashtra for construction of an aer-
odrome. This aerodrome is planned to be 
constructed by the State Govemment so no 
timeJrame can be given. 

Electronic Exchange In Khlrlln U.P. 

2295. DR. G.L. KA~AWIA: Will the 
Minister of COMMUNICAT.:c>NS be pleased 
to state: 

(a) whether the Government have ap-
proved a scheme for setting up an electronic 
exchange at Khiri in Uttar Pradesh for which 
land has also been acquired; 

(b) if so, the time by which the construc-
tion work Is likely to commence; and 

(c) the estimated expenditure to be 
incurred on the scheme? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir. The 
name of the place is "lakhimpur-Kheri· 

(b) The installation of this eXChange is 
likely to commence in first quarter of 1993-
94. 

(c) The estimated cost of the entire 
project is about Rs. 4 crores. 

Telephone Connections In Jalpur 

2296. SHAI GIADHAAI lAL BHAA-
GAVA: Will the Minister of COMMUNICA-
TIONS be pleased to state: 



757 Written AnsW8fS AGRAHAYANA 16, 1914 (SAKA) Wnlten AnSWfS 758 

(a) the total number of applicants for 
telephone connections on waiting list at 
present in each category in Jaipur; 

(b) whether any scheme has been for· 
mulated for covering all such applicants; 

(c) if so, the details thereof; and 

(d) the time by which all the applicants 
are likely to be provided telephone connec· 
tions? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) The number 
of subscribers on waiting list at jaiur as on 
31.10.92 is as follows:· 

OYT 2636 

Non-OYT (Spl) 3543 

Non-OYT (Genl) 53077 

59256 

(b) Yes, Sir. 

(c) Detailed plan for opening 19 new 
exchanges and corresponding cable 
schemes have been chalked out for Jaipur 
City. 

(d) All subscribers registered upto 
31.3.92 are likely to be provided telephone 
connection by the end of March, 1995 to 
availability of resources. The remaining of 
the waiting list subscribers are expected to 
be covered by march 1996. 

[English] 

Duration of Air and T.V. Programme 

2297. SHRI MAHESH KANODIA: 
SHRI RAM SINGH KASH· 

WAN: 

WilltheMlnisterot INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Govemment propose to 
increase the duration of the A.I.R. and T. V. 
programmes; 

(b) if so, the details thereof; and 

(c) the additional expenditure likely to 
be involved therein? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF fNFORMATION AND 
BROADCASTING (KUMARIGIRIJA VY AS): 
(a) to (c). While there Is no proposal to 
increase the duration of All India Radio pro· 
grammes, amongst others, the duration of 
Doordarshan's afternoon programmes is 
proposed to be extended. The additional 
expenditure will be approximately As. 35 
lakhs. 

Management of various Alrpori. 

2298. SHRI DHARMANNA MON· 
DAYYA SADUL: Will the Minister of CIVIL 
AVIATION AND TOURISM be pleased to 
state: 

(a) whether various instance of gross 
neglitJence/mlsmanagement of various air· 
ports have come to notice; 

(b) it so, the details thereof including 
action taken on them; 

o 
(c) the steps taken or proposed to be 

taken to Improve airport management In the 
country; and 

(d) the detailS of the steps taken to 
strengthen the monitoring arrangemens? 

THE UlNISTER OF elVa. AVIATION 
ANDTOURISM (SHRIMAOHAVRAOSCIN· 
DlA): (a) No, SIr. 
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(b) Does not arise. 

DECEMBER 7,1992 Written AnSwelS 760 

(c) and (d). (i) Training is being imparted 
to officers and Staff for better management 
of airports and efficient handling of equip. 
ments. 

(ii) Suggestions/complaints received at 
the airports are looked into bysenior officers 
to improve airport management and stream-
line the system. 

(iii) Coordination meetings are held with 
the regulatory agencies at the airports. 

(iv) Inspections by Airport Directors and 
department~1 officers of airport facilnies and 
services. 

International Flights from Trivandrum 

2299. SHRI KODIKUNNll 
SURESH: 

SHRI A. CHARLES: 

wm the Minister of CIVil AVIATION 
AND TOURISM be pleased to state: 

(a) the details of International fights 
operated from Trivandrum airport; 

• (b) whether the Government propose to 
introduce more new Intemational fights form 
Trivandrum; 

(c) if so. the details thereof; 

(d) whether the Government have reo 
ceived any proposal frc·m foreign Airlines for 
introducing intematior,al flights from there;' 

(e) if so, the details thereof; and 

(I) the response of the Government 
thereto? 

THE MINISTER OF CIVil AVIATION 
.AN01OURISM (SHRINADHAVRAOSC"_ 

DIA): (a) At present following 30 interna· 
tional services per week are operated from 
Trivandrum:· 

Air India 14 services 

Indian Airlines 8 services 

Air Lanka 6 services 

GuH Air 4 services 

(b) No. Sir. 

(c) Does not arise. 

(d) Yes, Sir. 

(e) and (f). Emirates Airlines proposed 
to start 4 services per week. Forthis purpsoe 
bilateral air talks were held with Govemment 
of UAE. However, final agreement could nto 
be arrived at. 

[ Translation) 

Malthon Thermal Power Project 

2300. DR. LAL BAHADRUR 
RAWAL: 

SHRI NITISH KUMAR: 
DR. MAHADEEPAK SINGH 

SHAKYA: 

Will the Minister of POWER be pleased 
to state: 

(apwhether the construction work has 
been started to set up the Maithon Thermal 
Power Project (840 MW) with the Russian 
assistance; 

(b) if so, the details of the present posi-
tion in this regard and the time by which it is 
likely to be completed; and 

{el W not, the reasons theretor'? 
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THE MINISTER OF STATE OF THE (d) by when these are likely to be imple-
MINISTRY OF POWER (SHRI KALPNATRH mented? 
RAI): (a) No. SIr. 

(b) and (c). The project has not been 
cleared from the environmental and forest 
angle. Funding is also to be tied up. 

[English) 

A.I.R. Station at Hamlrpur, H.P. 

2301. PROF. PREM DHUMAL: Will the 
Minister of INFORMATION AND BROAD-
CASTING tie pleased to state: 

(a) whetherthe All India Radio Station at 
Hamirpur (Himachal Pradesh) Is ready for 
inauguration, and 

(b) if so, by when it is likely to be Inaugu· 
rated? 

THE DEPUTY MINISTER iN THE 
MINISTRY OF INFORMA nON AND 
BROADCASTING (KUMARIGIRUA VY AS): 
(a) and (b). The radio station at Hamirpur is 
technically readybul ilean beconvnissioned 
only when the minil'llJ:n eSsential staff reo 
quired for itS operation and mainteance IS in 
position. 

Alrlinks to Gujarat 

2302. SHRICHANDRESHPATEl. Will 
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) whether there is any proposal to 
have a direct flights of Surat-Jamnagar. 
Surat-Bhavanagar, Rajkot-Delhi and also 
to Nn Vayudoot SelVices linking various 
parts of Saurashtra and Gujarat; 

(b) II so, the details thereof; 

(c) the stage at which these proposals 
stand at present; and 

THE MINISTER OF CIVl. AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) No, SIr. 

(b) to (d). Do not arise. 

[Translation) 

2303. SHRI VISHWANATH SHASTRI: 
Will !.he Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether the Govemment purchase 
news for Radio and Doordarshan from for-
eign agencies. 

(b) if so, the number of such agencies 
With their countries with whom the Govern· 
ment are having contracts; and 

(c) the total amount spent by the Gov· 
ernment on such news during the last three 
years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARIGIRUA VY AS): 
(a) and (b). Only Doordarshan subsribes to 
two foreign news agencies, namely, 
VISNEWS ot UK and ASIA VISION of 
Malaysia. 

Cc) Doordarshan is paying in annual 
s~ion of US $ 1,27,000 to Mis 
VISNEWS. London and US $1,48,800to MI 
s ASIA VISION, Malaysia. 

[English) 

2304. SHRIBARE LALJATAV: 
SHRIMATI KESHARBAI 

SONAJIKSHIRSAGAR: 
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DR. KRUPASINOHU BHOI: (b) 100 percent. 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) whether the issues of waterbetween 
India and Bangaldesh has been discussed 
recently; and 

(b) the steps being taken to resolve this 
problem? 

THE MINISTER OF WATER RE-
SOURCES (SHIR VIDYACHARAN 
SHUKLA): (a) and (b). The issue of river 
water sharing between India and Bangla-
desh was discussed during the first meeting 
of Indo-Bangladesh Joint Committee of 
Experts (JCE) held at New Delhi in Novem-
ber. 1992. Both sides held in depth discus-
sions to work fo equitable. long-term and 
comprehensive arrangement for sharing of 
flows of Ganga. Tista and other major rivers. 

Irrigation Potential Hydel capacity of 
Narmada Sagar 

2305. KUMARI PUSHPA DE VI 
SINGH:WiII the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the Irrigation potential hydel capacity 
of Narmada Sagar ProJ8d: 

(b) Its share for Madhya Pradesh; 

(c) the target date fixed for the comple-
tion of the project; and 

(d) the progress made so far? 

THE MINISTER OF WATER RE-
SOURCES (SHIR VIDYACHARAN 
SHUKLA): (a) The irri;Jation potential and 
hydel capacity of Narmada Sagar Project is 
1.681akh hectares an::l1oo0 Mega Watts 
respectively. 

(c) The expected year of completion 
including spilway gates Is 2000 A.D. 

(d) Foundation excavation of Main Dam 
and excavation of Power House has started 
and work is in progress on Coffer Dam and 
Diversion Tunnel. Work has also been 
awarded for Head Race and Tail Race 
Channels. 

[Translation] 

Rehabilitation of Persons attached by 
Sardar Sarovar Project In Uehara.htra 

2306. SHRI GOVINDRAO NIKAM: Win 
the Minister of WATER RESOURCES be 
pleased to state: 

(a) whether the Govemment of Mahar-
ashtra have asked for 1500 hectare land for 
rehabilitation of the persons displaced in 
Sardar Sarvoar; 

(b) if so. the details thereof; and 

(c) the decision taken by the Union 
Govemment in this regard? 

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) and (b). A proposal for diver-
sion of additional 1500 hectares of forest 
land in Dhule District under the Forest 
(Conservation) Act. 1980forrehabilitationof 
Sardar Sarovar Affected persons has been 
received from the Maharashtra State Gov-
ernment by the Ministry of Environment and 
Forests. 

(c) After examination of the proposal. 
certain essential lacking details have been 
sought from Maharashtra State Government 
on 23.11.92. 
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HVDC Link at Chandrapur 

2307. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of POWER be pleased to 
state: 

(a) whetherthe Government propose to 
establish a HVDC link at Chandrapur be-
tween Western and Southern regions and 
back to bac.k HVDC link between Eastern 
and Southern regions at Jeypore-Gazuwaku; o 

o (b) if so, the details thereof; and 

(c) the ~ime by which these links are 
likely to be completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI): (a) Yes, Sir. 

(b) The Chandrapur HVDC back-to-back 
link shall have a capacity of 2x500 MW and 
the Jeypore link shall have a capacity of 
2x50 MW. 8eth these projects are to be 
executed by the Power Grid Corporation of 
India Ltd. 

(c) 80th the projects are envisaged to 
be coml1'lssioned alter a penod ot 48 months 
from the dale of award of contract. 

Telephone Connections in Delhi and 
Bihar 

2308. SHRI MANJAY LAL: Will the 
Ministerof COMMUNICATIONS be pleased 
to state: 

(a) the number of registered for tele-
phone connections h Delhi as well as in 
Bihar and steps Government to take to clear 
the waiting lists; 

(b) the number of telephone connec· 
tions sanctioned by him under the out of turn 

quota during each the last three years; 

(c) the yardstick in sanctioning such 
telephones on out turn basis under his dis-
cretionary powers; 

(d) whether his Ministry propose to 
provide telephone connections to the par-
ents of Mentally Handicapped children un-
der priority quota; and 

(e) if not, whether the parents 01 men-
tally handicapped children are being grouped 
under some special category in sanctioning 
telephone connections? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) The number 
of persons registered for telephone connec-
tion as on 31.10. i 992 in Delhi is 3,78,854 
and-in-Bihar 32,596. 

As per Eighth Five Year Plan proposals, 
telephone connections ill small telephone 
systems in the country are expected to be 
given practically on demand by the end of 
the Plan period March. 1997. In larger tele-
phone systems, the waiting time forgetting a 
telephone connection is likely to be con-
tatndd to a ptlriod of two years by the end of 
the Eighth Plan penod. Expansion plans are 
bdlng drawn to fulfil these objectives. 

(b) The number of telephone connec-
lions sanclloned on out of turn basis by the 
Mi"isters (Communications) during the tat 
three years are as under:-

1989 1990 1991 

12685 14898 29932 

(c) The Ministers (Communications) 
sancllon telephone connections on out of 
turn basis on an objective assessment of the 
genuine and urgent needs althe applicants. 
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(d) and (e). The parents of mentally 
handicapped children are not at present 
eligible for registration under Non-OYTI 
Special category for priority telephones as 
per rules in force.' 

[ Translation] 

Irrigation Projects of Madhya Pradesh 

2309. SHRI SATYNARAYAN 
JATIYA: 

SHRI ARVIND NETAM: 
o 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the details of proposals of irrigation 

schemes received from the Govemment of 
Madhya Pradesh fo 1992-93 and 1993-94; 

(b) the number of schemes appro\/ea 
out of them; and 

(c) the reasons for not clearing the 
pending schemes so far and by when these 
are likely to be cleared? 

THE MINISTER OF WATER RE-
SOURCES (SHRI V1DHACHARAN 
SHUKLA): (a) to (c). A statement giving 
details and status of appraisal of new major 
and medium irrigation projects received in 
Central Water Commission for 1991-92 and 
1992-93 is attached: 
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v 

[English] 

Commission on Railway Safety 

2310. DR. VASANT PAWAR: Will the 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whetherthe commissions appointed 
by the Commission of Railway Safety have 
helped in any way in finding out the reasons 
for rail accidents and in fixing the rEo sponsibil-
Ity; 

(b) If so, the details thereof; and 

(c) the amount of expenditure Incurred 
on each of the commissions so far? 

THE MINISTER FOR CIVIL AVIATION 
AND TOURISM (SHRIMADHAVRAOSCIN-
DIA): (a) No separate Commission is ap-
pointed but the Commission of RaHway Safety 
themselves conduct statutory inquiries into 
serious railway accidents. These enquiries 
have helptld In finding out the causes of 
these accidents and fixing the responsibility 
therefor. 

(b) In the year 199t -1992, 11 statutory 
inquiries were conducted as detailed in the 
attached Statement, I. 

(c) No sepaiate expenditure is incurred 
by the CommiSSioners in conducting statu-
tory inquines, the arrangements for which 
are made by the Zonal Railways concerned. 
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Production of Light Transport Aircraft 

2311. SHRI CHANDRAJEET 
YADAV: 

SHRI SRIKANTAJENA: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) whether the Government have re-
cently invited certain industrialists in the 
country to manufacture Light Transport Air-

• craft (LTA); 

(b) if so, the conditions laid down and 
the nature of the centre I assistance offered 
in this regard; and 

(c) the response received tf"lereon? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) No, Sir. 

(b) and (c). Do not arise. 

[Translation) 

Coal Scam at NTPC 

2312. SHR MRUTYUNJAYA NAYAK: 
Will the Minister of POW[R be pleased to 
state: 

(a) whetherthe Government propose to 
conduct any inquiry Into the alleged coal 
scam which took place in the recent past in 
Vidyut Nagar of the NTPC; 

(b) If so, the derails thereot; and 

(c) If not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALP NATH 
RAI):(a)to(c).lnvostigationsbydepartmen-

tal committee constituted by the National 
Thermal Power Corporation (NTPC) reveals 
that thero was no shortage of coal. 

[English] 

Pratap Nagar Drinking Water Project 

2313. SHRI MANABENDRASHAH: Will 
the Minister of POWER be pleased to state: 

(a) whether the construction works of 
Han~li-Tehri-Pratapnagar Road, Chamba-
Dharasu Road and Pratap Nagar drinking 
water project were entrusted by Tehri Hydro 
Development Corpora!ion as a "Deposit work" 
in the Tehri Garhwal district of U.P. to the 
StatePWD; 

(b) if so, when the work was taken in' 
hand and the time by whICh It is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER (SHRI KALPNATH 
RAI): (a) The work of Ghansali-Tehri-Prat-
apnagar road and Chambt-Dharasu road 
were originally awarded by the U.P .. Irriga-
tion Dapartmentto the State PWD as deposit 
work before Tehri Hydro Development Cor-
poration was set up. The Tehri Hydro Devel-
opment Corporation has continued with the 
same arrangements after the transfer of 
work to it. The Pratap Nagar Drinking Water 
Project has not been entrusted by THOC to 
the State PWD. However, on a request made 
to it and ~s a welfare measure forthe people 
aff~ed by the Project, THOC has provided 
funds to the District Magistrate. TehriGarhwai 
for executing the rural water supply scheme 
for Pratapnagar. 

(b) The work 01'1 Ghan'sali-Tehri-Prat-
apnagar road and Chamba-Dharasu road 
was awarded in 1978 and is expected to be 
completed by 1994-95. 
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Accident In Vlukhapalnam Steel Plant 

2314. SHRt M.V.V.S. MURTHY: WiD 
the Minister of STEEL be pleased to state: 

(a) the details of the total number of 
accidents that occurred in the VisaKhapatnam 
Steel Plant and the extent of darnagescaused 
from January to October, 1992; and 

(b) the preventive steps taken or pro-

1) Regular Employees 

2) Contractors' employees 

Total 

There has been flO damage to any of the 
major assets of the plant due to abgve acci-
dents. 

(b) Visakhapatnam Steel Plant (VSP) 
has adopted the latest technologies which 
help In the field of industrial safety. In the 
very first year of Its operations, VSP bagged 
the presligeous Steel Ministers' trophy for 
the Best Safety Performance during 1990, 
amongst all the integrated steel plants in 
India. VSP also bagged ·1991· Ispat Sura-
kha Puraskar constituted by the Joint Com-
mittee on Safety, Health and Environment in 
Steel Industries for highest reduction in 
weighted accident rate per 1 000 employees. 
however. with a view to minimising the oc-
cunenceof such incidents. theplant is main-
taining a weH equipped Safety Department 
with an Ad\!iser (Safety), Safety Officers, 
Safety Inspectors and other staff. Use of 
safety appliances such as Helmets, Shoes, 
Safely Bells etc. is scn1pulously enforced. 
Besides, intensive site inspections are car-
ried out to eImInate unsafe conditions of 
WOIk. AN accidents. whether major or minor, 
arebelng Investigated and remedial actions 

pose to be taken to minimise such acci-
dents? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN DEV): (a) "The details of total 
nurroerof reportable accidents that occurred 
in the Visakhapatnam Steel Plant during the 
penod from January to October, 1992 are 
giver. below:-

Non-fatal Fatal Total 

216 5 

4 9 13 

220 14 234 

are being taken. Safety promotional activi-
ties like safety weeks, safety competitions, 
house-keeping competitions are held de-
partment-wise and also on all-plant basis. 
Review of accidents and safety activities is 
being done regularly. Contractors' employ-
ees also are given safety induellen before 
starting a job and height passes are IssUed 
for w')rklng at heights, after conducting cer-
tain tests for such people. 

[ Translation) 

Bhltal Steel Plant 

2315. SHRI MOHAN LAl JHIKRAM: 
Will the Minister of STEEL be pleased to 
state: 

(a) the names of the various mlnerats 
required and thell sources fortheproductton 
of Iron and Steel In the Bhital Steel Plant; 

(b) whether the BhlIaI Steet Plant Is 
funolionlng to 11 optimum capecity: 

• (c) • not. the reasons therefor; and 
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(d) the steps taken or proposed to be MINISTRY· OF STEEL (SHRI SONTOSH 
taken to utilise Its installed capacity? ~N OEV): (a) The names of various 

major minerals and their sources for the 
production of Iron and Steel required by 

THE MINISTER OF STATE OF THE Shilai Steel Plant are as under:-

Names Sources 

Coking Coal Coal India limited and Imports 

Iron Ore Dalli-Rajhara Mines 

Limestone NandiOl, Katni, Rajasthan, Jukehi 

Oolomite Hirri, Kudwa, Chandia, Belha, Baraduar 

Manganese Ore Manganese Ore (India) Limited 

Bauxite Katr'l & Madhya Pradesh State Minerals 
Corporation (MPSMC) 

(b) Yes, Sir. 

Cc) and (d). Do not arise. 

[English] 

Kozhlkode Airport 

2316. SHRI RAMESH CHENNITHALA: 
Will the MIOIster of CIVil AVIATION AND 
TOURISM be pleased to state: 

(a) whether!he Government propose to 
develop Kozikode Airport including the con-
struction of a Cargo complex; and 

(b) If so, the details thereof including the 
manner in wliich the cost for its development 
is likely to be met? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SiR I MACHA VRAO SCIN-
DIA): (a) and (b). Forconvenience of interna-
tional passengers. the National Airports 

Authority has plans to construct a new termi-
nal at Kozhikode (Calicut) airport equipped 
with latest facilities adjacent to the existing 
terminal. There is no provision for cargo 
compleJ( in this terminal. The cost of this 
project would be met by National Airports 
Authority. 

International flights from Ahmedabad 
Airport 

2317. SHRI HARIN PATHAK: Will the 
Minister of CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether a new International Termi-
nal Buildings was inaugurated at Ahme-
dabad in January, 1991; 

(b) if so, whether any international flight 
has heen introduced for UKIUSA or Nairobi 
etc. from this International Terminal; 

(c) If so, the details thereof; and 
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Cd) if not, the reasons therefor? 

THE MINISTER OF CIVil AVIATION 
AND TOURISM (SHRI MADHAVRAOSCIN-
DIA): (a) The new te~minal block at Ahme-
dabad airport was inaugurated on 
14.12.1991. 

(b) and (c). Air India is operating con-
necting flights from Ahmedabad to destina-
tions abroad via Delhi & Bombay. 

(d) Does nct anse. 

[ Translation) 

Air Facilities in Rajasthan and Madhya 
Pradesh 

2318. PROF. RASA SIGNH RAWAT: 

Will the Minister of ClVll AVIATION AND 
TOURISM be pleased to state: 

ta) the names of the schemes sanc-
tioned for Rajasthan and Madhya Pradesh 
to undertake construction, development and 
survey work to augment Civil Aviation taciliit-
tes dUring the last three years; and 

(b) the funds allocated and spent and 
also the names of the airports where this 
amount has been spent? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHAVRAO SCIN-
DIA) (a) and (b). Dunng the last three years 
National Airports Authonty has spent Rs. 
5.27 crores on development of airports In 
Rajasthan and Rs. 10.10 croles in Madhya 
Pradesh, as per details below:-
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Rural EI.arlllcatlon Scheme In Uttar will be continued to spead uptheprogramme 
Pr..... in the State. 

2319. SHRI JANAROHAN 
MISHRA: 

SHIR SANTOSH KUMAR 
GANGWAR: 

Will the Minister of POWER be pleased 
to state: 

<a) whether the I30vemment propose to 
expand the Rural E ectrification Scheme to 
more areas; 

(b) if so, the target fixed for such expan-
sion in Uttar Pradesh during the Eighth Five 
Year Plan; 

(c) the amount likely to be spent for this 
purpose; 

(d) the average rural electrification in 
Uttar Pradesh as compared to the-natIOnal 
level; and 

(e) the steps taken by the Union Gov-
ernment to bring the average at per with 
nallionallevel? 

THE MINISTE~ OF STATE OF THE 
t,4-.ISTRV OF POWER (SHRI KALP NATH 
RAI): Cal Ie (i). A provision of Rs. 500 erores 
h_1Men ",ada in the Eighth Plan for imple-
mentation of rural electrification in Uttar 
Pradesh, including ~ala Plan. For the first 
Y" Of the Eighth Plan viz. 1992-93. Plan-
ning Comtftission has allocaled As. 72 crores 
for electrifying 480 vU .... and energising 
11500 pumpsets under ~EC financed 
Scheme. In IIddition to this, under State 
Plan, AI. 15 ctOr8S have been allocated for 
~ion 01 sao villages and energisa-
lion of 7OOpumpaets. As on 31.3.92.74% of 
the vtIages In the State had been electrified 
• IQIinst the national average 01 84% • 
.. 11) llValllbiliIy of resources. eftofts 

[English] 

Export of Iron Or. 

2320. SHRI BASUOEB ACHARIA: WII 
the Minister of SrEEL be pleased to state: 

Ca) whether the Government are export-
ing iron ore pellets to Australia in exchange 
of import of coking coal; and 

(b) if so, whether such export is being 
done at the cot of internal steel production? 

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL (SHRI SONTOSH 
MOHAN OEV): (a) Steel Authority of India 
limited (SAIL) is importing some coking 
coal from MIs. BHP-Australia. One of the 
conditIOns of the contract is that the supplier 
of coal (MIs. BHP) would buy iron ore pellets 
from Kudremukh 10m Ore Company Limled 
CKIOCL) of a certain percentage by value of 
coal supply to SAIL, slbject to supplf of a 
minimum 31akh tonnas per annum 01 pellets 
by KIOCL. Underths arrangement, KIOCL is 
supplying iron ore peDets to Austraia 

(b) Iron ore peRels are not used bf 
integrated steel plants in the country. H0w-
ever. pellets of suitable grade are used _ 
feed material production of Sponge Iron 
thought the gas-based route. There have 
been no reports of shortage of pellets forthe 
Sponge Iron Industry. 

11..20 hr .. 

The Lole Sabha u..n adjoutrUHI t_ 
fourtfHHI of the CIodc 



199 lie. h::iteIrIs in DECEMBER 7, 1. 
(MR:SPEAKER in IhtJ ChaiI [TIWIS/aIiNJ) 

RE: INCIDENTS IN AYODHYA - CONTD. 

(lntem.ptbns) 

lEngli$hJ 

SHRI SOBHANADREESWARA RAO 
VAOOE (Vljayawada):Ur. Speaker, this Gov-
emment have no right to continue. They 
haYe failed to protactthe structure. (interrup-
tions) 

SHRI HIRMAL KAHTI CHA TERJEE 
(Dumdum): The Prime Uinister souId resign 
and go. (Interruptions) 

SHRI DIGVUAYA SINGH (RaSarh): 
The Prime Minister is going to make a 
sIat8ment.( IntIltnlP'bns) 

14.01 In. . 

At this sIagtI Shri Mohammad AN Ashraf 
FIIImi. Shri Srikanta Jena. Shti Nilish 
Kumar and some otJw bon. Members 
came and stood on the floor ntIBT the 

Table 

MR. SPEAKER:Pleaaegotoyour ..... 

SHRIDlGVLJAYASINGH:BJPhasgone 
IIgIIinst the Constitution. 1"her cannot lit 
.... 8JP has no right to lit in this House. 
They have violated the Constlution. BJP 
has fmally proved that they ar. communal 
organisation. They t.ave betrayed this coun-
1ty. Shri LaI K Advani hal no right to be in 
Plllllrneftl. (iIt~ 

MR. SPEAKER: You should at least 
hNr 1M first. 

SOlIE HON. MEMBERS: No. C.".,· ,...,..., 

MR. SPEAKER: You may do anything 
in this House. You Ina:! speak. Everybody is 
aware of your fHlingS. Please lisens. 

(Int.".ions) 

[English) 

SHRI DIGVUAYA SINGH: 8JP has 
violated the Constitution. They have no right 
to be a political party in this country. They 
have been misleading the highest judicial 
authority in the country. They have misled 
the Supreme Court and they have misled the 
Prime Minister and they have misled this 
country. Ban the VHP. 

MR. SPEAKER: You please hear me 
flf'St. 

(Interruptions) 

[ TtanslationJ 

MR. SPEAKER: Let m. speak fISt. 

(English) 

MR. SPEAKER: You should hear me 
first. 

(Int.".."ions) 

( TransJatkrn) 

MR. SPEAKER: Please listen to 1M. 

MR. SPEAKER: first IiIten 10 me. then 
what you .... wiI came on record. Pret· 
entIy I is nat being NCOrded. 

(~~ 
UR. SPEAKER: You .. Mveto ...... 

tome. 
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(Interruptions) MR. SPEAKER: You should listen to me 

(English] 

MR. SPEAKER: You have to hear me. 

( Intemlptions) 

( Translation] 

MR. SPEAKER: First listen to me and 

then read. First 6sten to me. 

(Interruptions) 

MR. SPEAKER: Read only when I 
complete my point, I would listen to you but 
first listen to me. 

(/ntemlptions) 

then react. MR. SPEAKER: First, listen to my 
point, if you do not like it. then leave that 

(Interruptions) point but at least listen to me. 

MR. SPEAKER: React only after listen- (Interruptions) 
ingto me. 

(Intel ruptions) 

o 
MR. SPEAKER: This is not the proper 

way of speaking in Parliament. Whatever 
you wish to say or discuss, you are free to do 
that but this not the proper way of talking in 
Parliament. 

(Interruptions) 

MR. SPEAKEq: In such times you 
should ad more seriously. 

') 

( Interruptions) 

MR. SPEAKER: You should react only 
after listening to me. 

tM"'~R: First listen, this is not 
the proptr .'1. Ycu have come her. for a 
discussion. You wculd be heard. If you do 
not discul, .il here. Moteover, If you do not 
take".,. 1n1he~1SS1on and ad in this way 
it wiI not beneft ..,.,. Speaking in such a 
"*"* wlI not help anybody. 

(/ntemfIIiDn$) 

[English] 

MR. SPEAKER: You have to hear me. 

[ Translation] 

MR SPEAKER: First listen to me then I 
will httar you. Listen to me firc;t 

(Interruptions) 

MR. SPEAKER: 1hey may makeastate-
ment in the Pamament, which may be in-
cluded in the record. Similarly, they can also 
give a statement outside the House but first 
listen to me. 

(Int9lruptions) 

MR. SPEAKER: Usten to my point For 
a while listen to me. 

(IntetrUplions) 

MR. SPEAKER: The Government to 
may make or table a statement. It even can 
give a statement outside the House. Listen 
tome. 

(InttKTUptions) 
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MR. SPEAKER: Only after listening my MR. SPEAKER: Listen to me. Such a 
point. "you do not I:ke it you may leave it. major incident has occurred. h would not be 

proper if you don't raise your voice against it 
(Interruptions) in the House. You have to raise the issue. 

You will have to raise your voice against 
MR. SPEAKER: No, no not like this. such a major incident. h would not be good 

if you will not allow to speak. If you want to 
(Interruptions) bring forward a resolution in the House, you 

must move it. It would not be good if you don't 
MR. SPEAKER: I do not wish to run this 

House by expelling you but by keeping you 
here. 

(/nte, Tuptions) 

MR. SPEAKER: Kindly listen to me. If 
you do not like it you may leave it. 

( Interruptions) 

MR. SPEAKER: You please listen to 

react. 

(Interruptions) 

[English) 

MR. SPEAKER: I will move it. 

(Interruptions) 

[ Translation) 

me. If you don't like it, you may leave it. First MR. SPEAKER: You please resume 
of all, you should listen to me. your seats. 

(Interruptions) [Enyltsh) 

MR. SPEAKER: You don't want to I will move the resolution. 
condemn this act in the Parliament. You 
don't want to condemn the incidents that (Interruptions) 
have occurred when the entire House is 
ready to condemn them. [Translation) 

(Inte'Tuptions) I will mOve the resolution. 

MR. SPEAKER: You don't want to (Interruptions) 
condemn the mishappenings which have 
tarnished our mage. It has blemished our MR. SPEAKER: I will move the resolu-
nation. You don't want to condemn it. You tion. You may go back to your seats. 
don't wantto talk on regulation ..... . 

( Interruptions) 

MR. SPEAKEI1: ~hri Paswanji, not like 
this. You should ceme to the point and talk 
that is relevant. 

(Interruptions) 

( Interruptions) 

SHRI MUKUL BALKRISHNA WASNIK 
(Buldana): We support this. We want a reso-
lution from the Chair, rcondeming the action. 
(Interruptions) We wan. a resolution from the 
Chair. 
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MR. SPEAKER: I will move it. [English] 

(/ntemJptions) MR. SPEAKER: Are you not ready to 
accept my suggestion? 

MR. SPEAKER·' am very much obliged 
to you. You have understood the gravity of (Interruptions) 
the situation. Please go to your seats. 

( Interruptions) 

MR. SPEAKER: Allow me to move it. 

[ Translation] 

The voice raised by all of you has great 
importance in the house and outside as well. 
The House is in SE ssion. An incident has 
occurred. But you aoe not condemning it. It 
would not be proper. Therefore, if the Prime 
Minister wishes to make a statement, he 
may do so in the HOllse or outside. You have 
enormous power. Don't under-estimate it. 
An impression should not go that you have 
not uttered a single word In the House even 
after the occurrence of such a major inci-
dent. You can condemn it lust now. 0 

(Interruptions) 

[English] 

. SHRI CHANDRA SHEKHAR (Ballia): 
Have you got moral authority to say any-
thing? You are giving us a lesson about what 
the world will say. 

(/ntelTuptions) 

[ Translation] 

MR. SPEAKER: The Prime Minister may 
make a statement i'1 the House or outside. 
But you have to condamn the incident. This 
should not be therEl that you may not con-
demnit. 

( IntemJptions) 

[ Translation] 

THE MINISER OF PARLIAMENTARY 
AFFAIRS (SHRI GHULAM NABI AZAD): Mr. 
Speaker, Sir, we respect the hon. Members 
and their sentiments too. These sentiments 
are not of the Members only but are of the 
entire House also. Whatever has happened, 
it has caused frustration to every citizen of 
India. Merely shouting here will not serve 
any purpose. If you want to control the 
situation In the country, in my opinion you 
should listen to the Prime Minister. After a 
statement is made by the Prime Minister, 
you may express your angusih in the course 
of discussion. We should fight against it with 
full might so that peace is restored in the 
counly I appeal fo maintaining peace in the 
House and allowing the Prime Minister to 
speak. 

(Interruptions) 

14.34 hr •• 

The Lok Sabha then adjourned till thirty 
minute, past Sixteen of the Cock 

16.30 hr •• 

The Lok Sabha re-assembled at Thirty 
minutes past SixtHn of the CIocI< 

[MR. SPEAKER in the Chaiti 

(intemJptions) 
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At this Stage, Shri Srilcanta Jsna, Shri 16.31 hra. 
NilishKumar andsomeothsrHon. Usmbers 
cams and stood on the floor near the Table 

Ayodhya 808 

The Lole Sabha then adjoumed tiO Eleven 
MR. SPEAKER: The House stands of the Clock on Tuesday, December 8, 

adjoumed to re-assemble tomorrow at 11 19921Agrahayana 17, 1914 
a.m. (Salea) 

Prinfed at S. Narayan & Sons, o.Jhi.110006 




